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Priority claimed from 28/05/2014; Application No. : 201406283 ;Norway 

3092957    28/11/2014
[International Registration No. : 1255745]
Wilhelmsen Technical Solutions AS

Strandveien 20 N-1366 Lysaker Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemicals and gases for use in marine and/or maritime industry; 
industrial gases; inert gases.

Cl.7;Compressors; air blowers; pumps, fuel pumps; fuel pumps with infernal fuel recirculation system for safely 
applying fuel for burning processes; generators; inert gas generating machines; inert gas generating machines with 
internal combustion chamber and scrubber; valves, pressure valves; vacuum valves, dosing valves, non-return valves, 
pressure regulators; parts and fittings for all the aforementioned goods.

Cl.9;Safety apparatus and installations; electrical and electronic apparatus and installations, including electrical and 
electronic automation apparatus and installations; monitoring, controlling, detecting, warning and alarm apparatus, 
systems and installations; programmable logic controllers (PLC); gas and oxygen analysers, dew point analysers, 
temperature sensors, pressure sensors, flow sensors; valves operated automatically by electric and electronic control; 
valves operated automatically by changes in pressure and/or physical conditions and/or by temperature; valves operated 
automatically by solenoid; parts and fittings for all the aforementioned goods.

Cl.11;Apparatus for heating, cooling, refrigerating, drying, ventilating and water supply; burners, fuel burners; fuel and 
air mixture burners; combustion gas dryers; thermostatic valves, flushometer valves, parts and fittings for all the 
aforementioned goods.

Cl.37;Installation, inspection, maintenance and repair of compressors, air blowers, pumps and fuel pumps, including 
fuel pumps with internal fuel recirculation system for safely applying fuel for burning processes; installation, inspection, 
maintenance and repair of generators and inert gas generating machines, including inert gas generating machines with 
internal combustion chamber and scrubber; installation, inspection, maintenance and repair of valves, pressure valves, 
vacuum valves, closing valves, non-return valves, and pressure regulators; installation, inspection, maintenance and 
repair of safety apparatus and installations, and of electrical and electronic apparatus and installations, including 
electrical and electronic automation apparatus and installations; installation, inspection, maintenance and repair of 
monitoring, controlling, detecting, warning and alarm apparatus, systems end installations; installation, inspection, 
maintenance and repair of programmable logic controllers (PLC), gas and oxygen analysers, dew point analysers, 
temperature sensors, pressure sensors and flow sensors; installation, inspection, maintenance and repair of valves 
operated automatically by electric and electronic control, of valves operated automatically by changes in pressure and/or 
physical conditions and/or by temperature, and of valves operated automatically by solenoid; installation, inspection, 
maintenance and repair of apparatus for heating, cooling, refrigerating, drying, ventilating and water supply; installation, 
inspection, maintenance and repair of burners, fuel burners, fuel and air mixture burners; combustion gas dryers, 
thermostatic valves and flushometer valves; installation, inspection, maintenance and repair of and parts and fittings for 
all the aforementioned goods; information and consultancy, in respect of all the aforementioned services.

Cl.41;Education; providing of training; providing of training in the use and operation of gas equipment and 
installations; safety regulation training; information and consultancy related to all the aforementioned services.

Cl.42;Scientific and technological services and research, including design and analysis; engineering services; service 
of design and development of computer hardware and software related to integration of gas systems into ship and 
shipboard installations; information and consultancy related to all the aforementioned services.
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3169138    04/03/2015
[International Registration No. : 1263707]
Pharm-Olam International, Ltd.

450 N. Sam Houston Pkwy E., Suite 250 Houston TX 77060 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Distributorship services in the field of pharmaceuticals; business management for the pharmaceutical and 
biotechnology industries.

Cl.42;Scientific research for the pharmaceutical and biotechnology industries; medical and scientific research, namely 
conducting clinical trials for the pharmaceutical and biotechnology industries; consulting services in the field of 
pharmaceuticals and biotechnology.
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Priority claimed from 16/12/2014; Application No. : 14 4 142 200 ;France 

3169501    12/06/2015
[International Registration No. : 1264344]
Royal Canin SAS

650 avenue de la Petite Camargue F-30470 AIMARGUES France

Proposed to be Used

IR DIVISION
Cl.5;Veterinary and sanitary products and substances; dietetic foodstuffs for veterinary use; dietetic substances for 
veterinary use; nutritional additives for animals; vitamins for animals; vitamin supplements for animals; food 
supplements for animals; protein supplements for animals; nutritional supplements for animals; medicated animal 
foodstuffs; medicines for animals; treatment shampoos for animals; lotions for animals; antiparasitic collars for animals; 
products against fleas; oral care products for animals for veterinary use; medicated edible chews for animals.

Cl.31;Agricultural, horticultural and forestry products, grains and seeds; live animals, birds and fish; cuttle bone; bones
for dogs; edible chews for animals; products for animal litter; fresh fruits and fresh vegetables; foodstuffs and beverages 
for animals, birds and fish.

6503



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

3169510    15/07/2015
[International Registration No. : 1264361]
Banjo Corporation

150 Banjo Drive Crawfordsville IN 47933 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Liquid handling products primarily made of metal for commercial, industrial and agricultural use, namely, manually 
operated valves for regulating the flow of liquid through hoses or pipes, couplings and dry-disconnect couplings for 
joining lengths of hose or pipe for transporting liquids, pipe and hose fittings, clamps and barbs for use on hoses or 
pipes transporting liquids, manifolds for use in making multiple connections for use with hoses and pipes transporting 
liquids, tank fittings and tank flanges for use with tanks used for storing and transporting liquids.

Cl.7;Pumps, namely, electric pumps, centrifugal pumps, hydraulic pumps and component parts therefore, for 
commercial, industrial and agricultural use.

Cl.11;Non-metal liquid handling products for commercial, industrial and agricultural use; namely, valves, couplings, 
dry-disconnect couplings, line strainers, pipe and hose fittings, manifolds, hose barbs, tank fittings, siphon tubes, vent 
caps, tank flanges, tank lids, and tank rings.
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Priority claimed from 05/07/2015; Application No. : 276136 ;Israel 

3170380    13/07/2015
[International Registration No. : 1264402]
Hadiklaim, Central Agricultural Cooperative Society Ltd. 

HaMelacha 19 4809149 Rosh HaAyin IL

Proposed to be Used
IR DIVISION
Cl.29;Dried dates, cooked dates, processed dates.

Cl.31;Unprocessed dates, fresh dates, natural dates.
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Priority claimed from 11/05/2015; Application No. : 4020150034078 ;Republic of Korea 

3170449    13/05/2015
[International Registration No. : 1264313]
KS Chemical Co., Ltd.

12, Hwasan 3(sam)-gil, Onsan-eup, Ulju-gun Ulsan 689-896 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Surface-active chemical agents; chemicals used in industry and unprocessed artificial resins; chemical additives 
for industrial purposes; preparations for the hardening of metals; unprocessed plastics for industrial use; chemicals and 
adhesives used in industry; chemicals for the modification of metal surface (chemicals for industrial purposes); 
unprocessed acrylic resins; polyethylene resins, unprocessed; polyvinyl chloride resins, unprocessed; unprocessed 
artificial resins; unsaturated polyester resins; plastisols; additives for processing plastics; dispersions of plastics.

Cl.2;Paints; binding preparations for paints; additives to paints; corrosion inhibitors in the nature of a coating; clear and
pigmented coatings in the nature of paint; raw natural resins; anti-rust preparations for preservation; additives to powder 
coatings (paints); powder coatings (paints); pigments; dyestuffs; natural resins for use in the manufacture of adhesives; 
thickeners for paints; agglutinants for paints; siccatives (drying agents) for paints; agglutinates for paints; thinners for 
paints; colorants for use in the manufacture of paint; plastisol printing inks; synthetic resin paints.

6506



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

 

Priority claimed from 01/10/2014; Application No. : 86412028 ;United States of America 

3170474    26/03/2015
[International Registration No. : 1264186]
uBiome, Inc.

1700 Fourth Street, 218B San Francisco CA 94158 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Recruiting services, namely, recruiting research subjects to participate in scientific studies and research in the 
field of microbiota.

Cl.41;Providing an online resource center, namely, online articles, blogs and papers in the field of human microbiota; 
providing on-line publications in the nature of articles, blogs and papers in the field of human microbiota.

Cl.42;Providing a scientific research website that provides databases that contain information on human microbiota 
compiled from users whose microbiota have been tested, analyzed and organized; providing a website featuring 
technology that allows users to submit and analyze scientific data, perform and review scientific studies, publish articles, 
review the articles of others, and generate, test, review and verify scientific hypotheses all in the field of human 
microbiota; scientific study and research in the field of human microbiota.

Cl.44;Providing a health and medical website that provides databases that contain information on human microbiota 
compiled from users whose microbiota have been tested, analyzed and organized.
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Priority claimed from 11/12/2014; Application No. : 144140972 ;France 

3170513    03/06/2015
[International Registration No. : 1263788]
UNITED CAPS LUXEMBOURG

Zone Industrielle de Wiltz L-9501 WILTZ LU

Proposed to be Used
IR DIVISION
Cl.17;Semi-processed plastic materials used for packaging; rubber stoppers; rubber closures for bottles and other 
containers.

Cl.20;Packaging products made of plastics, namely corks for bottles, covers and closures of plastic materials for 
bottles and other containers.

Cl.40;Treatment of materials namely plastic injection molding; processing of plastic materials; extrusion, blowing of 
plastic materials.
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Priority claimed from 30/01/2015; Application No. : 1303722 ;Benelux 

3171616    13/05/2015
[International Registration No. : 1263820]
Stichting Netherlands Agro & Food Technology Center India (NAFTC)

Boerhaavelaan 40 NL-2713 HX Zoetermeer

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; books; promotional and informative publications in the field of agriculture.

Cl.35;Business consultancy and advisory services; business assistance, management and administrative services; 
business representative services, advertising, marketing and promotion services in the field of the agricultural, food and 
technological sector; provision of market information; market analysis and research; business networking services; 
organisation of collective business activities including trade fairs for commercial and advertising purposes; distribution 
of promotion articles and promotional printed matter.

Cl.39;Advisory services and provision of information in the field of transport, including logistics.
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3171617    13/03/2015
[International Registration No. : 1263877]
TEKsystems, Inc.

7437 Race Road Hanover MD 21076 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Employment hiring, recruiting, placement, staffing and career networking services; employment outplacement 
services; employment staffing consultation services; human capital management outsourcing services; management of 
telephone call centers for others; outsourcing in the field of information technology systems; personnel recruitment 
services and employment agencies; providing an on-line searchable database featuring employment opportunities and 
content about employment; providing online business management services including accounting, marketing, business 
project management, and business development; temporary employment agencies.

Cl.42;Computer project management services; computer technology support services, namely, help desk services; 
consulting services in the field of computer-based information systems for businesses; installation of computer software; 
integration of computer systems and networks; technological consultation in the technology field of information 
technology systems; updating of computer software for others.
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3171662    27/01/2015
[International Registration No. : 1263891]
Coopers Fire Ltd

Edward House, Penner Road Havant, Hampshire PO9 1QZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Sun screens of metal; sun shades of metal; screens and blinds of metal; fire doors of metal; roller fire doors of 
metal; parts and fittings for all the aforementioned goods.

Cl.17;Fire resistant materials; fire resistant materials used in buildings; materials for use in fire protection; parts and 
fittings for all the aforementioned goods.

Cl.19;Fire doors not of metal; roller fire doors not of metal; fire proof screens not of metal; fire proof roller screens not 
of metal; fire resistant panels not of metal; parts and fittings for all the aforementioned goods.

6511



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 26/11/2014; Application No. : 013495651 ;European Union 

3171663    30/01/2015
[International Registration No. : 1263890]
SoundCloud Ltd.

Rheinsberger Str. 76/77 10115 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, reproducing and/or transmission and distribution of sound, media, data and/or images; 
recordings; downloadable recordings, content and media; mobile communications and mobile telephony applications; 
computer software; software and software applications; electronic publications.

Cl.16;Paper, cardboard; printed matter; photographs; stationery; artists' materials; printed publications.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising services and promotion services; provision of online searchable business databases; business 
management and business administration services; information, advisory and consultancy services relating to the 
aforesaid.

Cl.38;Telecommunications services, including telecommunication services provided via the internet and/or computer 
networks; broadcasting services; forums for social networking; chat room services for social networking; online 
distribution of music and media; advisory and consultancy services relating to the aforesaid.

Cl.41;Music production services; recording and publishing services; entertainment services; providing digital music, 
audios and videos (not downloadable); the provision of information, advice and consultancy relating to all of the 
aforesaid.

Cl.42;Design and maintenance of computer software; design of computer networks; designing, programming, 
development, testing, implementation, installation, maintenance, repair services of computer software and database; 
designing, development, testing services of computer hardware; computer network services; computerised data storage; 
hosting websites; application service provision; computer services relating to the online provision of services and 
facilities; providing software services; electronic data storage; monitoring and analysing social media; information, 
advisory and consultancy services relating to the aforesaid.

Cl.45;Online social networking services; licensing services; the provision of information, advice and consultancy 
relating to all of aforesaid.
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Priority claimed from 12/01/2015; Application No. : 154147822 ;France 

3171793    12/06/2015
[International Registration No. : 1263957]
SOCIETE PARISIENNE DE PARFUMS ET COSMETIQUES SAS

11 rue Margueritte F-75017 PARIS France

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps, perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipsticks; beauty masks; shaving products; preservatives for leather (polish); creams for leather.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; cases or presentation cases for timepieces; medals.
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Priority claimed from 23/09/2014; Application No. : 86403832 ;United States of America 

3171968    19/03/2015
[International Registration No. : 1264051]
Shocase, Inc.

330 Townsend Street, Suite 100 San Francisco CA 94107 United States of America

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.35;Providing employment placement services; providing on-line employment information in the field of job listing 
services to prospective employers and employees; providing online interactive counseling in the fields of employment 
and career development.

Cl.42;Creating an online community for registered users to participate in discussions, share information and resources,
and engage in professional and social networking, all in the fields of employment and career development.

Cl.45;Online social networking services; providing online interactive counseling in the fields of personal relationship 
building and social networking.
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Priority claimed from 09/12/2014; Application No. : 672647 ;Switzerland 

3172136    08/06/2015
[International Registration No. : 1264398]
Giorgio ARMANI S.P.A., 

Milan, Swiss Branch Mendrisio Via Penate 4 CH-6850 Mendrisio CH

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases, chains and cords for glasses and 
spectacles, parts and fittings for all the aforesaid goods; covers for multimedia players; covers for mobile telephones; 
covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction devices; covers for 
palmtops; covers for electronic agendas; covers for photographic cameras and covers for film cameras.

Cl.18;Handbags; traveling bags; briefcases (leather goods); leather briefcases; credit card holders of leather; wallets; 
leather document briefcases; leather key cases; purses (coin purses); suitcases; empty bags for cosmetic products; 
sports bags included in this class; bags for sports equipment; shoulder bags for ladies; leather shopping bags; school 
bags; garment bags for travel; shoe bags for travel; beach bags; diaper bags; backpacks; Boston bags; traveling trunks; 
barrel bags; overnight bags; carry-on bags; satchels; evening purses [handbags]; vanity cases, not fitted; fur-skins; 
cases and boxes made of leather; leather bags for packaging; leather straps; umbrellas; leather leashes.

Cl.25;Coats; jackets; trousers; skirts; tops (clothing); raincoats; overcoats; belts (clothing); suspenders for clothing; 
suits; stuff jackets; pullovers; jeans; dresses; pelerines; parkas; shirts; tee-shirts; cardigans; underwear; baby-dolls 
being nightwear; dressing gowns (bathrobes); swimming wear; negligees (underwear); bathing suits; dressing gowns 
(robes); shawls; sashes for wear; bolo ties; neckties; sweatshirts; undershirts; polo shirts; teddies (undergarments); 
shorts; stockings; socks; shoes; bedroom slippers; overshoes; galoshes; clogs (wooden shoes); shoe soles; uppers for 
footwear; boots; ski boots; half-boots; esparto shoes or sandals; sandals; bath sandals; gloves (clothing); mittens; hats 
and berets; visors (headwear).
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Priority claimed from 13/07/2015; Application No. : 86691274 ;United States of America 

3173160    21/07/2015
[International Registration No. : 1263844]
Ingram Industries Inc. 

One Belle Meade Place, 4400 Harding Road Nashville, TN 37205 US

Proposed to be Used

IR DIVISION
Cl.35;Management of computerized files, including book and audio content in digital format; on-line buyer guide 
service providing information in the field of books, related book products, and book digital content.

Cl.38;On-line document delivery via a global computer network.

Cl.39;Distribution services, namely, delivery of books and related book products, photos, and other documents in 
paper or digital format.

Cl.40;Digital on-demand printing services of books and other documents.

Cl.41;On-line library services.

Cl.42;Conversion of data or documents from physical to electronic media; cross-platform conversion of digital content 
into other forms of digital content.
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Priority claimed from 24/01/2015; Application No. : 86513185 ;United States of America 

3173190    24/07/2015
[International Registration No. : 1263879]
Semtech Corporation

200 Flynn Road, Camarillo, California 93012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile computing and operating platforms comprising computer hardware, data transceivers, wireless networking 
equipment and wireless gateway equipment, for collection and management of data.

Cl.38;Telecommunication services, namely, transmission of voice, data, graphics, sound and video via wireless 
networks; providing telecommunication connectivity services for transfer of images, messages, audio, visual, audiovisual 
and multimedia works; telecommunications gateway services.
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Priority claimed from 21/01/2015; Application No. : 86509499 ;United States of America 

3173238    28/01/2015
[International Registration No. : 1263974]
Dentons Group (a Swiss Verein) 

Seestrasse 473 CH-8038 Zurich CH

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely, printed publications in the nature of brochures, manuals, books, booklets, newsletters, 
reports, and printed instructional and teaching materials other than apparatus and stationery, all of the aforesaid goods 
relating to legal matters, issues, affairs and services.

Cl.41;Arranging and conducting of seminars and conferences in the field of legal matters, issues, affairs and services; 
education and training services, namely, classes in the field of legal matters, issues, affairs and services; preparation of 
educational reports in the field of legal matters, issues, affairs and services; providing educational information in the field 
of legal matters, issues, affairs and services; providing advisory services all relating to the aforesaid services.

Cl.45;Legal services; legal research services; providing information relating to legal matters; issuing of legal 
information; providing legal advice; legal consultancy services; legal enquiry services; legal services relating to 
business; legal support services; public record investigation services; preparation of legal reports; patent and trademark 
agency services; company formation and registration services; and provision of information, consultancy and advisory 
services relating to the aforesaid services.
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3175709    11/11/2014
[International Registration No. : 1264799]
TÜV Österreich (Technischer Überwachungs-Verein Österreich)

Krugerstraße 16 A-1015 Wien Austria

Proposed to be Used
IR DIVISION
Cl.41;Education of technical staff.

Cl.42;Carrying out technical tests and checks regarding technical devices, appliances, equipment, quality management 
systems; testing, analysis and evaluation of technical devices, appliances, equipment, quality management systems and 
the services of technical staff for the purpose of certification.
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3175876    13/02/2015
[International Registration No. : 1264637]
Blick Art Materials, LLC

1849 Green Bay Road Suite 310 Highland Park IL 60035 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Acrylic paints; glazes; Oil paints; paint for artists; watercolor paints.

Cl.16;Adhesives for paper and cardboard or for household purposes; artists' brushes; artists' pastels; artists' pencils; 
artists' pens; canvas panels for artists; canvas stretcher bars for artists; drawing pads; gesso, namely, plasters in the 
nature of artists' materials; Modeling clay; palettes for painting; picture framing mat boards; sketch pads; T-squares.

Cl.35;Mail order catalog services featuring artists materials and supplies, and retail store services in the field of artists 
materials and supplies.
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Priority claimed from 01/12/2014; Application No. : MI2014C011027 ;Italy 

3175917    10/02/2015
[International Registration No. : 1264644]
KIKO S.p.A.

Via Giorgio e Guido Paglia, 1/D I-24122 Bergamo (BG) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; ethereal oils; cosmetics; products for the care and conditioning of hair; cosmetic creams; 
lotions, gels and balms for cosmetic use; deodorants for personal use; bath salts; dentifrices.

Cl.35;Promotional and advertising services; marketing services; management of customer loyalty programs, incentive 
and promotional schemes; retail services, provided also by on-line, in connection to the following products: soaps, 
perfumes, ethereal oils, cosmetics, products for the care and conditioning of hair, cosmetic creams, lotions, gels and 
balms for cosmetic use, deodorants for personal use, bath salts, dentifrices, scissors, nail files, pliers, manicure and 
pedicure sets, manicure instruments, pedicure instruments, eyelash curlers, eyelash separators, nail nippers, nail 
polishers, nail clippers, electric or non-electric, razors, computer software and programs, application software, 
application software for mobile phones, pencil sharpeners for cosmetics, dry wipes for removing make-up, toiletry cases 
(not fitted), cosmetics cases (not fitted), vanity cases (not fitted), make-up bags (not fitted), cosmetics bags (not fitted), 
clutch bags, purses, pocket wallets, bags, rucksacks, make-up mirrors, cosmetic containers, not of metal, cosmetic 
utensils, applicators for cosmetics, cosmetic spatulas, droppers, empty, for cosmetic purposes, cosmetic brushes, 
shaving brushes, facial sponges for applying make-up, toilet sponges, powder puffs, applicator sticks for applying 
makeup, nail brushes, eyebrow brushes, eyelash combs, toilet brushes, combs, perfume sprayers, powder compacts, 
soap dishes and soap holders, soap dispensers, cases for cosmetic articles, containers for cosmetics, storage tins, foam 
toe separators for use in pedicures.
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3175918    16/04/2015
[International Registration No. : 1264651]
SDSR - SPORTS DIVISION SR, S.A.

Rua João Mendonça, Nº 505 P-4464-503 SENHORA DA HORA, MATOSINHOS Portugal

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets; teeth protectors.

Cl.25;Trunks, trousers, t-shirts, sweatshirts, suits, bathrobes, footwear.

Cl.28;Punching bags for boxing, kickboxing and full contact, groin cups, shin guards, chest protectors, boxing, 
kickboxing and full contact gloves, gloves for use in sports, arm protectors for use in sports, bags for combat sports.
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Priority claimed from 16/12/2014; Application No. : 672304 ;Switzerland 

3176908    23/04/2015
[International Registration No. : 1264658]
VIZRT Switzerland GmbH 

c/o VIZRT AG, Technoparkstrasse 1 CH-8005 Zürich CH

Proposed to be Used
IR DIVISION
Cl.9;Software, namely software for creation of graphic enhancements of all kinds with a view to distribution, via 
television or other media, of outdoor or other sports broadcasts, said software comprising 3D tools used for integration, 
respecting perspective and reality of decor, added images (such as advertising) and added information in general by 
means of integrated overprinting.

Cl.41;Planning and conducting of training courses, seminars, and workshops; organization and provision of 
educational services for training in the field of computers and software; provision of educational and training services, 
including on-line; digital image processing, namely processing of images and image sequences for use in live or recorded
television programs, in video programs and in multimedia programs; provision of information, including on-line, for 
support (education, training) for users concerning software, computer hardware, applications relating to processing of 
images and databases.

Cl.42;Design, installation, maintenance, updating, repair and remedial maintenance of software; technical support 
services online, via a telephone answering service (hot line) and on-site for computers and software; computer 
programming; advisory and consultancy services in connection with computer hardware and software for use in the field 
of graphics systems for dissemination, for digital media asset management (digital resource management) and publishing 
on the Internet and on websites; digital processing of documents, images and information with a view to storage thereof 
in databases for media asset management (digital resource management).
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Priority claimed from 16/12/2014; Application No. : 672306 ;Switzerland 

3176909    23/04/2015
[International Registration No. : 1264659]
VIZRT Switzerland GmbH c/o VIZRT AG, Technoparkstrasse 1 CH-8005 Zürich CH

c/o VIZRT AG,Technoparkstrasse 1CH-8005 Zürich CH

Proposed to be Used
IR DIVISION
Cl.9;Software, namely software for generating, in real time or non-real time, 2D or 3D graphic animations, including by 
inlay or combination of videos or images from different media and for the purpose of dynamic display suitable for all 
broadcasting, including towards television and all other channels including the ones for mobile apparatus such as 
telephones and tablets.

Cl.41;Planning and conducting of training courses, seminars, and workshops; organization and provision of 
educational services for training in the field of computers and software; provision of educational and training services, 
including on-line; digital image processing, namely processing of images and image sequences for use in live or recorded
television programs, in video programs and in multimedia programs; provision of information, including on-line, for 
support (education, training) for users concerning software, computer hardware, applications relating to processing of 
images and databases.

Cl.42;Design, installation, maintenance, updating, repair and remedial maintenance of software; technical support 
services online, via a telephone answering service (hot line) and on-site for computers and software; computer 
programming; advisory and consultancy services in connection with computer hardware and software for use in the field 
of graphics systems for dissemination, for digital media asset management (digital resource management) and publishing 
on the Internet and on websites; digital processing of documents, images and information with a view to storage thereof 
in databases for media asset management (digital resource management).
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Priority claimed from 02/02/2015; Application No. : 30 2015 010 982 ;Germany 

3176915    02/06/2015
[International Registration No. : 1264685]
MANN + HUMMEL GMBH

Hindenburgstrasse 45 71638 Ludwigsburg Germany

Proposed to be Used

IR DIVISION
Cl.7;Filters and filter systems comprising these filters; filters and filter systems comprising these filters for motors, 
engines or machines; filters and filter systems comprising these filters for motors, engines or machines for the filtration 
of liquids or gases; filters as parts/components of machines, motors or engines; air filters for machines, motors or 
engines; intake-air filters as parts/components of machines, motors or engines; intake-air filters for machines, motors or 
engines, in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery and commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for and stationary motors or 
stationary engines; oil filters as well as oil filter elements and oil filter systems comprising these oil filters and oil filter 
elements; oil spin-on filters; fuel filters; exhaust filters and filter systems comprising these exhaust filters for the filtration 
of exhaust gas; ceramic and metal exhaust filters, diesel particulate filters and filter systems for diesel particulate 
filtration; urea filters; filters and filter inserts/filter elements for cleaning liquids by means of membrane separation (as 
parts/components of machines); vacuum filters (as parts/components of machines) for the installation in air and gas 
pipes; filters for motors or engines of land vehicles; filters and filter systems comprising these filters for vehicles and 
land vehicles (as far as included in class 07); filters and filter systems comprising these filters for vehicles and land 
vehicles (as far as included in class 07) for the filtration of liquids or gases; filters and filter inserts/filter elements for 
compressed-air systems and vacuum pumps; cabin air filters for the filtration of particles and adsorption of odour; filters 
and filter elements for electric discharge machines; filter elements for the aforesaid filters; parts of the aforesaid goods as 
spare parts, as far as included in class 07

Cl.11;Filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; 
cabin air filters for the filtration of particles and adsorption of odour; activated carbon filters as parts/components of 
vehicles as well as domestic and industrial installations or units; water filters and other water treatment and water 
preparation units for domestic use and industrial use.

Cl.16;Printed matter, in particular pamphlets, periodicals, brochures, prospectuses, catalogues, printed advertising 
materials, operating manuals, installation guides, user instructions, press kits, exclusively in relation to filtration 
applications in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery, commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels, stationary motors, 
engines and machines, domestic and industrial installations or units, water treatment units and water preparation units
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Priority claimed from 05/02/2015; Application No. : UK00003092926 ;United Kingdom 

3176949    20/07/2015
[International Registration No. : 1264698]
H.R. Coffin Limited

Lower Ground Floor, Greater London House, Hampstead Road LONDON NW1 7QX United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; skins and hides; bags; bags made of leather; bags made of imitation leather; 
handbags; tote bags; sling bags; shoulder bags; duffle bags; clutch bags; casual bags; shoe bags; boot bags; travel 
bags; weekend bags; overnight bags; purses; clutch purses; wallets; travel wallets; trunks; travel luggage, baggage, 
cases and bags; wheeled bags; flight bags; suitcases; briefcases; baggage; luggage; luggage tags; backpacks; 
rucksacks; holdalls; satchels; pouches; sports bags; beach bags; card holders; card wallets; cases of leather or imitation 
leather; key cases, holders, pouches and wallets; travelling sets; make-up bags; cosmetic bags; toiletry bags; vanity bags 
and cases; bags for shaving kits; umbrellas; parasols; saddlery, whips and animal apparel; pet clothing; pet collars; dog 
leashes; parts and fittings for the aforesaid goods.

Cl.25;Clothing; men's clothing; women's clothing; children's clothing; babies' clothing; dresses; evening dresses; 
wedding dresses; gowns; ball gowns; dress suits; jumpsuits; playsuits; skirts; tutus; jackets; blazers; tops (clothing); 
shirts; chemises; blouses; petticoats; waistcoats; corsets; jerseys; boleros; cardigans; pashminas; wraps; ponchos; 
shawls; kaftans; sarongs; jumpers; sweaters; pullovers; suits; tuxedos; dinner jackets; ties; bow ties; cravats; coats; 
capes; gilets; trousers; jeans; dungarees; leggings; shorts; kilts; hosiery; stockings; socks; t-shirts; vests; polo shirts; 
sweatshirts; footwear; shoes; boots; pumps; sandals; slippers; trainers; sneakers; headgear; headwear; hats; caps; 
underwear; lingerie; knitwear; nightwear; sleepwear; pyjamas; swimwear; swimming costumes; bikinis; bathrobes; 
sportswear; skiwear; leisure wear; beachwear; belts; gloves; scarves.

Cl.35;Retail services, online retail services, electronic retail services, mail order retail services, wholesale services, 
online wholesale services, electronic wholesale services and/or mail order wholesale services, relating to or connected 
with the sale of clothing, clothing accessories, fashion accessories, men's clothing, women's clothing, children's clothing,
babies' clothing, dresses, evening dresses, wedding dresses, gowns, ball gowns, dress suits, jumpsuits, playsuits, skirts, 
tutus, jackets, blazers, tops (clothing), shirts, chemises, blouses, petticoats, waistcoats, corsets, jerseys, boleros, 
cardigans, pashminas, wraps, ponchos, shawls, kaftans, sarongs, jumpers, sweaters, pullovers, suits, tuxedos, dinner 
jackets, ties, bow ties, cravats, coats, capes, gilets, trousers, jeans, dungarees, leggings, shorts, kilts, hosiery, stockings, 
socks, t-shirts, vests, polo shirts, sweatshirts, footwear, shoes, boots, pumps, sandals, slippers, trainers, sneakers, 
headgear, headwear, hats, caps, underwear, lingerie, knitwear, nightwear, sleepwear, pyjamas, swimwear, swimming 
costumes, bikinis, bathrobes, sportswear, skiwear, leisure wear, beachwear, belts, gloves, scarves, leather and imitation 
leather, skins and hides, bags, bags made of leather, bags made of imitation leather, handbags, tote bags, sling bags, 
shoulder bags, duffle bags, clutch bags, casual bags, shoe bags, boot bags, travel bags, weekend bags, overnight bags, 
purses, clutch purses, wallets, travel wallets, trunks, travel luggage, baggage, cases and bags, wheeled bags, flight bags, 
suitcases, briefcases, baggage, luggage, luggage tags, backpacks, rucksacks, holdalls, satchels, pouches, sports bags, 
beach bags, card holders, card wallets, cases of leather or imitation leather, key cases, holders, pouches and wallets, 
travelling sets, make-up bags, cosmetic bags, toiletry bags, vanity bags and cases, bags for shaving kits, umbrellas, 
parasols, saddlery, whips and animal apparel, pet clothing, pet collars and/or dog leashes; advertising, marketing, 
publicity and/or promotional services; online advertising, marketing, publicity and/or promotional services; presenting, 
advertising, marketing, publicising and/or promoting the goods and/or services of others; presenting, advertising, 
marketing, publicising and/or promoting the goods and/or services of others via mobile and/or wireless electronic 
devices, electronic media, the Internet and/or other communications networks; product demonstrations and product 
display services; product sampling and sample distribution; brand consultancy services; arranging, organising and/or 
conducting of fashion shows, trade shows, trade fairs, events and/or exhibitions for commercial, advertising and/or 
promotional purposes; production of commercials; production and/or publication of advertising matter and materials; 
consultancy, advisory and/or information services relating to the aforesaid services.
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Priority claimed from 01/04/2015; Application No. : 15.4170095 ;France 

3176952    16/04/2015
[International Registration No. : 1264669]
S.C. Johnson & Son, Inc.

1525 Howe Street Racine WI 53403-2236 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use on fabrics, including preparations to facilitate 
ironing; cleaning, polishing, degreasing and abrasive preparations; preparations including pre-treatment, containing 
stain-removing agents and products; preparations for scouring and removing wax; preparations for unblocking pipe 
systems; soaps other than for personal use; detergents other than for personal use and for use in manufacturing 
operations; shoe wax, parquet floor wax; furniture polish; shoe polish, shoe cream, shoe cleaners; room or atmosphere 
perfumes; air fragrancing preparations; potpourris [fragrances]; incense; towels, sponges, wipes (tissues) impregnated 
with preparations for cleaning, polishing, scouring, waxing and abrading (abrasive preparations).

Cl.5;Germicidal preparations other than for personal use; liquid and spray disinfectants other than for personal use; 
towels and wipes and cloths impregnated with disinfectants; products for destroying vermin; herbicides; insecticides; 
mothproofing products; insect repellents; fungicides; rodenticides; air room or atmosphere deodorizers; deodorants (not 
for personal use); air purifying and sanitizing preparations; carpet deodorizers; fabric and textile deodorizers.

Cl.21;Household or kitchen utensils and containers (not of precious metals or coated therewith); combs and sponges; 
brushes not for personal use (other than paint brushes); brush-making materials, household apparatus, instruments, 
utensils and material (not electric) for cleaning, polishing, degreasing, abrading and waxing purposes; soap and 
detergent dispensers; steel wool (for cleaning); household or kitchen plastic containers; mops; cloths for cleaning, cloth 
for cleaning, polishing, waxing, dusting; cloths for washing floors; shoe horns; shoe horns; shoe trees (stretchers); 
polishing sponges; shoe brushes.
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Priority claimed from 30/03/2015; Application No. : 15 4 169 312 ;France 

3177466    20/04/2015
[International Registration No. : 1264749]
ACE

9 Lot Zone Nord Parc de l'Oseraie F-84130 LE PONTET France

Proposed to be Used
IR DIVISION
Cl.9;Gloves for protection against accidents; gloves for divers.

Cl.21;Gardening gloves.

Cl.25;Motorcycling gloves.

Cl.28;Boxing gloves, fencing gauntlets, baseball gloves, golf gloves, hockey gloves; sports gloves.
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Priority claimed from 09/12/2014; Application No. : 30 2014 073 742 ;Germany 

3177507    02/06/2015
[International Registration No. : 1264541]
MANN + HUMMEL GMBH

Hindenburgstrasse 45 71638 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters and filter systems comprising these filters; filters and filter systems comprising these filters for motors, 
engines or machines; filters and filter systems comprising these filters for motors, engines or machines for the filtration 
of liquids or gases; filters as parts/components of machines, motors or engines; air filters for machines, motors or 
engines; intake-air filters as parts/components of machines, motors or engines; intake-air filters for machines, motors or 
engines, in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery and commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels and stationary motors or 
stationary engines; oil filters as well as oil filter elements and oil filter systems comprising these oil filters and oil filter 
elements; oil spin-on filters; fuel filters; exhaust filters and filter systems comprising these exhaust filters for the filtration 
of exhaust gas; ceramic and metal exhaust filters, diesel particulate filters and filter systems for diesel particulate 
filtration; urea filters; filters and filter inserts/filter elements for cleaning liquids by means of membrane separation (as 
parts/components of machines); vacuum filters (as parts/components of machines) for the installation in air and gas 
pipes; filters for motors or engines of land vehicles; filters and filter systems comprising these filters for vehicles and 
land vehicles (as far as included in class 07); filters and filter systems comprising these filters for vehicles and land 
vehicles (as far as included in class 07) for the filtration of liquids or gases; filters and filter inserts/filter elements for 
compressed-air systems and vacuum pumps; cabin air filters for the filtration of particles and adsorption of odour; filters 
and filter elements for electric discharge machines; filter elements for the aforesaid filters; parts of the aforesaid goods as 
spare parts, as far as included in class 07.

Cl.11;Filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; 
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cabin air filters for the filtration of particles and adsorption of odour; activated carbon filters as parts/components of 
vehicles as well as domestic and industrial installations or units; water filters and other water treatment and water 
preparation units for domestic use and industrial use

Cl.16;Printed matter, in particular pamphlets, periodicals, brochures, prospectuses, catalogues, printed advertising 
materials, operating manuals, installation guides, user instructions, press kits, exclusively in relation to filtration 
applications in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery, commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels, stationary motors, 
engines and machines, domestic and industrial installations or units, water treatment units and water preparation units
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Priority claimed from 09/12/2014; Application No. : 30 2014 073 743 ;Germany 

3177523    02/06/2015
[International Registration No. : 1264539]
MANN + HUMMEL GMBH

Hindenburgstrasse 45 71638 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters and filter systems comprising these filters; filters and filter systems comprising these filters for motors, 
engines or machines; filters and filter systems comprising these filters for motors, engines or machines for the filtration 
of liquids or gases; filters as parts/components of machines, motors or engines; air filters for machines, motors or 
engines; intake-air filters as parts/components of machines, motors or engines; intake-air filters for machines, motors or 
engines, in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery and commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels and stationary motors or 
stationary engines; oil filters as well as oil filter elements and oil filter systems comprising these oil filters and oil filter 
elements; oil spin-on filters; fuel filters; exhaust filters and filter systems comprising these exhaust filters for the filtration 
of exhaust gas; ceramic and metal exhaust filters, diesel particulate filters and filter systems for diesel particulate 
filtration; urea filters; filters and filter inserts/filter elements for cleaning liquids by means of membrane separation (as 
parts/components of machines); vacuum filters (as parts/components of machines) for the installation in air and gas 
pipes; filters for motors or engines of land vehicles; filters and filter systems comprising these filters for vehicles and 
land vehicles (as far as included in class 07); filters and filter systems comprising these filters for vehicles and land 
vehicles (as far as included in class 07) for the filtration of liquids or gases; filters and filter inserts/filter elements for 
compressed-air systems and vacuum pumps; cabin air filters for the filtration of particles and adsorption of odour; filters 
and filter elements for electric discharge machines; filter elements for the aforesaid filters; parts of the aforesaid goods as 
spare parts, as far as included in class 7

Cl.11;Filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; 
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cabin air filters for the filtration of particles and adsorption of odour; activated carbon filters as parts/components of 
vehicles as well as domestic and industrial installations or units; water filters and other water treatment and water 
preparation units for domestic use and industrial use

Cl.16;Printed matter, in particular pamphlets, periodicals, brochures, prospectuses, catalogues, printed advertising 
materials, operating manuals, installation guides, user instructions, press kits, exclusively in relation to filtration 
applications in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery, commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels, stationary motors, 
engines and machines, domestic and industrial installations or units, water treatment units and water preparation units

6532



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 09/12/2014; Application No. : 30 2014 073 744 ;Germany 

3177896    02/06/2015
[International Registration No. : 1264540]
MANN + HUMMEL GMBH

Hindenburgstrasse 45 71638 Ludwigsburg Germany

Proposed to be Used

IR DIVISION
Cl.7;Filters and filter systems comprising these filters; filters and filter systems comprising these filters for motors, 
engines or machines; filters and filter systems comprising these filters for motors, engines or machines for the filtration 
of liquids or gases; filters as parts/components of machines, motors or engines; air filters for machines, motors or 
engines; intake-air filters as parts/components of machines, motors or engines; intake-air filters for machines, motors or 
engines, in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery and commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels and stationary motors or 
stationary engines; oil filters as well as oil filter elements and oil filter systems comprising these oil filters and oil filter 
elements; oil spin-on filters; fuel filters; exhaust filters and filter systems comprising these exhaust filters for the filtration 
of exhaust gas; ceramic and metal exhaust filters, diesel particulate filters and filter systems for diesel particulate 
filtration; urea filters; filters and filter inserts/filter elements for cleaning liquids by means of membrane separation (as 
parts/components of machines); vacuum filters (as parts/components of machines) for the installation in air and gas 
pipes; filters for motors or engines of land vehicles; filters and filter systems comprising these filters for vehicles and 
land vehicles (as far as included in class 07); filters and filter systems comprising these filters for vehicles and land 
vehicles (as far as included in class 07) for the filtration of liquids or gases; filters and filter inserts/filter elements for 
compressed-air systems and vacuum pumps; cabin air filters for the filtration of particles and adsorption of odour; filters 
and filter elements for electric discharge machines; filter elements for the aforesaid filters; parts of the aforesaid goods as 
spare parts, as far as included in class 7.

Cl.11;Filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; 
cabin air filters for the filtration of particles and adsorption of odour; activated carbon filters as parts/components of 
vehicles as well as domestic and industrial installations or units; water filters and other water treatment and water 
preparation units for domestic use and industrial use.

Cl.16;Printed matter, in particular pamphlets, periodicals, brochures, prospectuses, catalogues, printed advertising 
materials, operating manuals, installation guides, user instructions, press kits, exclusively in relation to filtration 
applications in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery, commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels, stationary motors, 
engines and machines, domestic and industrial installations or units, water treatment units and water preparation units
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Priority claimed from 06/10/2014; Application No. : 86/416292 ;United States of America 

3177962    17/12/2014
[International Registration No. : 1264578]
PANASONIC CORPORATION

1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Acoustic machines, apparatus and instruments; radios; cassette tape players/recorders; radio cassette 
recorders/players; portable cassette tape players/recorders; portable radio cassette players/recorders; ic memory and/or 
hard disc players/recorders; radio/compact disc players; portable audio players; mp3 (mpeg-1 audio layer-3) players; 
cases for portable audio players; speakers (audio equipment); stereo tuners; amplifiers; power amplifiers; power 
amplifiers for automotive audio system; microphones; slip mats for turntable for record players; ic recorders (voice 
recorders); digital sound processors; headphones; cordless headphones; earphones; stereo components; audio mixers; 
audio equipment cleaners in the form of optical discs; optical fiber cables; audio cables/video cables; wireless 
microphone system consisting of wireless microphones, wireless transmitters, wireless powered speaker, wireless 
receivers, wireless amplifiers, diversity tuners; digital multi equalizers; digital multi processors; car audio apparatus; 
audio-visual equipment for automotive audio-visual systems including radios, dvd players, cd players, televisions, 
displays, monitors for rearview camera systems; speakers for automotive audio systems; subwoofers for automotive 
audio-visual systems; cassette adaptors for use with portable audio players; audio cables for use with dvd/cd changer; 
audio visual machines, apparatus and instruments; television receivers; plasma television receivers; plasma displays; 
plasma display panels; stands for plasma display panels or plasma television receivers; wall mount bracket for plasma 
display panels or plasma television receivers; lcd television receivers; liquid crystal displays; liquid crystal display 
panels; lcd video monitors; wireless displays; 3d (three dimensional) television apparatus; combined television receivers 
incorporating disc/video tape players; video tuners; lcd (liquid crystal display) projectors; lenses for lcd (liquid crystal 
display) projectors; ceiling mount brackets for lcd (liquid crystal display) projectors; lamps for lcd (liquid crystal display) 
projectors; digital light processing projectors; lenses for video projectors; video cassette recorders; video cassette 
players; camcorders; cables for camcorders; cases for camcorders; electric viewfinders for camcorders; waterproof 
covers for camcorders; ac (alternating current) adapters for camcorders; shoulder straps for camcorders; filter for video 
cameras; shoe adapter for video cameras; dc light for video cameras; shoulder belt for video cameras; soft bag for video 
camera; microphones for use with video cameras; cassette adapter for video camera; tripod for camera; digital hd (high 
definition) video cassette tape recorders; digital hd (high definition) video cassette tape players; dvd video recorders; dvd 
video players; digital video cassette recorders; digital video cassette players; digital video cassette camera recorders; all-
in one dvd video cassette recorders; all-in one dvd video cassette players; video display terminals; color image large-
scale display apparatus; cable television systems comprising set-top boxes; catv digital set top boxes; switching device 
for live image production; real time graphic processors; digital audiovisual mixers; carrying handles for projectors; 
electronic publication [downloadable]; digital photograph players to be connected with television apparatus; video 
monitors; video switcher; video mixer; home theater system; antennas for television receivers; video splitter; image 
recognition apparatus; three-dimensional eyeglasses; optical disc drives; optical disc recorders; optical disc players; 
optical disc changers; optical disc cartridges; optical disc players/recorders/drives and parts thereof; lens cleaning discs 
for optical disc players; facsimile transceivers; telephones; cellular phones; smartphones; accessories for cellular 
phones; hands free kits for mobile-phones; ip telephones; cordless telephones; conference speakerphones; wireless 
speakerphones; telephone answering machines; private automatic branch switching systems; global positioning system 
receivers; radio telephones; multi-channel access radio systems; electric traffic information apparatus; apparatus for 
video teleconferencing; apparatus for local area network; encoding and decoding apparatus; car navigation equipment; 
hand held navigation apparatus for assistance of travels; protection films for use on screens of navigation apparatus; 
remote controllers for navigation apparatus; stands for navigation apparatus; cables for navigation apparatus; electronic 
toll collecting units for cars; visual/information distribution systems comprising management servers, operating 
terminals, controllers; digital broadcasting systems which consist of video cameras for digital broadcast, switchers, 
outside broadcast vans; multimedia learning systems consisting of personal computers, recorders, and software; 
computers; computer peripheral devices; tablet computers; mobile computers; hard disc drives; usb cables; monitors 
[computer hardware]; multimedia tablet computers; computer networks; computer servers; external data storage media; 
blank video cassette tapes; head cleaning tapes for tape drives of audio and video tape recorders and players; blank d-
vhs video cassette tapes; blank digital video cassette tapes; blank audio cassette tapes; blank floppy discs; blank optical 
discs; ic memory cards; sd (secure digital) memory cards; semi-conductors; semiconductor memory devices; integrated 
circuits; speaker components; noise filter; carrying cases, holders, protective cases and stands for use with handheld 
digital electronic devices, namely, tablet pc, computers and cellphones; smart watch phones; control system for the 
remote operation of home electrical appliances, audio-visual apparatus and security apparatus, comprising computers, 
computer terminals, software, and electromechanical controls; electronic apparatus for the remote control of home 
electrical appliances, audio-visual apparatus and security apparatus; computer programs for the remote control of home 
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electrical appliances, audio-visual apparatus and security apparatus; computer terminals; digital audio players; audio 
electronic components, namely, surround sound systems; audio mixers; digital audio recorders; record turntables; 
mobile phones; audio equipment for vehicles, namely, digital audio players, speakers, amplifiers; navigation apparatus 
for vehicles; personal digital assistants; electronic organizers; electronic notepads; computer and electronic games 
(software); audio receivers; downloadable music files.

Cl.41;Education and entertainment services, namely, providing a website featuring audio clips, video clips, musical 
performances, musical videos, film clips, photographs, other multimedia materials, and information in the field of audio 
clips, video clips, musical performances, musical videos, film clips, photographs, and other multimedia materials; blogs 
featuring information in the field of audio clips, video clips, musical performances, musical videos, film clips, 
photographs, and other multimedia materials.
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Priority claimed from 19/03/2015; Application No. : UK00003100165 ;United Kingdom 

3177971    02/04/2015
[International Registration No. : 1264573]
Macat International Limited

96 High Street Kensington London W8 4SG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer databases; computer software downloadable from the 
Internet; educational software; downloadable publications; electronic publications; application software; communication 
software; computer software in the form of applications for mobile phones and smartphones; educational apparatus; 
instructional and teaching apparatus and instruments; parts and fittings for the aforesaid.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; educational materials; 
printed matter for educational purposes; parts and fittings for the aforesaid.

Cl.38;Telecommunications; providing access to databases; providing access to computer databases; 
telecommunications services for providing access to computer databases; provision of telecommunication facilities for 
educational purposes; information, advisory and consultancy services relating to the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; preparation of texts for 
publication; providing online electronic publications; publication services; publication of educational materials; 
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publication of educational printed matter; publication of electronic books and journals online; educational services; 
arranging of presentations for educational purposes; audio-visual display presentation services for educational 
purposes; business educational services; educational advisory services; rental of educational materials or apparatus; 
educational services for providing courses of instruction; provision of educational information; production of sound and 
video recordings; production of audio/visual presentations; information, advisory and consultancy services relating to the
aforesaid.
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3178116    28/05/2014
[International Registration No. : 1264595]
Alcumus Holdings Limited

10-18 Union Street London SE1 1SZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Maintenance of computer hardware and data-processing apparatus; updating (installation) of computer hardware 
and data-processing apparatus.

Cl.39;Advice and information in relation to the correct methods of storing and transporting hazardous and dangerous 
materials.

Cl.40;Advice and information in relation to the correct methods of disposal of hazardous and dangerous materials.

Cl.42;Design, development and updating of computer software relating to employment, employment workflow, 
employee management, legal, insurance, health and safety, salary surveys, tax and training matters; computer 
programming; computer consultancy services; computer services, namely, design, analysis, development and 
maintenance of computer software and programs, and consultancy related thereto; computer services, namely, design, 
analysis and development of computer hardware, software and programs and data-processing apparatus, and 
consultancy related thereto; technical support services and advice related thereto in relation to computer hardware and 
software; data backup services; computer disaster recovery services; providing computer information relating to the 
design and development of internet security programs for governance and security of computer networks; computer 
system security services; providing technical information in relation to computers, computer software and computer 
networks, via an online website; providing use of software applications through a website; research, design and product 
development services; product development services; hosting of computer databases; leasing and rental of computer 
software and computer programs; hosting of digital content on the internet; testing, analysis and evaluation of goods and 
services for the purpose of certification; quality control, quality testing and quality assurance services; computer 
research services; environmental assessment and building and structural inspection services (surveying), the aforesaid 
in relation to factories and workplaces; preparation of technical reports; advisory services, provided by an association or 
organisation for its members, in relation to testing, product evaluation, quality assurance testing, product development, 
setting, application and evaluation of product quality standards of others; chemist services; development of testing 
methods; technical consultancy services in the fields of quality control and environmental assessment, namely 
consultancy in relation to assessing conformity of management systems and compliance to international standards 
related thereto; testing and quality control services; advisory, consultancy and information services relating to all the 
aforesaid.
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Priority claimed from 16/12/2014; Application No. : 672307 ;Switzerland 

3178143    23/04/2015
[International Registration No. : 1264826]
VIZRT Switzerland GmbH

c/o VIZRT AG, Technoparkstrasse 1 CH-8005 Zürich CH

Proposed to be Used
IR DIVISION
Cl.9;Software, namely software used for the creation of graphic animations of all kinds with a view to broadcasting via 
television or other media, said software comprising tools specifically aimed at 2D and 3D graphics, 3D animation in real 
time, editing of videos, management of 3D of texts and fonts comprising the latter, and more generally all the tools 
needed by designers for producing enhanced images for electronic media.

Cl.41;Planning and conducting of training courses, seminars, and workshops; organization and provision of 
educational services for training in the field of computers and software; provision of educational and training services, 
including on-line; digital image processing, namely processing of images and image sequences for use in live or recorded
television programs, in video programs and in multimedia programs; provision of information, including on-line, for 
support (education, training) for users concerning software, computer hardware, applications relating to processing of 
images and databases.

Cl.42;Design, installation, maintenance, updating, repair and remedial maintenance of software; technical support 
services online, via a telephone answering service (hot line) and on-site for computers and software; computer 
programming; advisory and consultancy services in connection with computer hardware and software for use in the field 
of graphics systems for dissemination, for digital media asset management (digital resource management) and publishing 
on the Internet and on websites; digital processing of documents, images and information with a view to storage thereof 
in databases for media asset management (digital resource management).
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Priority claimed from 19/08/2014; Application No. : 30 2014 057 919.7/01 ;Germany 

3178189    16/02/2015
[International Registration No. : 1264881]
STEFANIE TAPELLA

Adickesstr. 24 22607 Hamburg Germany

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES

CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial 
resins; unprocessed plastics; manures; fire extinguishing compositions; metal tempering preparations; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives for industrial 
purposes; biochemical catalysts; bleaching agent for organic matter, soil improvers; brake fluids; chemical descaling 
agents for engines; chemical additives for fuels; chemical additives for oils; petroleum dispersants; transmission fluids; 
power steering fluids; catalysts [chemical]; synthetic materials for absorbing oil; oil-separating chemicals; oil-bleaching 
chemicals; oil dispersants; oil-purifying chemicals; combusting preparations [chemical additives to motor fuel]; 
unprocessed acrylic resins; alum; aldehydes; alcalies; salts of alkaline metals; aluminium alum; aluminium chloride; 
alumina; aluminium silicates; anti-knock substances for internal combustion engines; ethyl alcohol; acetone; bases 
[chemical preparation]; bentonite; benzene derivatives; lead oxide; condensation preparations [chemical]; chlorine; 
chlorides; chrome alum; chromates; chromium oxide; chromic salts; chromium salts; chromic acid; cobalt oxide for 
industrial purposes; diatomaceous earth; emulsifiers; mould-release preparations; iron salts; grease-removing 
preparations for use in manufacturing processes; fatty acids; preparations for the separation of greases; carbon for 
filters; filtering materials [chemical preparations]; filtering materials [unprocessed plastics]; filtering materials [mineral 
substances]; filtering materials [vegetable substances]; antifreeze; oils for tanning leather; glycol; glycol ether; 
glycerides; glycerine for industrial purposes; graphite for industrial purposes; degumming preparations; fluids for 
hydraulic circuits; bichromate of potassium; refrigerating preparations; catalysts [chemical]; ketones; carbon; chemical 
substances for preserving foodstuffs; salt for preserving, other than for foodstuffs; coolants for vehicle engines; 
cryogenic preparations; solvents for varnishes; manganate; manganese dioxide; mordants for metals; soap [metallic] for 
industrial purposes; methyl benzene; mineral acids; bichromate of soda; hypochlorite of soda; surface-active substances;
oils for preparing leather in the course of manufacture; oils for the preservation of food; olivine [synthetic]; oil cement 
[putty]; oil-purifying chemicals; oleic acid; phosphatides; phosphorus; phosphoric acid; detergent additives to petrol 
[gasoline]; lamp black for industrial purposes; carbon black for industrial purposes; benzene-based acids; sulfur; flowers 
of sulfur for chemical purposes; silicates; stearic acid; sulfates; sulfides; sulfonic acids; carbon tetrachloride; titanite; 
toluol; bismuth.

Cl.4;Industrial oils; industrial greases; lubricants; dust absorbing compositions; dust wetting compositions; dust 
binding compositions; fuels [including motor spirit]; lighting fuels; candles and wicks for lighting; moistening oil; petrol; 
fuel oils; fuels; oils for releasing form work; diesel fuel, diesel oil; gas oil; gasoline; fuel oil; kerosene; oils for the 
preservation of masonry; carburants; motor oil; naphtha; industrial oils as well as textile oils; oil-gas; paraffin; petroleum 
[raw or refined]; grease for belts; lubricating greases; lubricating oils; cutting fluids; stearine; fuel.

Cl.35;Business management; business administration; office functions; marketing; marketing research; market 
research; market analysis; opinion polling; advertising research; advertising, in particular radio, television, cinema, print, 
videotext, teletext and Internet advertising; advertising marketing; public relations; updating of advertising material; retail 
or wholesale services, including via Internet as well as teleshopping in the area of industrial oils and greases, lubricants, 
dust absorbing compositions, dust wetting compositions, dust binding compositions, fuels [including motor spirit] and 
lighting fuels, candles and wicks for lighting, moistening oil, petrol, fuel oils, fuels, oils for releasing form work, diesel 
fuel, diesel oil, gas oil, gasoline, fuel oil, kerosene, oils for the preservation of masonry, carburants, motor oil, naphtha, 
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industrial oils as well as textile oils, oil-gas, paraffin, petroleum [raw or refined], grease for belts, lubricating greases and 
lubricating oils, cutting fluids, stearine, fuel; advertising agencies; business investigations; compilation of statistics; 
providing business expert opinions as well as efficiency experts; economic forecasting; provision of information, 
particularly in commercial and business matters; commercial information and advice for consumers [consumer advice 
shop]; publication of publicity texts; business information; commercial administration of the licensing of the goods and 
services of others; customer acquisition and customer care by means of mail advertising [mailing]; layout services for 
advertising purposes; online or catalog mail order services in the area of industrial oils and greases, lubricants, dust 
absorbing compositions, dust wetting compositions, dust binding compositions, fuels [including motor spirit], lighting 
fuels, candles and wicks for lighting, moistening oil, petrol, fuel oils, fuels, oils for releasing form work, diesel fuel, diesel 
oil, gas oil, gasoline, kerosene, oils for the preservation of masonry, carburants, motor oil, naphtha, industrial oils as well 
as textile oils, oil-gas, paraffin, petroleum [raw or refined], grease for belts, lubricating greases and lubricating oils, 
cutting fluids, stearine, fuel; organization and conducting of marketing promotional events; organization of exhibitions 
and trade fairs for commercial or advertising purposes; consultancy relating to business organization and organizational 
consulting; outdoor advertising; planning services for advertising; presentation of companies on the Internet and other 
media as well as of goods on communication media, in particular for retail; production of advertising films; publication of 
printed matter [also in electronic form for advertising purposes]; sponsorship search; advertising including promotion of 
products and services of third parties through sponsoring arrangements; telemarketing; business consultancy; consumer
advice; writing of publicity texts; sales promotion; provision of addresses for advertising purposes as well as trading and 
economical contacts, also via the Internet; mediation of trade business for third parties, also in the context of e-
commerce; arranging contracts with electricity suppliers; distribution of samples for advertising purposes, advertising 
materials [leaflets, prospectuses, printed matter, samples] and advertisements; demonstration of goods for advertising 
purposes; advertising through advertising brochures; compilation of goods for others for presentation and sales 
purposes in the area of industrial oils and greases, lubricants, dust absorbing compositions, dust wetting compositions, 
dust binding compositions, fuels [including motor spirit], lighting fuels, candles and wicks for lighting, moistening oil, 
petrol, fuel oils, fuels, oils for releasing form work, diesel fuel, diesel oil, gas oil, gasoline, kerosene, oil for the 
preservation of masonry, carburants, motor oil, naphtha, industrial oils as well as textile oils, oil-gas, paraffin, petroleum 
[raw or refined], grease for belts, lubricating greases and lubricating oils, cutting fluids, stearine, fuel.

Cl.37;Construction; repair and installation works related to buildings, vehicles of all types and pipeline systems; 
demolition of buildings; building sealing; construction information; repair information; cleaning of buildings [exterior 
surface]; warehouse construction and repair; construction consultation; construction management; dry cleaning; factory 
construction; chimney sweeping; scaffolding; plastering; harbour construction; construction works in the field of civil 
engineering; interior cleaning of buildings; oil pipeline construction and maintenance; machinery installation, 
maintenance and repair; swimming-pool maintenance; building construction supervision; vehicle cleaning; window 
cleaning; vehicle breakdown assistance [repair]; rustproofing; anti-rust treatment for vehicles; bricklaying; road paving; 
street cleaning; drilling of deep oil or gas-wells; rebuilding machines that have been worn or partially destroyed; 
rebuilding engines that have been worn or partially destroyed; underwater construction; underwater repair; rental of 
pumps for drainage purposes; rental of cleaning machines; rental of road sweeping machines; motor vehicle 
maintenance; motor vehicle repair; washing; vehicle wash; motor vehicle wash; carpentry services; insulation services.

Cl.40;Material treatment, namely treatment of plastic and raw materials; waste treatment [transformation]; processing of
oil; production of energy; generation of energy; generating electricity; metal treating; recycling of waste; recycling of 
trash; destruction of waste; destruction of trash; water treatment.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; consultancy in the field of energy-
saving; provision of scientific information, advice and consultancy in relation to carbon offsetting; services of a chemist 
and physics (research); chemistry services; engineering services; chemical analysis, technical tests and scientific 
testing; energy auditing; determination of emissions and pollutant concentrations; analysis for oil-field exploitation; 
preparation of technical and scientific surveys; chemical research and research in the area of mechanical engineering; 
research and development in relation to new products for third parties; quality control; quality testing; providing technical 
advice in the field of scientific and industrial research and technical project planning; research in the field of 
environmental protection; environmental impact assessments; water analysis; scientific research and scientific 
laboratory services; certifications (quality control); computer programming for data processing.

Cl.45;Licensing of intellectual property; licensing of intellectual property rights and copyrights; granting of licenses for 
franchising concepts; licensing of computer software; copyright management; management of copyright and intellectual 
property for others and their exploitation through licensing.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 049.7/12 ;Germany 

3178224    13/11/2014
[International Registration No. : 1264434]
Schmitz Cargobull AG

Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.9;Measurement, optical, weighing, measuring, signal, checking (supervision), lifesaving apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
devices for recording, transmitting and reproducing sound and images; digital recording media; hardware for data 
processing, computers; computer software; anti-theft alarm devices; kilometer recorders for vehicles; remote controls; 
thermostats for vehicles; satellite navigators; speed checking apparatus for vehicles; GPS devices; interfaces [interface 
devices or programs for computers]; parts and accessories for all of the aforementioned goods as far as contained in this 
class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings [connections] for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.

Cl.36;Insurance underwriting; financial affairs; financial consultation; financing; lease-purchase financing; the 
aforementioned services particularly related to (motor) vehicles; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.37;Repair and maintenance related to vehicles and means of transport as well as their parts and accessories, 
particularly related to trailers [vehicles], wagons [vehicles], lower framework of wagons, chassis for (motor) vehicles, 
refrigerated vehicles, lorry bodies, box bodies, swap bodies, curtainsiders, dump wagons, dump trailers, dump bodies, 
semi-trailers, container vehicles, vehicles with a moving floor, brake shoes for (motor) vehicles, vehicle brakes, axles, 
recuperative axle drives, shock absorbers for (motor) vehicles, suspension springs and control levers for vehicles, 
vehicle walls, vehicle doors, vehicle roofs, vehicle tops, aerodynamic mounting parts for (motor) vehicles, couplings 
[connections] for vehicles, gears for (motor) vehicles, back-up warning devices for vehicles, hydraulic and mechanical 
devices for loading and unloading (motor) vehicles, hydraulic circuits for vehicles, anti-theft systems for vehicles, anti-
theft alarm systems for vehicles, mudguards; consultation and information related to the aforementioned services as far 
as contained in this class.
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Cl.38;Telecommunication services, in particular telematics services for (motor) vehicles; rental and leasing related to 
the aforementioned services as far as contained in this class; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.39;Transportation, in particular information on transportation opportunities; rental and leasing of vehicles and 
means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons [vehicles], lower 
framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap bodies, 
curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a moving floor; 
consultation and information related to the aforementioned services as far as contained in this class.
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3178234    13/11/2014
[International Registration No. : 1264435]
Schmitz Cargobull AG

Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.9;Measurement, optical, weighing, measuring, signal, checking (supervision), lifesaving apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
devices for recording, transmitting and reproducing sound and images; digital recording media; hardware for data 
processing, computers; computer software; anti-theft alarm devices; kilometer recorders for vehicles; remote controls; 
thermostats for vehicles; satellite navigators; speed checking apparatus for vehicles; GPS devices; interfaces [interface 
devices or programs for computers]; parts and accessories for all of the aforementioned goods as far as contained in this 
class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings [connections] for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.

Cl.36;Insurance underwriting; financial affairs; financial consultation; financing; lease-purchase financing; the 
aforementioned services particularly related to (motor) vehicles; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.37;Repair and maintenance related to vehicles and means of transport as well as their parts and accessories, 
particularly related to trailers [vehicles], wagons [vehicles], lower framework of wagons, chassis for (motor) vehicles, 
refrigerated vehicles, lorry bodies, box bodies, swap bodies, curtainsiders, dump wagons, dump trailers, dump bodies, 
semi-trailers, container vehicles, vehicles with a moving floor, brake shoes for (motor) vehicles, vehicle brakes, axles, 
recuperative axle drives, shock absorbers for (motor) vehicles, suspension springs and control levers for vehicles, 
vehicle walls, vehicle doors, vehicle roofs, vehicle tops, aerodynamic mounting parts for (motor) vehicles, couplings 
[connections] for vehicles, gears for (motor) vehicles, back-up warning devices for vehicles, hydraulic and mechanical 
devices for loading and unloading (motor) vehicles, hydraulic circuits for vehicles, anti-theft systems for vehicles, anti-
theft alarm systems for vehicles, mudguards; consultation and information related to the aforementioned services as far 
as contained in this class.
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Cl.38;Telecommunication services, in particular telematics services for (motor) vehicles; rental and leasing related to 
the aforementioned services as far as contained in this class; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.39;Transportation, in particular information on transportation opportunities; rental and leasing of vehicles and 
means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons [vehicles], lower 
framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap bodies, 
curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a moving floor; 
consultation and information related to the aforementioned services as far as contained in this class.
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3178236    11/12/2014
[International Registration No. : 1264429]
Elbit Systems Ltd.

Advanced Technology Center, P.O.B. 539 31053 Haifa Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software for performing 2D or 3D imaging and virtual imaging of body cavities, organs and tissues and 
for reception, encoding, processing, storage, transmission, reproduction and decoding of such images.

Cl.10;Medical and surgical equipment, instruments and devices, namely, cameras, electronic visors and video monitors 
and parts therefor used for 2D and 3D imaging and virtual imaging of body cavities, organs and tissues; medical imaging 
apparatus in the nature of visors and video monitors, namely head-mounted display, fixed displays, see through and non-
see through displays for displaying medical images and other layers of information for a user; medical and surgical 
equipment, instruments and devices, namely, computer hardware, and peripherals for performing 2D or 3D imaging and 
virtual imaging of body cavities, organs and tissues and for reception, encoding, processing, storage, transmission, 
reproduction and decoding of such images; medical equipment, instruments and devices, namely, an imaging camera, an 
imaging camera used with an image processing, and an image processor for medical use; all included in class 10.
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Priority claimed from 14/05/2014; Application No. : 30 2014 047 052.7/12 ;Germany 

3178238    13/11/2014
[International Registration No. : 1264433]
Schmitz Cargobull AG

Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.9;Measurement, optical, weighing, measuring, signal, checking (supervision), lifesaving apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
devices for recording, transmitting and reproducing sound and images; digital recording media; hardware for data 
processing, computers; computer software; anti-theft alarm devices; kilometer recorders for vehicles; remote controls; 
thermostats for vehicles; satellite navigators; speed checking apparatus for vehicles; GPS devices; interfaces [interface 
devices or programs for computers]; parts and accessories for all of the aforementioned goods as far as contained in this 
class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings [connections] for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.

Cl.36;Insurance underwriting; financial affairs; financial consultation; financing; lease-purchase financing; the 
aforementioned services particularly related to (motor) vehicles; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.37;Repair and maintenance related to vehicles and means of transport as well as their parts and accessories, 
particularly related to trailers [vehicles], wagons [vehicles], lower framework of wagons, chassis for (motor) vehicles, 
refrigerated vehicles, lorry bodies, box bodies, swap bodies, curtainsiders, dump wagons, dump trailers, dump bodies, 
semi-trailers, container vehicles, vehicles with a moving floor, brake shoes for (motor) vehicles, vehicle brakes, axles, 
recuperative axle drives, shock absorbers for (motor) vehicles, suspension springs and control levers for vehicles, 
vehicle walls, vehicle doors, vehicle roofs, vehicle tops, aerodynamic mounting parts for (motor) vehicles, couplings 
[connections] for vehicles, gears for (motor) vehicles, back-up warning devices for vehicles, hydraulic and mechanical 
devices for loading and unloading (motor) vehicles, hydraulic circuits for vehicles, anti-theft systems for vehicles, anti-
theft alarm systems for vehicles, mudguards; consultation and information related to the aforementioned services as far 
as contained in this class.

Cl.38;Telecommunication services, in particular telematics services for (motor) vehicles; rental and leasing related to 
the aforementioned services as far as contained in this class; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.39;Transportation, in particular information on transportation opportunities; rental and leasing of vehicles and 
means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons [vehicles], lower 
framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap bodies, 
curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a moving floor; 
consultation and information related to the aforementioned services as far as contained in this class. 
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3178254    13/11/2014
[International Registration No. : 1264437]
Schmitz Cargobull AG

Siemensstraße 50 48341 Altenberge Germany

Proposed to be Used

IR DIVISION
Cl.6;Common metals and their alloys; building materials and components of metal; transportable buildings of metal, in 
particular insulating panels with metal covering; locksmith's products and ironmongery; containers as well as transport 
and packaging objects of metal; doors, gates of metal; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.9;Measurement, optical, weighing, measuring, signal, checking (supervision), lifesaving apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
devices for recording, transmitting and reproducing sound and images; digital recording media; hardware for data 
processing, computers; computer software; anti-theft alarm devices; kilometer recorders for vehicles; remote controls; 
thermostats for vehicles; satellite navigators; speed checking apparatus for vehicles; GPS devices; interfaces [interface 
devices or programs for computers]; parts and accessories for all of the aforementioned goods as far as contained in this 
class.

Cl.11;Lighting, heating, cooling, drying, air conditioning devices, in particular portable cooling units; refrigerating 
appliances and installations, and evaporators; parts and accessories for all of the aforementioned goods as far as 
contained in this class.

Cl.12;Vehicles and means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons 
[vehicles], lower framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap 
bodies, curtainsiders, dump wagons, dump trailers, dump bodies, semi trailers, container vehicles, vehicles with a 
moving floor; brake shoes for (motor) vehicles; vehicle brakes; axles; recuperative axle drives; shock absorbers for 
(motor) vehicles; suspension springs and control levers for vehicles; vehicle walls; vehicle doors; vehicle roofs; vehicle 
tops; aerodynamic mounting parts for (motor) vehicles; couplings [connections] for vehicles; gears for (motor) vehicles, 
back-up warning devices for vehicles; hydraulic and mechanic devices for loading and unloading of (motor) vehicles; 
hydraulic circuits for vehicles; anti-theft systems for vehicles; anti-theft alarm systems for vehicles; mudguards as far as 
contained in this class.

Cl.19;Building materials and components (not of metal); doors, gates (not of metal); structures and transportable 
buildings (not of metal), in particular insulating panels (not of metal); conducts for ventilation and air conditioning plants 
(not of metal); wall covering components (not of metal); wall and roof covers (not of metal); parts and accessories for all 
of the aforementioned goods as far as contained in this class.

Cl.36;Insurance underwriting; financial affairs; financial consultation; financing; lease-purchase financing; the 
aforementioned services particularly related to (motor) vehicles; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.37;Repair and maintenance related to vehicles and means of transport as well as their parts and accessories, 
particularly related to trailers [vehicles], wagons [vehicles], lower framework of wagons, chassis for (motor) vehicles, 
refrigerated vehicles, lorry bodies, box bodies, swap bodies, curtainsiders, dump wagons, dump trailers, dump bodies, 
semi-trailers, container vehicles, vehicles with a moving floor, brake shoes for (motor) vehicles, vehicle brakes, axles, 
recuperative axle drives, shock absorbers for (motor) vehicles, suspension springs and conttrrol levers for vehicles, 
vehicle walls, vehicle doors, vehicle roofs, vehicle tops, aerodynamic mounting parts for (motor) vehicles, couplings 
(connections) for vehicles, gears for (motor) vehicles, back-up warning devices for vehicles, hydraulic and mechanical 
devices for loading and unloading (motor) vehicles, hydraulic circuits for vehicles, anti-theft systems for vehicles, anti-
theft alarm systems for vehicles, mudguards; consultation and information related to the aforementioned services as far 
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as contained in this class.

Cl.38;Telecommunication services, in particular telematics services for (motor) vehicles; rental and leasing related to 
the aforementioned services as far as contained in this class; consultation and information related to aforementioned 
services as far as contained in this class.

Cl.39;Transportation, in particular information on transportation opportunities; rental and leasing of vehicles and 
means of transport as well as their parts and accessories, in particular trailers [vehicles], wagons [vehicles], lower 
framework of wagons, chassis for (motor) vehicles, refrigerated vehicles, lorry bodies, box bodies, swap bodies, 
curtainsiders, dump wagons, dump trailers, dump bodies, semi-trailers, container vehicles, vehicles with a moving floor; 
consultation and information related to the aforementioned services as far as contained in this class.
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Priority claimed from 10/07/2014; Application No. : 1633793 ;Australia 

3178320    24/12/2014
[International Registration No. : 1264445]
Elizabeth Briedis

PO Box 1102 BYRON BAY NSW 2481 Australia

Isabella Briedis

PO Box 1102 BYRON BAY NSW 2481 Australia

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, including earrings, rings and pendants, bracelets, brooches, clips, ingots and chains, cuff-links, 
badges, tie-pins, tie slides, keyrings; items formed of precious metals including ornaments and works of art of precious 
metal; precious stones; statuettes of precious metal; pin badges of precious metal; horological and chronometric 
instruments, including watches, clocks, stopwatches and timepieces; watch bands, watch chains and watch cases.

Cl.25;Clothing; clothing for men, women, children and infants, including shirts, T-shirts, shirts, blouses, singlets, 
shorts, board shorts, trousers, jeans, jackets, hoodies, skirts, dresses, sweaters, raincoats, socks, underwear, sleepwear, 
lingerie, swimwear (such as swimming costumes, bikinis and rash shirts); wetsuits for watersports, wetsuit booties, 
wetsuit gloves, wetsuit hoods and wetsuit vests; footwear including shoes, boots, thongs, sandals and socks; headgear 
including sun visors, beanies, and caps (including caps for surfing); accessories in this class for clothing, footwear 
and/or headgear, including belts and neck ties.

Cl.35;Retail, online retail and wholesale services, including such services relating to clothing, swimwear, sleepwear, 
underwear, lingerie, footwear, headgear, sporting goods, recreational goods, sunglasses, jewellery, wristbands, precious 
stones, watches, stationery, magazines (including electronic magazines provided online), journals (including electronic 
magazines provided online), books (including electronic books provided online), calendars, diaries, greeting cards, 
posters, bags, handbags, luggage, backpacks, rucksacks, wallets, giftware, homewares and other merchandise; 
marketing and advertising services; consultation, advisory and information services in relation to the aforementioned 
services.
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Priority claimed from 18/06/2014; Application No. : 4520140004650 ;Republic of Korea 

3179756    17/11/2014
[International Registration No. : 1264442]
JENAX INC.

(Jeonpo-dong), 109, Dongseong-ro, Busanjin-gu Busan 614-865 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.2;Paints; metal in powder form for painters.

Cl.6;Wire made of general metal; wire rope; wire made of general metal alloy; threaded fasteners of metal; metal ropes; 
microwire made of general metal alloy; microwire made of general metal.

Cl.7;Metal filters for chemical processing; metal filters for use as engine parts; parts of metal filters for chemical 
processing; parts of metal filters for engines.

Cl.9;Nickel-cadmium batteries; lithium-ion batteries; nickel-hydride batteries; lithium polymer batteries; flexible 
batteries; electric capacitors; batteries; electric condensers; rechargeable batteries for electric condenser; battery packs; 
battery pouches; metallic textile for use as parts of batteries; metallic textile for use as parts of semiconductor devices; 
metallic textile for use as parts of display devices; secondary batteries; battery cases; protective helmets; clothing for 
protection against accidents, irradiation and fire; protective gloves; fireproof clothes; touch panels; batteries for wearable 
digital electronic devices in the form of a wristwatch, wrist band and bangle; batteries for wearable electronic handheld 
devices in the form of a wristwatch, wrist band and bangle for the wireless receipt, storage and transmission of data and 
messages and for keeping track of and managing personal information; wearable smart phones in the form of a 
wristwatch, wrist band and bangle; wearable computers in the form of a wristwatch, wrist band and bangle; wearable data 
processing devices in the form of a wristwatch; wearable audio or image recording/transmitting/playing devices in the 
form of a wristwatch; metal filters for semiconductor device; metal filters for battery; wearable electric communication 
devices in the form of a glass; protecting films for semiconductor device; protecting films for battery.

Cl.11;Heating elements in the form of layer; heating elements; metal powders for heating elements; heating elements in 
the form of film; metal powders for heating element layers.

Cl.18;Bags; briefcase; handbags; traveling bags; hiking bags; beach bags; trunk and traveling bags; bags supplied 
power by battery; backpack; suitcases; sport bags.

Cl.22;Metallic fibers for textile use; carbon fibers for textile use; fibers for textile use; synthetic fibers for textile use; 
chemical fibers for textile use.

Cl.23;Fiber yarn for textile use; metal fiber yarn for textile use; carbon fiber yarn for textile use; synthetic fiber yarn for 
textile use; chemical fiber yarn for textile use; elastic fiber yarn for textile use; reinforced fiber yarn for textile use; high-
intensity fiber yarn for textile use; high-elasticity fiber yarn for textile use; thermo-resistant fiber yarn for textile use; 
flame-resistant fiber yarn for textile use

Cl.24;Textiles; metal fiber textiles; textile sheets; non-woven fabric; fabric felt; fabric felt of metal textile; waterproof 
fabrics; metal-fiber fabric for waterproofing; protective metal-fiber fabric; textiles supplied power by battery.

Cl.25;Clothing; winter gloves; gloves (clothing); hats; shoes; smart shoes; sports clothing supplied power by battery; 
jackets supplied power by battery; parkas supplied power by battery; outer clothing supplied power by battery; tops 
supplied power by battery; bottoms supplied power by battery; underdress supplied power by battery; shoes supplied 
power by battery; hats supplied power by battery; winter clothes; winter shoes; working clothes; sports clothing; parts of 
shoes.

Cl.35;Wholesale store services featuring paint; retail store service featuring paint; wholesale store services featuring 
metal powder for paint; wholesale store services featuring metal filter for battery; retail store service featuring metal filter 
for battery; wholesale store services featuring battery; retail store service featuring battery; sales agency of wearable 
electric communication devices in the form of a wristwatch; sales agency of wearable smart phone in the form of a 
wristwatch, wristband and bangle; sales agency of wearable computer in the form of a wristwatch, wristband and bangle; 
sales agency of wearable data processing device in the form of a wristwatch, wristband and bangle; sales agency of 
wearable audio or image recording/transmitting/playing device in the form of a wristwatch; wholesale store services 
featuring heating element for glass; retail store service featuring heating element for glass.

Cl.40;Metal treating service; custom manufacture of metal wires; custom manufacture of metal fiber; custom 
manufacture of metal fiber yarn; custom manufacture of fiber heating elements; custom manufacture of metal powders for 
glass; custom manufacture of metal powders; custom manufacture of metal filters; custom manufacture of paints; 
custom manufacture of batteries; custom manufacture of heating elements; custom manufacture of battery pouches; 
custom manufacture of metal textiles for battery; custom manufacture of flexible batteries. 
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3179839    07/05/2015
[International Registration No. : 1264486]
ThinkAnalytics Limited

6 Woodside Place, Charing Cross Glasgow G3 7QF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines; fire-extinguishing apparatus, computer software for creating, facilitating, monitoring, planning, 
analyzing, optimizing and managing a relationship between a customer actual or prospective and a business entity.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; book 
binding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; namely, publications, 
books, brochures, white papers, pamphlets and user manuals related to computer software.

Cl.42;Scientific and industrial research; computer programming; consultation services namely, technical assistance 
and consultation for computers software, in this class.
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Priority claimed from 24/09/2014; Application No. : 302014060879.0/01 ;Germany 

3179871    03/07/2015
[International Registration No. : 1236872]
Hoechst GmbH

65929 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.
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3179915    20/07/2015
[International Registration No. : 1253790]
Kässbohrer Geländefahrzeug AG

Kässbohrerstrasse 11 88471 Laupheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Auxiliary apparatus for land vehicles, namely rakes, including pick-up rollers, forming boards, smoothing boards, 
reamers, compactors, harrows, ploughs, loading shovels, blowers, suction devices, mulching implements, cable winches 
and chain jacks, cranes, slings, lifting platforms, spraying apparatus.

Cl.11;Ventilators (parts of land vehicles).

Cl.12;Land vehicles, in particular beach cleaning vehicles; parts of land vehicles; in particular doors, mudguards, 
wheels, window panes, seats, motors and engines, hydraulic transmissions, couplings, driving belts, ignition units, dirt 
collection containers, dump bodies, dozer blades, superstructures for passenger and freight transportation (included in 
this class).
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Priority claimed from 22/07/2014; Application No. : UK00003065272 ;United Kingdom 

3179944    21/01/2015
[International Registration No. : 1264806]
Aston Martin Lagonda Limited

Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.28;Toy and model passenger cars or racing cars; toy car racing sets; electronic car and driving games; remote 
controlled toy and model passenger cars and parts and fittings therefor.

Cl.40;Custom manufacture of passenger or racing cars, their bodies or engines, passenger car or racing car interiors, 
and accessories for passenger or racing cars.
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Priority claimed from 16/12/2014; Application No. : 672303 ;Switzerland 

3179982    23/04/2015
[International Registration No. : 1264825]
VIZRT Switzerland GmbH 

c/o VIZRT AG, Technoparkstrasse 1 CH-8005 Zürich CH

Proposed to be Used
IR DIVISION
Cl.9;Software, namely software used for the creation and checking of texts, images, graphic elements and videos, 
particularly in a 3D environment, with a view to broadcasting via television or other media, in real-time or not, said 
software comprising tools specifically aimed at the generation of 3D characters, 3D graphics, 3D animation in real time, 
management of 3D of texts and fonts comprising the latter, in high definition.

Cl.41;Planning and conducting of training courses, seminars, and workshops; organization and provision of 
educational services for training in the field of computers and software; provision of educational and training services, 
including on-line; digital image processing, namely processing of images and image sequences for use in live or recorded
television programs, in video programs and in multimedia programs; provision of information, including on-line, for 
support (education, training) for users concerning software, computer hardware, applications relating to processing of 
images and databases.

Cl.42;Design, installation, maintenance, updating, repair and remedial maintenance of software; technical support 
services online, via a telephone answering service (hot line) and on-site for computers and software; computer 
programming; advisory and consultancy services in connection with computer hardware and software for use in the field 
of graphics systems for dissemination, for digital media asset management (digital resource management) and publishing 
on the Internet and on websites; digital processing of documents, images and information with a view to storage thereof 
in databases for media asset management (digital resource management).
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3182153    27/03/2015
[International Registration No. : 1265312]
Clear Lam Packaging, Inc.

1950 Pratt Blvd. Elk Grove Village IL 60007 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Packaging machines, namely, equipment used to produce plastic containers and packaging.

Cl.17;Plastic flexible film used to manufacture packaging for food, electronics, and personal health care products.

Cl.20;Plastic packaging, namely, stackable, flexible containers and lids for packaging food, electronics, and personal 
health care products.

Cl.40;Manufacture of containers and packaging to order and/or specification of others.

Cl.42;Product development for others in the field of containers and packaging used in the food, electronics and 
personal health care products industries.
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Priority claimed from 09/10/2014; Application No. : 86419251 ;United States of America 

3182220    23/03/2015
[International Registration No. : 1265310]
Delos Living LLC

22 Little West, 12th Street, 4th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable materials, namely, multimedia files, text files, and written documents pertaining to credential 
assessment and testing for the design, construction, operation, maintenance, and performance of buildings intended to 
promote occupant health and wellness.

Cl.16;Printed materials, namely, printed test forms, test booklets, handbooks, pamphlets, certificates, manuals, guides, 
rosters, and printed reports pertaining to credential assessment and testing for the design, construction, operation, 
maintenance, and performance of buildings intended to promote human health and wellness.

Cl.42;Testing, analysis, and evaluation of the goods and services of others for the purposes of certification, specifically 
the design, construction, operation, maintenance and performance of buildings and real estate projects to promote 
occupant health and wellness.
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3182232    24/03/2015
[International Registration No. : 1265315]
Perivan Limited

21 Worship Street London EC2A 2DW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business advisory and consultancy services; document management services; compilation of information into 
computer databases.

Cl.42;Hosting of digital content on the internet; providing online non-downloadable computer software; data storage 
[other than physical storage]; electronic storage of data, documents and other information; electronic data warehousing.
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3182297    29/07/2015
[International Registration No. : 1265118]
Energy Brands sàrl

21, boulevard Grande Duchesse Charlotte L-1331 Luxembourg

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.32;Beers; fruit beverages and fruit juices; syrups and other preparations for making beverages; soft drinks and 
energy drinks.

6560



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 10/10/2013; Application No. : 134038804 ;France 

3183105    10/07/2015
[International Registration No. : 1208990]
TEADS FRANCE

97 rue du Cherche Midi F-75006 Paris FR 

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); business 
management and organization consultancy; employment agencies; computerized file management; organization of 
exhibitions for commercial or advertising purposes; on-line advertising on a computer network; rental of advertising time 
on all communication media; publication of advertising texts; rental of advertising space; dissemination of 
advertisements; public relations; sales promotion for the products of others; commercial interfacing between goods and 
service suppliers and providers and individual or professional clients, including services relating to price comparisons, 
critiques of goods and services promoted, consumer advice on goods and services promoted, sales promotion for others 
in the form of links to the web sites of others and information on goods and services promoted; retail sale of utility and 
convenience goods including accessories, namely, on the Internet, maintaining and repairing vehicles, textile products, 
clothing, leather goods, electronic apparatus, hi-fi apparatus and television, communication apparatus, products for cars, 
games, toys, sports and leisure items; procurement for others of utility goods and convenience goods including items for 
equipping, maintaining and repairing vehicles, textile products, clothing, leather goods, electronic apparatus, hi-fi and 
television apparatus, communication apparatus, products for cars, games, toys, sports and leisure items; price 
comparison services; brokerage of commercial contacts; business brokerage for others; brokerage of contracts for 
others on the purchase and sale of goods; brokerage of contracts for others for the provision of services; consumer 
information and advice; demonstration of products; dissemination of product samples for advertising purposes; market 
study; market research; opinion polling.

Cl.38;Telecommunications; telecommunications routing and junction services, electronic bulletin board services 
(telecommunication services), press agencies (news), paging services (radio), telephone or other means of electronic 
communication), telephone communications, telecommunications information, routing services for telecommunications, 
rental of telecommunications apparatus, Rental of messaging apparatus, rental of modems, rental of telephones; 
electronic messaging services, transmission of messages, computer-aided transmission of messages and images, 
communications via computer terminals, provision of telecommunication connections to a global computer network, 
cellular telephone communication, telephone services, transmission of computer files and data via telecommunication, 
transmission of data via telecommunication; secure telecommunications involving the transmission and supply of digital 
data, data, information and visual signals via telephone, mobile telephone, computer, cable, radio and satellite; providing 
access to computer, electronic and online databases; providing access to online discussion forums; dissemination of 
audio, text and video content via computer networks or other communication networks; provision of access to computer 
databases in the fields of culture and digital content for cultural purposes; provision of access to computer databases in 
connection with social networking, dating and social meetings; provision of access to computer, electronic and online 
databases for educational and recreational purposes; transmission of information on social and cultural issues from 
browsable databases and directories, including texts, electronic documents, databases, graphic illustrations and 
audiovisual information, over computer and communication networks.

Cl.41;Entertainment; sporting and cultural activities; club services (entertainment or education), organization and 
conducting of colloquiums, seminars, conferences, congresses; organization of competitions (education or 
entertainment), entertainment information, providing online electronic publications (not downloadable), organization of 
exhibitions for cultural or educational purposes, digital imaging services, online game services (on a computer network), 
recreation services, operation of lotteries, publication of electronic books and journals online; publication of electronic 
magazines and blogs on the Internet, practical training (demonstration).

6561



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 22/07/2014; Application No. : UK00003065272 ;United Kingdom 

3183112    21/01/2015
[International Registration No. : 1264805]
Aston Martin Lagonda Limited

Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.28;Toy and model passenger cars or racing cars; toy car racing sets; electronic car and driving games; remote 
controlled toy and model passenger cars and parts and fittings therefor.

Cl.40;Custom manufacture of passenger or racing cars, their bodies or engines, passenger car or racing car interiors, 
and accessories for passenger or racing cars.
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Priority claimed from 24/02/2015; Application No. : 86544638 ;United States of America 

3183120    10/03/2015
[International Registration No. : 1264960]
Circle K Stores, Inc.

Building B, 1130 West Warner Road Tempe AZ 85284 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.

PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.4;Fuels, fuel gas, fuel oil, motor fuel, ethanol fuel, diesel oil, petroleum, motor oils, kerosene, automotive lubricants, 
all purposes lubricants, motor vehicle lubricants, charcoal fuel.

Cl.35;Retail grocery store services and convenience store services in relation to the sale of foodstuffs, prepared foods, 
groceries, candy and confections, beverages, alcoholic beverages, water, clothing and apparel, toiletries, non-
prescription pharmaceuticals, tobacco products, maps, stationery products, gifts cards, pre-paid telephone calling cards, 
books, magazine and newspapers, toys, pre-recorded audio/video media, electronics, batteries, household products, 
health and beauty products, automotive products and lubricants; business management and organization of retail stores 
and retail convenience stores; business management and organization of petrol service stations; wholesale and retail 
distribution of fuels, fuel gas, fuel oil, motor fuel, ethanol fuel, diesel oil, petroleum, motor oils, kerosene, automotive 
lubricants, all purposes lubricants, motor vehicle lubricants, charcoal fuel; business management assistance relating to 
the franchising of the establishment and operation of retail stores, retail convenience stores, petrol service stations.

Cl.37;Vehicle service stations (refuelling and maintenance), vehicle wash and cleaning services; battery charging 
services; tire changing services.

Cl.43;Restaurants, self-service restaurants, cafes snack-bars, providing of food and drink.
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Priority claimed from 22/10/2014; Application No. : 670481 ;Switzerland 

3191703    23/03/2015
[International Registration No. : 1265247]
INVENTIO AG

Postfach CH-6052 Hergiswil NW Switzerland

Proposed to be Used

IR DIVISION
Cl.9;Apparatus for acquisition, reception, recording, transmission, processing, conversion, output and reproduction of 
data in connection with the design, installation, modernization, maintenance and repair of elevators, escalators and 
moving walkways; data processing apparatus; mobile telephones with expanded functional capability (smartphones); 
computers and tablet-computers, computer software and application software in connection with the installation, 
monitoring and control of elevators, escalators and moving walkways.

Cl.35;Systematization, compilation and updating of data in computer databases; data processing by means of 
computers; compilation and analysis of statistics.

Cl.37;Installation, maintenance and repair of elevators, escalators and moving walkways by means of electronic 
networks; advice regarding predictive maintenance of elevators, escalators and moving walkways; advice on the 
installation, maintenance and repair of elevators, escalators and moving walkways; technical consultancy in the field of 
maintenance of elevators, escalators and moving walkways and parts for such installations, namely installation, 
maintenance and repair services; advisory services relating to installation, modernization, maintenance and repair; 
information consulting concerning the modernization of elevators, escalators and moving walkways.

Cl.38;Communication, transmission and provision of access to data through analog and digital communication 
networks, wireless networks and hard-wired telecommunications networks; provision of telecommunication connections 
to databases; transmission of signals and data of all kinds for the purpose of monitoring, controlling, maintenance and 
repair of elevators, escalators and moving walkways.

Cl.42;Development, installation and maintenance of computer software and application software; consultancy services 
concerning design in the field of elevators, escalators and moving walkways; computer services, namely remote 
maintenance of elevators, escalators and moving walkways by electronic apparatus; remote monitoring of elevators, 
escalators and moving walkways, as well as diagnosis of data and malfunctions of same by electronic apparatus; design 
services in the field of modernization of elevators, escalators and moving walkways through electronic networks; 
computer programming, namely establishment of data and voice communication interfaces (software) for connections to 
computer databases and call centers; analysis and evaluation of data in connection with elevators, escalators and moving 
walkways.
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Priority claimed from 26/11/2014; Application No. : 013495643 ;European Union 

3191713    30/01/2015
[International Registration No. : 1264963]
SoundCloud Ltd.

Rheinsberger Str. 76/77 10115 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, reproducing and/or transmission and distribution of sound, media, data and/or images; 
recordings; downloadable recordings, content and media; mobile communications and mobile telephony applications; 
computer software; software and software applications; electronic publications.

Cl.16;Paper, cardboard; printed matter; photographs; stationery; artists' materials; printed publications.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising services and promotion services; provision of online searchable business databases; business 
management and business administration services; information, advisory and consultancy services relating to the 
aforesaid.

Cl.38;Telecommunications services, including telecommunication services provided via the internet and/or computer 
networks; broadcasting services; forums for social networking; chat room services for social networking; online 
distribution of music and media; advisory and consultancy services relating to the aforesaid.

Cl.41;Music production services; recording and publishing services; entertainment services; providing digital music, 
audios and videos (not downloadable); the provision of information, advice and consultancy relating to all of the 
aforesaid.

Cl.42;Design and maintenance of computer software; design of computer networks; designing, programming, 
development, testing, implementation, installation, maintenance, repair services of computer software and database; 
designing, development, testing services of computer hardware; computer network services; computerised data storage; 
hosting websites; application service provision; computer services relating to the online provision of services and 
facilities; providing software services; electronic data storage; monitoring and analysing social media; information, 
advisory and consultancy services relating to the aforesaid.

Cl.45;Online social networking services; licensing services; the provision of information, advice and consultancy 
relating to all of aforesaid.
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Priority claimed from 12/04/2016; Application No. : 015329394 ;European Union 

3565130    10/05/2017
[International Registration No. : 1321161]
DAFA A/S

Holmstrupgårdvej 12 DK-8220 Brabrand Denmark

Proposed to be Used
IR DIVISION
Cl.6;Doors, gates, windows and window coverings of metal.

Cl.17;Insulation for building purposes including insulating materials, pre-formed insulation components.

Cl.19;Doors, gates, windows and window coverings, not of metal.
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Priority claimed from 11/08/2016; Application No. : 30 2016 024 055 ;Germany 

3569581    21/12/2016
[International Registration No. : 1348930]
Carl Zeiss Vision GmbH

Turnstrasse 27 73430 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; databases (electronic); multimedia content; information technology and audiovisual equipment; optical 
devices, enhancers and correctors; parts and fittings of all the aforesaid goods, included in the class.

Cl.35;Advertising, marketing and promotional services; commercial and consumer information services, namely 
auctioneering services, rental of vending machines, advertising services for promoting the brokerage of stocks and other 
securities, provision of business and commercial contact information via the internet, media buying services, commercial 
evaluation services, organizing of business competitions, business marketing agency services, import and export 
services, negotiation of contracts relating to the purchase and sale of goods, ordering services, price comparison 
services, procurement services for others, newspaper subscription services for third parties, retail and wholesale 
services in relation to opticians' goods; business assistance, management and administrative services; business 
analysis, research and information services; rental, hire and leasing in connection with the aforesaid services, included in 
this class; advice, consultancy and information for the aforesaid services, included in this class.

Cl.42;Information technology IT consultancy services, namely software development, programming and 
implementation, computer hardware development, hosting services, software as a service [SaaS] and rental of software, 
rental of computer hardware and facilities, IT consultancy, advisory and information services, IT security services in the 
nature of protection and recovery of computer data, data duplication and conversion services, data coding services, 
computer analysis and diagnostics, research, development and implementation of computers and systems, computer 
project management services, data mining, digital watermarking, advisory and consultancy services relating to computer 
hardware and software, technological services relating to computers, computer network services, updating and rental of 
software for data processing, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; rental, 
hire and leasing in connection with the aforesaid services, included in the class; advice, consultancy and information for 
the aforesaid services, included in this class.
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3571181    23/05/2017
[International Registration No. : 1318699]
EVER TEAM

Immeuble Le QG, 17 quai Joseph Gillet F-69004 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Equipment for data processing and computers; software (recorded programs); company content management 
software; software for electronic management of documents; software used for managing document content; computer 
programs and software for electronic management, circulation, consulting, storage, archiving and integration in 
information systems, of data and of digital and paper documents.

Cl.38;Telecommunications; telecommunication information; communications by computer terminals or by fiber-optic 
networks; provision of user access to global computer networks; provision of on-line forums; provision of access to 
databases; electronic messaging services; rental of access time to global computer networks; transmission of 
information via computer communication, radio, telegraph, telephone, electronic messaging, transmission of messages 
and images assisted by computer, transmission of information held in data banks, online messaging services, electronic 
exchange of data, transmission of messages and messaging by electronic means, computer means, and via the Internet; 
rental of access time to a database server center; provision of access to data or documents stored electronically in 
central files.

Cl.42;Design and development of computers and software; research and development of new products for others; 
technical project studies; creation (design), installation, maintenance, updating or rental of software and databases; 
software integration; computer programming; consultancy relating to computers; computer system analysis; advice in 
connection with computer architecture and infrastructure; conversion of computer programs and data, other than 
physical conversion; conversion of data or documents from physical to electronic media; creation and maintenance of 
Web sites for others; design and development of software architecture; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy.
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3574581    02/11/2016
[International Registration No. : 1349459]
Merck KGaA

Frankfurter Strasse 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Treatment of materials with chemicals; treatment of materials with biochemical, biological and pharmaceutical 
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materials; water treatment; treatment of metal; cloth dyeing; customized production of chemical products for use in 
manufacture, research and science; customized production of mixtures for use in pharmaceuticals.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 11/08/2016; Application No. : 87135050 ;United States of America 

3593418    09/02/2017
[International Registration No. : 1354932]
Humans Net, Inc.

37 W 19th St., Fl 2 New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Tools in the nature of downloadable software for creating contracts for services rendered between buyers and 
providers of services for everyday tasks; tools in the nature of downloadable software for users to negotiate terms of an 
agreement between a buyer and provider of services in the field of everyday tasks from an online website.

Cl.35;Business services, namely, providing an online marketplace for consumers and providers of services in the field 
of assistance with everyday tasks; business services, namely, providing information in the field of negotiating contracts 
for assistance with everyday tasks via an online website; business services, namely, providing the ratings and reviews on 
services for commercial purposes posted by users on an online marketplace via an online website.

Cl.41;Business education services, namely, providing tools in the nature of educational tutorial sessions in the field of 
negotiating terms of an agreement for users to negotiate terms of an agreement between a buyer and seller of services in 
the field of everyday tasks via an online website; business education services, namely, providing tools in the nature of 
educational tutorial sessions in the field of negotiating terms of an agreement for users to create contracts for services 
being rendered between buyers and providers of services for everyday tasks via an online website.

Cl.42;Providing tools in the nature of non-downloadable software for users to create contracts for services rendered 
between buyers and providers of services for everyday tasks via an online website; providing tools in the nature of non-
downloadable software for users to negotiate terms of an agreement between a buyer and provider of services in the field 
of everyday tasks via an online website; providing information on computer technology for users to post ratings and 
reviews on services for commercial purposes via an online website; providing temporary use of a web-based software 
application for providing an online marketplace for buyers and sellers of services of everyday tasks on a global computer 
network; providing temporary use of a web-based software application for providing a two-way system for users of an 
online marketplace to evaluate and provide feedback regarding parties they have interacted with via the online 
marketplace in connection with everyday tasks.
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3593521    27/06/2016
[International Registration No. : 1355344]
F.O. Bags GmbH

Vogelsanger Strasse 78 50823 Köln Germany

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, wallets and other carriers, in particular bags and backpacks for children; umbrellas and parasols; 
parts and fittings of all the aforesaid goods, included in this class.

Cl.25;Clothing; footwear; headgear; parts and fittings of all the aforesaid goods, included in this class.

Cl.28;Toys; games; playthings; novelties; sporting articles and equipment; parts and fittings of all aforesaid goods, 
included in the class.
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3593829    29/12/2016
[International Registration No. : 1355453]
Flexheel GmbH

Heßstraße 89 (SCE) 80797 München Germany

Proposed to be Used
IR DIVISION
Cl.14;Decorative pendants for footwear.

Cl.25;Clothing, footwear and parts therefor, including heels, headgear for wear.
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Priority claimed from 20/07/2016; Application No. : 286653 ;Israel 

3595181    19/01/2017
[International Registration No. : 1355294]
DAFNI HAIR PRODUCTS LTD

11 Hayetzira Raanana Israel

Proposed to be Used
IR DIVISION
Cl.8;Electric hair straighteners; electric hair straightening irons; electric hand-held hair styling irons.

Cl.21;Electrically heated hair brushes; electric hair combs; electric rotary hair brush for styling a user's hair; hair 
brushes; hair combs; hot air hair brushes; electric and non-electric hair straightening combs and brushes.
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3595375    02/02/2017
[International Registration No. : 1356692]
RENAULT s.a.s.

13/15 quai Alphonse le Gallo F-92100 Boulogne-Billancourt France

Proposed to be Used
IR DIVISION
Cl.9;Magnetic recording media; fire extinguishers; computers; recorded computer programs; software (recorded 
programs); magnetic data media; video cameras; cassette players; compact disc players; DVD players; MP3 players; MP4 
players; electronic tags for goods; integrated circuit cards [smart cards]; optical lamps; optical lamps; electronic display 
panels; video screens; video telephones; electronic agendas; pocket calculators; protective helmets for sports; video 
cassettes; revolution counters; optical compact disks; binoculars; game software; spectacles, sunglasses; goggles for 
sports; spectacle cases; mouse pads; telephones; mobile telephones; vehicle radios; apparatus for charging electric 
accumulators; anti-theft warning apparatus; electric installations for theft prevention; reflecting disks, for wear, for the 
prevention of traffic accidents; protection devices for personal use against accidents; acoustic [sound] alarms; luminous 
beacons; batteries for lighting; electric batteries; automatic indicators of low pressure in vehicle tires; flashing lights 
(luminous signals); speed checking apparatus for vehicles; circuit breakers; cathodic anti-corrosion apparatus; kilometer 
recorders for vehicles; pressure measuring apparatus; pressure recorders; fuses; gauges; water level indicators; 
gasoline gages; starter cables for motors; warning triangles for vehicles; pressure indicator plugs for valves; speed 
indicators; protective masks; voltage regulators for vehicles; simulators for the steering and control of vehicles; 
navigation apparatus for vehicles (on-board computers); clothing for protection against accidents, irradiation and fire; 
electric accumulators for vehicles; solderers' helmets; electric regulating apparatus; luminous or mechanical signals; 
sirens; electric locks; radar apparatus; luminous or mechanical road signs; magnetic identity cards; photovoltaic cells; 
integrated circuits; semi-conductors; chips (integrated circuits); solar batteries; electric discharge tubes other than for 
lighting; smoke detectors; sprinkler systems for fire protection; automatic steering devices for vehicles; thermostats for 
vehicles; scientific apparatus and instruments; audio compact discs; electric monitoring apparatus; luminous signaling 
panels.

Cl.12;Apparatus for locomotion by land; passenger cars; suspension shock absorbers for vehicles; armrests for 
vehicles; fenders for automobiles; anti-theft devices for vehicles; headrests for vehicle seats; shock absorbers for 
automobiles; rocker panel for automobiles; grilles for cars; automobile hoods; automobile bodies; ashtrays for vehicles; 
automobile chains; automobile chassis; bumpers for automobiles; sun blinds and sun shades for automobiles; anti-theft 
alarms for vehicles; reversing alarms for vehicles; horns for vehicles; luggage carriers for vehicles, tires for vehicle 
wheels; torsion bars for vehicles; connecting rods for land vehicles (other than parts for engines); gearboxes and gear 
levers for land vehicles; caps for vehicle petrol [gas] tanks; windshields; vans; vans; trucks; hoods for vehicles; hoods 
for vehicle engines; vehicle bodies; crankcases for land vehicle components (other than for engines); safety belts for 
vehicle seats; safety belt fastening systems for vehicles; anti-skid chains; driving chains for land vehicles; transmission 
chains for land vehicles; vehicle chassis; hydraulic circuits for vehicles; torque converters for land vehicles; reduction 
gears for land vehicles; direction signals for vehicles; electric motors for land vehicles; clutches for land vehicles; safety 
seats for children, for vehicles; gearing for land vehicles; hub caps; casing for pneumatic tires; balance weights for 
vehicle wheels, axles; axle journals; windscreen wipers, brake linings for vehicles, brake shoes, segments, plates, 
cylinders, disc drums and brake hoses for vehicles; brakes for vehicles; cowl vent grilles for vehicles; demisting grilles 
for vehicles; bands for wheel hubs; tailboard lifts (parts of land vehicles); vehicle covers [shaped]; seat covers for 
vehicles; vehicle wheel rims; motors and engines for land vehicles; driving motors for land vehicles; automobile window 
handles; automobile running boards; vehicle wheel hubs and shafts; mudguards; vehicle bumpers; wheel arch for 
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vehicles; door handles and operating handles for vehicles; air pumps (vehicle accessories); doors for vehicles; ski 
carriers for automobiles; propulsion mechanisms for land vehicles; trailers (vehicles), trailer hitches for vehicles; shock 
absorbing springs for vehicles; vehicle suspension springs; rearview mirrors; vehicle wheels; freewheels for land 
vehicles; security harness for vehicle seats; vehicle seats; aprons for trucks, sports cars; tractors; sleighs; tramcars; 
transmission shafts for land vehicles; transmissions for land vehicles; turbines for land vehicles; anti-glare devices for 
vehicles; upholstery; vehicle upholstery; instrument panels for vehicles; exhausts for vehicles; catalytic converters for 
vehicles; vehicle wheel tires; gasoline tanks for automobiles; steering systems for automobiles; cap and trunk closure 
systems; glove compartments for vehicles; windows for vehicles; steering wheels for vehicles; hybrid cars powered by a 
combination of thermal and electric energy; electric vehicles; cycles; bicycles; motorcycles; scooters; shock absorbers, 
horns and light and audible indicators, engine hoods, bodyworks, direction indicators, chains, brakes, brake linings, 
brake shoes, wheel rims and hubs, mudguards, air pumps, pneumatic tires, pedals, handlebars, kickstands, footrests, 
saddles, all these products intended for cycles, bicycles, motorcycles, scooters and tricycles; cigar lighters for 
automobiles; vehicles.

Cl.14;Jewelry; cuff links; bracelets (jewelry); brooches; chronometers; key rings [trinkets or fobs]; tie pins; clocks; 
watches; key rings [trinkets or fobs]; alarm clocks; jewelry articles; brooches (jewelry); badges of precious metal; 
statuettes of precious metal; figurines (statuettes) of precious metal.

Cl.16;Paper; cardboard; printing products; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; instructional or teaching material (except apparatus); printing type; 
printing blocks; pens; notebooks; pictures; advertisement boards of paper or cardboard; boxes of cardboard or paper; 
notepads; pads (stationery); blotters; writing or drawing books; folders for papers; letter trays; pencils; document files 
(stationery); folders for papers; files (office requisites); adhesive tape dispensers (stationery); tear-off calendars; 
almanacs; posters; albums; calendars; postcards; notebooks; business cards; transfers (decalcomanias); graphic prints; 
drawing materials; rubber erasers; envelopes (stationery); writing supplies; shields (paper seals); forms; newspapers; 
bookmarks; pocket handkerchiefs (of paper); engravings (works of art); engravings; lithographic works of art; writing 
paper; money clips; paperweights; indexes; graphic reproductions; graphic representations; seals (stamps); bookends; 
desk mats; boxes for pens; books; manuals [handbooks]; prospectuses; publications; magazines (periodicals); bags 
(envelopes, pouches) for packaging (of paper or of plastics); table napkins of paper; pamphlets; catalogs; greeting cards; 
printed matter; office requisites (except furniture); plastic materials for packaging; packaging cartons; blueprints; holders 
for checkbooks.

Cl.18;Unworked or semi-worked leather; trunks and suitcases; saddlery; cases of leather or leatherboard; traveling 
trunks; vanity cases (not fitted); satchels; key case (leather goods); suitcases [carrying cases]; attaché cases; card 
holders; briefcases; wheeled shopping bags; shopping bags; net bags for shopping; backpacks; handbags; beach bags; 
traveling bags; garment bags for travel; briefcases (leather goods); traveling sets; toiletry sets (empty); school bags; 
school satchels; tool bags (empty); umbrellas; parasols; wallets.

Cl.25;Clothing; footwear; headgear; caps (bonnets); caps; hats; belts; shawls; suspenders; neckties; sashes for wear; 
scarves; gloves; boots; bedroom slippers; socks; footwear; footwear for sports; shirts; short-sleeve shirts; slips; vests; 
raincoats; layettes [clothing]; singlets; coats; trousers; overcoats; parkas; dressing gowns; pullovers; pajamas; dresses; 
dressing gowns (robes); sandals; tee-shirts; jackets; clothing of leather; sports clothing; underwear; motorists' clothing.

Cl.28;Games; toys; playing cards; kites; rocking horses; parlor games; apparatus for electronic games other than those
adapted for use only with a television set; golf clubs; golf bags with or without wheels; vehicles (toys); motor vehicles 
(toys); racing car tracks (toys); scale model vehicles; roller skates; in-line roller skates; plush toys; dolls; jigsaw puzzles; 
rackets; slides; spinning tops; scooters; stationary exercise bicycles; soap bubbles; apparatus for physical education; 
machines for physical exercises; golf gloves; skateboards; sailboards; surfboards; skis; bags especially designed for 
skis and surfboards; card decks; gymnastic articles; play balloons; apparatus for games adapted for use only with a 
television set; remote-controlled vehicles.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertisements; commercial information and advice for consumers (consumer advice shop); commercial administration 
of the licensing of the goods and services of others; online advertising on a computer network; television advertising; 
radio advertising; presentation of goods on all communication media, for retail sale; arranging newspaper subscriptions 
for others; business management consultancy; business management assistance; commercial or industrial company 
management assistance; organization of exhibitions for commercial or advertising purposes; business information; sales 
promotion for others; publication of advertising texts; radio advertising; news clipping services.

Cl.37;Retreading, re-gumming, repair and vulcanization of tires; service station services; anti-rust treatment for 
vehicles; vehicle breakdown assistance (repair); upholstery repair; installation and repair of electric apparatus; repair 
information; installation, maintenance and repair of computers; rebuilding of worn or partially destroyed engines; vehicle 
cleaning.

Cl.39;Transport; packaging and storage of goods; travel organization; vehicle rental; vehicle breakdown assistance 
(towing); vehicle towing; chauffeur services; transport of persons and goods; storage; freight forwarding; hauling; 
transport information; garage rental; transport brokerage; rental of vehicle roof racks; rental of parking spaces; rental of 
motor racing cars; rescue operations (transport); traffic information.

Cl.41;Organization of sports competitions.
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Priority claimed from 16/10/2016; Application No. : 015936172 ;European Union 

3595378    13/04/2017
[International Registration No. : 1356808]
Linde Aktiengesellschaft

Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for generating steam and gas, steam and gas coolers, fog generators, and combined installations 
formed from two or more of the aforesaid apparatus for producing flowing ice fog; chamber devices for cooling and 
treating materials using cold and vacuum, freeze-drying apparatus and components therefor, in particular the aforesaid 
goods for the pharmaceutical industry; cold gas generators, heat exchangers for generating cold gas, in particular for the 
pharmaceutical industry; gas preparation and gas regulating apparatus, gas regulators for producing a gas atmosphere, 
including a purifying gas atmosphere.

Cl.37;Installation, construction, repair and maintenance of systems for generating fog, for supplying gas and cold, for 
mixing and binding gas, in particular in the industrial sector and for manufacturing pharmaceuticals.

Cl.40;Rental of gas coolers and fog generators.
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Priority claimed from 07/10/2016; Application No. : 694749 ;Switzerland 

3595544    20/03/2017
[International Registration No. : 1356878]
Karl Bubenhofer AG

Hirschenstrasse 26 CH-9201 Gossau SG Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; sealing agents (lacquers); 
fixatives for watercolors; badigeon; anti-corrosive bands; Canada balsam; undercoating for vehicle chassis; thinners for 
paints; thinners for lacquers; thickeners for paints; binding preparations for paints; protective products for metals; sumac
for varnishes; turpentine (paint thinner); repositionable paint patches.

Cl.17;Semi-processed plastic substances; packing, stopping and insulating materials; insulating paints; adhesive 
bands for industrial use; duct tapes; plastic sheeting for use as drop cloths; acrylic resins (semi-finished products); 
soundproofing materials; thermal insulation materials; foam insulation materials for use in building and construction; 
rock wool for insulation; insulating coatings.

Cl.19;Building materials, not of metal; paint spraying booths, not of metal; finish plasters made of colored artificial 
resin; coatings (building materials); mortar; bitumen; non-metallic rigid pipes for building; transportable buildings not of 
metal; scaffolding, not of metal; fiber boards (building materials).
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Priority claimed from 19/10/2016; Application No. : 87208478 ;United States of America 

3595567    18/04/2017
[International Registration No. : 1354988]
AXWAY SOFTWARE (Société Anonyme)

PAE les Glaisins, 3 rue du Pré Faucon F-74940 Annecy Le Vieux France

Proposed to be Used
IR DIVISION
Cl.9;Editing software; computer software; security software; computer software for accessing databases; computer 
software programs for database management; computer software to enable searching of data; application software for 
cloud computing services; computer software for application and database integration; computer software platforms; 
data processing software; application software; application software for mobile phones; application software for wireless 
devices; computer software applications; computer software that assists computers in deploying parallel applications 
and performing parallel computations; downloadable computer software for the transmission of data; computer operating 
system software.

Cl.38;Telecommunications services; delivery of messages and data by electronic transmission; electronic transmission 
of data and documents via computer terminals and electronic devices; transmission of data and information by computer 
and electronic communication means; communication services for the electronic transmission of data; transmission of 
messages, data and content via the internet and other communications networks; communication by electronic computer 
terminals; sending and receiving of electronic messages.

Cl.42;Software as a service [SaaS]; platform as a service [PaaS]; cloud computing services; programming of operating 
software for accessing and using a cloud computing network; computer software consulting services; outsource service 
providers in the field of information technology; computer software technical support services; software development, 
programming and implementation; computer software integration.
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Priority claimed from 02/11/2016; Application No. : D002016053178 ;Indonesia 

3595577    01/05/2017
[International Registration No. : 1356716]
Mocoffee AG

c/o Caminada Treuhand AG Zollikerstrasse 27 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.11;Electric machines for preparing hot beverages, particularly pressurized steam and hot-water injection machines 
for preparing teas, coffees, cocoas and non-medicinal infusions from capsules.

Cl.30;Coffee, tea, cocoa; coffee in capsules, tea in capsules, cocoa in capsules; substitutes for these goods, namely 
grain-based coffee substitute, chicory-based coffee substitute; coffee beans; cocoa mixtures; chocolate-based 
beverages, cocoa-based beverages, coffee-based beverages and tea-based beverages included in this class; chocolate 
powder; tea for infusions; non-medicinal infusions in capsules; beverages, excluding beverages based on dairy or 
vegetable products, included in this class; sauces and sauce concentrates.
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Priority claimed from 21/07/2016; Application No. : 30 2016 021 046 ;Germany 

3595585    19/01/2017
[International Registration No. : 1356223]
Evonik Degussa GmbH

Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; amino 
acids, peptides and proteins for industrial purposes; chemical substances, chemical materials and chemical preparations;
anhydrides; alcohols; ethyl alcohol; acetates; chlorides; glycol; glycol ethers; glycerides; ketones; filtering media of 
chemical and non chemical substances included in the class; chemical preparations and materials for film, photography 
and printing; salts for industrial purposes; starches for use in manufacturing and industry; detergents for use in 
manufacture and industry; putties and fillers and pastes for use in industry; unprocessed artificial resins; unprocessed 
plastics; unprocessed and synthetic resins; fertilisers, and chemicals for use in agriculture, horticulture and forestry; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
chemical and organic compositions for use in the manufacture of food and beverages; tanning substances; adhesives 
used in industry.

Cl.5;Pharmaceutical and veterinary preparations; medical and veterinary preparations and articles; antiseptics; 
chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; chemical preparations 
for veterinary purposes; amino acids for medical or veterinary purposes; alcohols for medical and veterinary purposes; 
acetates for pharmaceutical purposes; esters for medical and pharmaceutical purposes; greases for medical and 
veterinary purposes; glycerine for medical purposes; ketones for medical and veterinary purposes; oils for medical and 
veterinary purposes; menthol; salts, in particular sodium and potassium salts for medical purposes; steroids; biological 
preparations for medical purposes; biological preparations for veterinary purposes; ferments for pharmaceutical 
purposes; yeast or starch for dietetic or pharmaceutical purposes; enzymes and enzyme preparations for medical and 
veterinary purposes; bacteriological preparations for medical and veterinary purposes; sanitary preparations for medical 
purposes; sanitary preparations and articles; dietetic food and substances adapted for medical or veterinary use; dietetic 
preparations and dietary supplements, albuminous preparations for medical purposes; medicated confectionery; 
medicinal drinks; dietetic beverages adapted for medical purposes; dietetic substances for medical purposes; medical 
preparations for slimming purposes; food for babies; nutritional supplements for humans; dietary supplements for 
animals; dietetic preparations and nutritional supplements; sugar, in particular candy and glucose for medical purposes; 
glucose for medical purposes; albuminous foodstuffs for medical purposes; protein dietary supplements; dietary fibre; 
mineral food supplements; preparations of trace elements for human and animal use; vitamin preparations; plasters; 
materials for dressings; material for stopping teeth, dental impression materials; dental preparations and articles; dental 
mastics; dental lacquer; dental rinse; disinfectants; preparations for dental prophylaxis; sterilizing preparations; 
preparations for destroying vermin; pest control preparations and articles; fungicides, herbicides.
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Priority claimed from 18/11/2016; Application No. : 1006861 ;Benelux 

3595596    11/05/2017
[International Registration No. : 1357175]
LAROY GROUP, naamloze vennootschap

Industrieweg 98-100 B-9032 Wondelgem

Proposed to be Used
IR DIVISION
Cl.5;Vitamin mixtures for animals; dietetic foods and substances for veterinary use; food supplements for animals.

Cl.31;Food and feed for animals; grit, cat litter; mineral mixtures for animals insofar as not included in other commodity 
classes; pets; seeds prepared for animal consumption; straw; hay; strastro and soil litter for animal shelters; soil 
coverings for animals; corn for animal consumption; processed corn cobs as soil cover; kattenbak grind and grind for 
small animals; cat bacon grains; cat litter; rough soil cover for cat litters; litter for pets; wood shavings for use as a light 
straw for animals; wood shavings for use as soil litter for animal shelters; soil litter for animal shelter of hydrated calcium 
silicate; bark for use as soil litter for animal shelters; full soil for use as soil litter for animal shelters; paper for use as a 
soil cover for animal shelters; cellulose for use as soil cover of animal shelters; loose hemp for use as soil cover of 
animal shelters; animal cookies; mixed animal feed; synthetic animal feed; beverage for animals; specially formulated 
animal feed; seeds as animal feed; animal feed with hay; edible chew items for animals; conserved crops as animal feed; 
nest material not included in other classes; eider bird for birds; sand as a bedside cover for pets.

Cl.35;Small and wholesale services and promotional services in the provision of services and products with regard to 
every aspect of keeping and caring for pets, also online.
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Priority claimed from 19/02/2016; Application No. : 1753833 ;Australia 

3595703    19/08/2016
[International Registration No. : 1356730]
Padlokt IP Pty Ltd

L2 Se209, 56 Bowman St PYRMONT NSW 2009 Australia

Proposed to be Used
IR DIVISION
Cl.38;Streaming of audio, visual and audiovisual material; providing access to a global computer network and online 
sites containing information including data, images, audio content and audiovisual content; peer-to-peer data sharing 
services, including, electronic transmission of digital image files, video clips, sound clips, text and multimedia files; 
providing access to a platform via the internet or other communications networks for the communication to the public of 
digital content, including data, images, audio content and audiovisual content; providing access to an online platform for 
fans to engage with sports personalities and other celebrities; providing online forums and chat rooms; providing access 
to an online platform enabling audiovisual content to be created and recorded between multiple users for streaming and 
playback in real time or as-live; broadcasting of audio and audiovisual content over the internet or other communications 
network, including uploading, downloading, accessing, posting, displaying, blogging, linking, sharing or otherwise 
disseminating digital content or information; electronic transmission of instant messages and data.

Cl.41;Providing information in the field of sports and entertainment and providing for informational messages relating 
thereto, all via a global computer network; fan club services in the nature of entertainment; entertainment information; 
providing online blogs.
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Priority claimed from 06/04/2017; Application No. : 293258 ;Israel 

3595704    27/04/2017
[International Registration No. : 1356092]
Kornit Digital Ltd.

12 HaAmal Street Park Afek 4809246 Rosh HaAyin Israel

Proposed to be Used
IR DIVISION
Cl.2;Printing inks; printing compositions [ink]; chemical based printing consumables, namely, primers and ink solutions
for digitally printed inks; filled ink cartridges.

Cl.7;Printing machines for commercial use; printing machines for industrial use; printing machines for domestic use; 
printing machines for personal use; digital printing machines for textile industry.

Cl.9;Digital ink jet printers; structural parts and fittings for digital ink jet printers; industrial and commercial digital ink 
jet printers especially for the garment decorating industry and structural parts and fittings therefor; direct-on-garment 
printers and structural parts and fittings therefor; computer software for printers.
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Priority claimed from 05/01/2016; Application No. : 014976153 ;European Union 

3595741    04/07/2016
[International Registration No. : 1356267]
Hella KGaA Hueck & Co.

Rixbecker Straße 75 59552 Lippstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Brake fluids; oils for brakes; refrigerants; antifreeze fluids; hydraulic oils; silicone fluids; silicone resins; adhesives 
for industrial use; super glues; solvents; hardeners [chemical agents]; car body fillers; battery acids; distilled water; 
photographic developers; dewatering agents; mineral oil based coolants used with drilling; pickling pastes [chemical 
agents]; transmission oils.

Cl.2;Rust preventatives in the nature of a coating; anti-rust preparation; rust protecting paints; preservatives against 
rust; anti-rust oils; anti-rust greases; preparations for rust proving; thinners; primers; paints; anti-corrosion oils.

Cl.3;Vehicle cleaners; vehicle cleaning preparations; abrasive pastes; rust removing preparations; sandpapers.

Cl.4;Lubricants; automotive greases; industrial greases; dry lubricants; lock lubricants; high pressure greases; drilling 
lubricants; cutting lubricants; engine oils; cutting oils; axle gear oils; haldex coupling oils; multi-function oils; fork oils.

Cl.5;First aid boxes; animal repellents.

Cl.6;Bonnet locks; tankcap locks; bootlid locks; door locks; locking knobs; pipes of metal; tubes of metal; metal 
grommets; rivets of metal; pipe connectors.

Cl.7;Engines, motors; brake flushing machines; cowlings as part of machines; oil filters; oil pumps; fuel filters; fuel 
pumps; fuel supply modules; fuel injection systems; fuel cut-offs; fuel nozzles; injection pumps; compressors; fans for 
motors; roller chains being parts of machines; tensioners [machine tools]; vacuum cleaners; welding machines; air filters 
for vehicle engines; intake manifolds; changeover valves; belts for motors; belt drives; belt tensioners; belt pulleys; 
timing belts; V-belts; alternators; starter alternators; AC generators; regulators; carbon brushes for alternators; stators; 
internal combustion engine land vehicle parts, namely, distributor rotors; alternator freewheel clutches; alternator fans; 
air pumps; ejectors; compressors; ignition distributors; ignition coils; condensers (ignition parts for internal combustion 
engines); spark plugs; distributor plugs; coil plugs; glow plugs; flywheels; bearings; lifting platforms; crankshafts; crank 
cases for engines; starter pinions; automotive exhaust systems; automotive exhaust pipes; catalytic converters; front 
silencers; middle silencers; end silencers; sports silencers; particulate filters; camshafts; carburettors; carburettor 
dampers; separators; milling machines; routers for milling machines; delta sanders; burnishing machines; honing tools; 
seals for engines; gaskets for engines; water pumps; vacuum pumps; pistons; soldering apparatus; shaping machines; 
propshaft ejectors; spring compressors; nail guns; staple guns; oil traps; grease traps; hydraulic filters; fan cowlings; oil 
coolers; clamping sleeves.

Cl.8;Saws; grease guns; hammers; hammer heads; hammer shafts; hammer wedges; hand tools, namely, hand jacks; 
snow shovels; snow brooms; hand-operated air pumps; ice scrapers [hand tools]; cutters; thread cutters; pipe cutters; 
hand-operated nail pullers; nail extractors; pliers; spanners; expanders; cutting wheels; wrenches; files; file blades; file 
handles; grinding wheels (emery -); tensioner spindles (hand-tools); square keys (hand-tools); flaring tools, pipe bending 
tools; centering tools [hand tools]; mandrels (hand-tools); filter mandrels [hand tools]; ratchets; screwdrivers; crimping 
pliers; dies; die stocks; cable strippers; scissors; knives; cutter blades; reamers; screwdriver bits sets for hand drills; 
drill bits for hand drills; chisels; mounting wedges; tyre levers; oil filter wrench; spark plug spanners; tweezers; 
dismantling tools; scribers [hand tools]; nut splitters; spatulas (hand-tools); scrapers; punches; hex keys; reamer 
sockets; levers.

Cl.9;Electronic control units; electric control modules; cable harnesses; harness repair kits; connecting cables; 
headlight range adjustment control units; switches; electric relays; electronic relays; electromagnetic relays; solid state 
relays; safety relays; lighting ballasts; ballasts for electrical lighting fittings; ballasts for gas discharge lamps; sensors; 
resonators; thermostats; measuring, detecting and monitoring instruments, indicators and controllers; sensors and 
detectors; time measuring instruments (not including clocks and watches); distance and dimension measuring 
instruments; electronic meters; pressure meters; heating meters; power meters; speed meters; level meters; calipers; dial 
gauges; knife-edged rulers; engine testers; instruments for diagnosis; brake pressure testers; lambda control testers; 
brake testers; emission diagnosis equipment; emission analysers; diagnostic device (computer, cables and monitor); 
headlight aiming testers; ABS testers; CO measuring devices; dynamometers; battery chargers; battery starters; battery 
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testers; batteries; battery acid testers; battery relays; battery adaptors; injection meters; software for diagnosis 
instruments; thermometers; filler scales; manometers; display monitors; display terminals; head-up displays; lubricant 
dosage dispensers; oil dosage dispensers; wide angle lenses; gauges; tachographs; voltmeters; tractormeters; 
ammeters; fuse testers; brake fluid testers; rulers as measuring instrument; fire extinguishers; pressure converters; 
alternator rectifiers; ignition cables; ignition cable kits; central locking systems; remote control for central locking 
systems; hand sensors for remote control; electric bonnet locks; electric tankcap locks; electric boot lid locks; electric 
door locks; tyre pressure control systems; cameras; back-up cameras; monitors for parking assistance; control displays 
for parking assistance; aerials; aerial heads; aerial boosters; aerial telescopes; radios; CD-players; combinations of radio 
and CD; DVD players; audio amplifiers; navigation systems; loudspeakers; navigation system software; accident data 
recorders; roof monitors; sockets; switches; fuses; plugs; electric cables; cable connectors; resistors; cruise control for 
vehicles; cruise control alarms; electric and electronic switching units; switch boxes; electric switches; hydraulic 
switches; pressure switches; press switches; tilt switches; push button switches; rotary switches; rocker switches; touch 
control and pull switches; hazard warning light switches; flasher switches; light switches; dimmer switches; brake light 
switches; windscreen wiper and washer switches; steering column switches; door contact switches; ignition switches; 
glow plug ignition switches; short-circuiting switches; dc switches; ac switches; pressure switches; level switches for 
water and oil; gear switches; electric and electronic automatic switching devices; light sensors; photoelectric sensors; 
electric sensors; electronic sensors; electric sensors; motion sensors; sensor switches; heat sensors; magnetic sensors; 
measuring sensors; shock sensors; humidity sensors; piezoelectric sensors; movement sensors; timing sensors; 
temperature sensors; ultrasonic sensors; alarm sensors; infrared sensors; motion sensors; position sensors; distance 
sensors; vibration sensors; acceleration sensors; proximity sensors; level sensors; pressure sensors; optical sensors; 
pollutant sensors; electro-optical sensors; led position sensors; sensors and detectors; electronic measurement sensors; 
electronic pressure sensors; optical speed sensors; air temperature sensors; air quality sensors; magnetic resistance 
sensors; electric current sensors; on-off sensors; fluid level sensors; sensors for engines; remote temperature sensors; 
liquid level sensors; oil level sensors; coolant-temperature sensors; oil-water level sensors; sensors for measuring 
speed; active infra-red sensors; brake pad wear sensors; wiper blade wear sensors; sensors for measuring depth; 
sensors for determining temperature; relay sockets; overload relays; thermal relays; radio relays; step relays; power 
relays; coaxial relays; electronic relays; electromagnetic relays; electric relays; electrical relays; radio relay cables; light 
sensitive relays; solid-state relays; safety relays [electric]; electronic miniature relays; motor protection relays; 
overvoltage protection relays; pulse operated latching relays; glow indicators; pre-resistors; rod magnets; direction 
indicators; rotating beacons; strobe-type beacons; steering apparatus; emergency triangles; parking warning systems 
lane departure warning systems.

Cl.11;Headlights; tail lights; fog lights; work lights; spot lights; license plate lights; reverse lights; search lights; door 
lights; interior lights; marker lights; rear fog lights; door footwell lights; park position lights; door puddle lights; engine 
bay lights; daytime running lights; bend headlight systems; rear reflectors; reflex reflectors; light holders; taxi top lights; 
reading lights; cornering lights; light housings; light glasses; light diffusing lenses; light bulbs; light bulb sockets; light 
reflectors; light frames; light covers; light caps; light seals [lighting fixtures]; automobile headlights fixtures; igniters; 
light seals [lighting fixtures]; light gaskets [lighting fixtures]; warning lights; auxiliary stop lights; lamp bases for rotating 
beacons; seals for lights [lighting fixtures]; gaskets for lights; air conditioning devices; vehicle air conditioning systems; 
vehicle heating systems; vehicle ventilation systems; air conditioning fans; air conditioning filters; coolant tubes; heat 
exchangers; radiators; condensers (gas -), other than parts of machines; evaporators; air dryers; lamp holders; nozzles 
used in air conditioning systems; water purification tanks; shower hose lines; expansion valves being parts of air 
conditioning installations; cold air blowers; air filters; sanitizers for air conditioning; seat heaters; seat coolers; electric 
cool boxes; air dehumidifiers; parking heaters; engine preheaters; headlight cleaning systems [apparatus for lighting and 
parts therefor]; washer fluid pipes; washer fluid jets; water pumps for headlight cleaning systems; scrubbers.

Cl.12;Brake facings; brake drums; brake cylinders; brake discs; brake shoes; brake pads; brake power regulators; 
brake boosters; brake callipers; brake hoses; brake valves; brake pressure valves; brake pressure regulators; brake gas 
springs; brake master cylinders; brake repair kits; brake system vacuum pumps; brake fluid expansion tank; brake 
calliper gaskets; brake shafts; hydraulic units (brake system); brake lines; brake fluid hydraulic filters; retarders; brake 
shoe bolds; brake pedals; accelerator pedals; pedal pads; mounting plates; vehicle cranks; spindle drives; connecting 
rods for land vehicles, other than parts of motors and engines; spacers for brakes; stop plates; wedge units; conical 
pulleys; brake shoe mountings; tank caps; inner tubes for automobiles; carriers for bicycles; cup holders for vehicles; 
chains for automobiles; wheel bearings; axle bearings; screws; holding brackets [structural parts for automobiles]; pedal 
units; housing covers for engines of land vehicles; clutches for land vehicles; power clutches for land vehicles; friction 
clutches for land vehicles; jaw clutches for land vehicles; hydraulic clutches for land vehicles; clutch cables; clutch 
levers; clutch discs; clutch cylinders; clutch hoses; clutch pedals; clutch pedal pads; connecting rods for land vehicles, 
other than parts of motors and engines; folding bellows for bus; shuttle valves [structural parts for automobiles]; torsion 
dampers; clutch actuation systems; clutch brakes; clutch plates; clutch peak torque limiters; compensation tanks 
(clutch); clutch kits; tool trolleys; tool boxes specially adapted for land vehicles; tool boards specially adapted for land 
vehicles; tool board hooks specially adapted for land vehicles; tow bars; tow cables; covers for vehicles; seat covers; 
windscreen covers; snow chains for vehicles; child's safety seats; air pumps for vehicles; safety head rests; rear view 
mirrors; interior mirrors; exterior mirrors; mirror glasses; vehicle mirror frames; mudflaps for vehicles; steering wheel 
covers; tyre stands; electric cigarette lighters for land vehicles; door handles; glove compartments; ashtrays for 
automobiles; grab handles; dashboards; seat squab; centre consoles; cup holders; arm rests for vehicles; electronic 
device holders; axles for vehicles; axle drives; couplings for vehicles; dampers for vehicles; vibration dampers; cranks 
for vehicles; crank cases for vehicles; crankshaft dampers; starter pinions for vehicles; pinions for vehicles; starters for 
vehicles; shock absorbers; steering gears; steering racks; steering shafts; steering boxes; steering covers; wheels for 
land vehicles; tyres; wheel hubs; wheel rims; tyre valves; tyre repair patches; tyre valves for vehicle tyres; camshafts for 
vehicles; gears for camshafts; gears for crankshafts; propshafts; chains for automobiles; window wiper systems; wiper 
blades; wiper blade rubbers; wiper arms; wiper motors; wiper gears; wiper linkages; water pumps for windor wiper 
systems; washer nozzles; window lifts for vehicles; seat adjustment systems for vehicles; boat racks; bicycle racks; 
luggage boxes; luggage nets; ski racks; surfboard racks; roof racks; transport platforms; carriers (luggage -) for vehicles; 
access ramps; tow bar carriers; fuel tanks; caps for fuel tanks; filler caps; fuel preheaters; backup alarms; footrests for 
motorcycles; footboards for motorcycles; heel guards for motorcycles; stands for motorcycles; license plate holders for 
motorcycles; tail lowerings for motorcycles; tail risings for motor cycles; chain guards for motorcycles; horns for 
vehicles; electric horns; disc horns; twin-tone horns; air horns; trailer hitches for vehicles; footboards for trailer hitches; 
gas tank grommets.
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Cl.17;Gaskets for automotive use; seals; oil seals; fluid seals; plastic seals; glass fibre; hoses; connecting conduits; 
coolant hoses; refrigerant conduits; hose linings; clutch linings; brake linings; pipe linings (not of metal); couplings; 
insulators; adhesive tapes for industrial purposes; sealants; sealing compounds.

Cl.21;Brushes; oil funnels; sponges; steelwool; storage trays.

Cl.27;Floor mats for vehicles.

Cl.35;Advertising for motor vehicle parts and repair; business management; business administration; office functions.

Cl.37;Service for vehicles; repair of vehicles; maintenance of vehicles; tyre service; tyre repair.
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Priority claimed from 04/08/2016; Application No. : 30 2016 022 625 ;Germany 

3596221    16/12/2016
[International Registration No. : 1357158]
Arnold & Richter Cine Technik GmbH & Co. Betriebs KG

Türkenstr. 89 80799 München Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements, hand-operated; cutlery; side arms, other than firearms; razors; pocket knives.

Cl.9;Webcams; electronic power banks; cases adapted for the storage and transport of cameras; travel adaptors for 
electric plugs; covers for smartphones; covers and cases for iPads; loudspeakers for mobile phones; selfie sticks used 
as smartphone accessories; mouse pads; touch screen pens; USB flash drives; lanyards [straps] for cellular phones; 
camera straps; sun-glasses; spectacle cases; spectacle chains and spectacle straps; optical filters; optical filter holders 
(metal frames for moving optical filters); adapters, batteries, storage batteries, power supplies, voltage transformers and 
control apparatus for lights, spotlights, headlights and other lighting items; electric ballast for lights, spotlights, 
headlights and other lighting items, other than being parts of the aforesaid goods; flashlights and flash-bulbs 
[photography]; optical fibres, namely, light guides; light-emitting diodes (LED); light dimmers [regulators]; focusing 
circuits for cameras; diaphragms (photography); diaphragm shutters (as parts of cameras); control devices and ballast 
devices for lighting apparatus and installations; film, photo and cinematographic apparatus; film, photo and 
cinematographic cameras; camera equipment, namely diaphragms, flashlights, filters, tripods, suspensions and 
mountings, lenses, objectives, object filters, light filters, self-timers, photographic shutters, protective caps for cameras, 
tilting heads, viewfinders; film and video recorders; film and video editing devices; apparatus for analyzing film and video 
shots; fittings for the aforesaid goods, included in this class; fitted transport cases for carrying the aforesaid goods; 
electrical adapters for luminaires and lamps.

Cl.10;Surgical cameras for medical purposes; fittings for the aforesaid goods.

Cl.11;Lighting apparatus; pocket searchlights; lamps with USB port; table lamps; film lighting, video lighting and stage 
lighting apparatus and installations; luminaires; spotlights; headlights and other lighting items; lamp stands; fitted 
suspension devices for lights, namely pantographs and telescopic suspensions; light-emitting diodes (LED) lighting 
apparatus; fittings for the aforementioned goods, namely devices for influencing colour, brightness and reflective 
features (parts of lamps), included in this class; adapted control facilities for luminaires and lamps, in particular motor 
brackets, as well as fittings, in particular fixtures, included in this class.

Cl.16;Printed matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites, except furniture; plastic materials for packaging, 
included in this class; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; files [office 
requisites]; ball pens; pencils; pens [stationery]; metal money clips; envelopes [stationery]; notebooks; office binders; 
notepads; stickers [stationery]; calendars; posters.

Cl.18;Trunks and travelling bags; umbrellas and parasols; handbags; shopping bags of textile; briefcases, briefbags; 
shoulder bags; cross-body bags; coin purses; purses; wallets; key cases; credit-card cases; credit--card holders; 
business card cases [wallets]; business card holders.

Cl.20;Furniture; mirrors [looking glasses]; picture frames; chairs [seats]; director's chairs.

Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware, included in this class; 
cups; mugs; insulating flasks; heat- insulated containers; beer mugs.

Cl.25;Clothing, footwear, headgear; Tee-shirts; sweat shirts; jackets [clothing]; vests; dresses; scarfs and shawls; neck 
scarfs [mufflers]; caps [headwear]; baseball caps; gloves with conductive fingertips that may be worn while using 
handheld electronic touch screen devices; flip-flops.

Cl.28;Games and playthings; gymnastic and sporting articles; rubber duck.

Cl.34;Smokers' articles; matches; cigarette lighters.
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3596223    06/02/2017
[International Registration No. : 1356215]
Global Uprising, PBC

74 South Main Street Salt Lake City UT 84101 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, base layers; heavy jackets; hooded sweatshirts; jackets; pants; rain jackets; shirts; shorts; t-
shirts; tank-tops; vests.

Cl.35;On-line retail store services featuring clothing, backpacks, water bottles and tents; arranging, organizing, 
conducting and hosting special events for commercial, promotional or advertising purposes; operation and 
administration of incentive award programs to promote the sale of products and services of others; promoting the goods 
and services of others by arranging for sponsors to affiliate their goods and services with an awards program.

Cl.41;Arranging, organizing, conducting, and hosting social entertainment events; organizing community 
entertainment, sporting and cultural gatherings featuring a variety of activities, namely, sporting events, scavenger hunts, 
outdoor recreational activities, artistic and team strategy competitions.
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Priority claimed from 25/11/2016; Application No. : 016088585 ;European Union 

3596227    24/05/2017
[International Registration No. : 1357076]
Semmle Limited

Blue Boar Court, 9 Alfred Street Oxford, Oxfordshire OX1 4EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for analysis of computer software; computer software for analysis of data; computer software 
for cost analysis; computer software for compilation, systematization, management, maintenance, updating, processing 
and searching of data in electronic databases; computer databases related to the analysis of computer software, of data 
and of costs.

Cl.35;Compilation, systematization, management, maintenance, updating, processing and searching of data in 
electronic databases; cost analysis services; cost benefit analysis services; business statistical analysis services; 
business data analysis services; information, advice and consultancy regarding the aforementioned services.

Cl.42;Providing temporary use of non-downloadable computer software for analysis of computer software; providing 
temporary use of non-downloadable computer software for analysis of data; providing temporary use of non-
downloadable computer software for cost analysis; providing temporary use of non-downloadable computer software for 
compilation, systematization, management, maintenance, updating, processing and searching of data in electronic 
databases; computer software analysis services; technical data analysis services; information, advice and consultancy 
regarding the aforementioned services.
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3596232    25/01/2017
[International Registration No. : 1356149]
GT Licensing Lux S.a.r.l.

5, Rue Guillaume Kroll L-1882 Luxembourg

Proposed to be Used
IR DIVISION
Cl.41;Entertainment, training, organization and conducting of seminars, colloquiums and conferences.

Cl.43;Services for providing food and drink; hotel services; hotel reservation services; bar services.
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Priority claimed from 16/01/2017; Application No. : 702107 ;Switzerland 

3596233    11/05/2017
[International Registration No. : 1356339]
Clariant AG

Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the cosmetic industry.

Cl.42;Scientific and technological services as well as research services for the cosmetic industry; industrial analysis 
and research services for the cosmetic industry.
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Priority claimed from 19/04/2017; Application No. : 016619199 ;European Union 

3596237    25/04/2017
[International Registration No. : 1356911]
Lingvist Technologies OÜ

J. Poska tn 10-17 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; computer software downloaded from the internet.

Cl.42;Providing temporary use of non-downloadable software applications accessible via a web site.
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Priority claimed from 05/01/2017; Application No. : 4020170002315 ;Republic of Korea 

3596272    17/03/2017
[International Registration No. : 1356572]
BULLSONE CO., LTD.

6th Fl. Kite Bldg., 306, Teheran-ro, Gangnam-gu Seoul 06210 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives to motor fuel; water-repellent coating agents for automotive windows; chemical additives for 
use with internal combustion engine fuels; de-icing sprays for windscreens; preparations for protecting automotive glass 
membranes; preparations for preventing the tarnishing of automotive glass; decontamination chemicals for automotive 
window glass; coating agents for automotive tire; anti-freezing preparations; detergent additives to gasoline (petrol); fuel-
saving preparations; chemical additives for oils; detergent additives for use with motor oil; chemical additives for fuel 
treatment; chemical additives for fuel in the nature of octane boosters; chemical preparations for decarbonizing engines; 
moisture absorbing agents; glass frosting chemicals; glass coating agents.

Cl.2;Clear protective coatings for automobiles; corrosion inhibiting preparations in the nature of coatings for 
automobile paint.

Cl.3;Perfumes; aromatic (essential oils) for household purposes; fragrances for household purposes; aromatic 
(essential oils) for automobiles; fragrances for cars; kunko [fumigating incense for fragrant rooms]; cleaners for leathers; 
cleaning preparations for automobile tyres and wheels; windscreen cleaning liquids; detergents for automobiles; pre-
moistened towelettes with a cleaning preparation; pre-moistened towelettes with a wax; leather preservatives (polishes); 
cream for leather; waxes for leather; automobile polishes; automobile wax; grinding preparations for automobiles.

Cl.4;Automobile lubricants; oil for the preservation of leather; non-chemical additives to motor fuel; non-chemical 
additives for engine oils; non-chemical additives for fuels, lubricants and greases; dust binding compositions for 
sweeping; alcohol and mixed alcohol fuel; aromatic candles; scented candles.

Cl.5;Mildew destroying preparations; insecticides; fungicides; fumigants; insect repellent in candle form; mildewcides; 
air deodorizing preparations; air purifying preparations; air deodorizer sprays; deodorants for clothing and textiles; 
automobile deodorizers; deodorizing room sprays; household deodorants.

Cl.9;Head-up display for vehicles; electronic labels for alarming for automobiles; smart phone stand for automobiles; 
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mobile phone adapters for use in automobiles; smartphone holders for battery charging for use in vehicles; display for 
smart phones; USB battery chargers for use in automobiles; socket chargers; charging sockets; hands free kits for 
phones; holders for mobile phone battery chargers for use in vehicles.

Cl.11;Air purifiers for automobiles; reflectors for automobiles; air conditioner filters for automobiles; deodorizing 
apparatus (not for personal use); electric heating cushions, not for medical purposes; electric dispensers for air 
fresheners and deodorizers for household purposes; electric anion apparatus for the treatment of air or water; household 
air cleaners; air deodorizing apparatus; defrosters for automobiles.

Cl.12;Rearview mirrors for automobiles; windscreen wipers; door guards for automobiles; seat covers for automobiles; 
tool boxes specially adapted for automobiles; sunroof for automobiles; cup holders for automobiles; console boxes for 
automobiles; covers for vehicle steering wheels.

Cl.20;Transport and storage containers for aromatics, not of metal nor of masonry; Korean cushions (bangsuk); 
foldable cushions; chair cushions; back support cushions, not for medical purposes; head-supporting pillows for 
attachment to child car seats; Japanese floor cushions (zabuton); neck support cushions; air cushions, not for medical 
purposes; identification boards of plastic for use in automobile parking.

Cl.21;Electric phytoncide volatilization apparatus; volatilization apparatus for aromatics.

Cl.27;Automobile mats.
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Priority claimed from 18/11/2016; Application No. : 016060055 ;European Union 

3596306    17/01/2017
[International Registration No. : 1356773]
NEF-NEF (NEF-NEF) VIOMICHANIA KAI EMPORIA LEUKON EIDON ANONIMI ETAIREIA

Dalias 9 GR-136 77 Acharnes Attikis Greece

Proposed to be Used
IR DIVISION
Cl.24;Textiles and substitutes for textiles; bed covers; waterproof bed clothes; cotton fabrics; waterproof textile 
fabrics; lace fabrics; linen fabrics; linens; house linens; bedroom linen, bed linen and table linen; kitchen linen; bath 
linen; diapered linen; duvets; futon quilts; quilts of textile; quilts filled with feathers; eiderdowns [down coverlets]; quilt 
covers; quilts; bed blankets made of cotton; woolen blankets; bed blankets made of man-made fibres; cot blankets; 
children's blankets; mattress protectors; underblankets; towels of textile; beach towels; dish towels for drying; kitchen 
towels; bath towels; face towels; children's towels; valanced bed sheets; bed throws; throws; bed skirts; shams; 
pillowcases; pillowcases; shams; fleece made from polyester, polypropylene or copolymers; coasters; place mats; ready 
made curtains; ready made curtains of plastics; ready made curtains of textiles; canopy covers; mattress covers; bed 
throws; cot covers; covers (loose) for furniture; curtains; curtains of textile, plastic or lace; curtains; curtains for 
showers; bath curtains; tablecloths; kitchen and table linens; decorative table runners of textile; turkish towel; mats of 
linen; all the aforesaid goods also being for professional use.

Cl.25;Bathrobes; bath wraps; all the aforesaid goods also being for professional use.

Cl.27;Carpets, rugs, mats and matting, linoleum; shower mats; bath mats; textile bath mats; plastic bath mats; non-slip 
mats for showers; non-slip mats for baths; non-slip underlays; rugs (floor-); bath mats; wooden door mats; carpets 
[textile]; textile wallpaper; all the aforesaid goods also being for professional use.

Cl.35;Retailing, including via the internet and telesale, of the following goods: textiles and substitutes for textiles, bed 
covers, waterproof bed covers, cotton fabrics, waterproof fabrics, lace fabrics, linen fabrics, linen, household linen, 
bedroom linen, bed linen and table linen, kitchen linen, bath linen, diapered linen, duvets, cotton duvets, textile duvets, 
feather duvets, eiderdowns (down coverlets), duvet covers, quilts, bed blankets made of cotton, bed blankets made of 
wool, bed blankets made of man-made fibres, cot blankets, children's blankets, draw-sheets, underblankets, towels, 
beach towels, dish towels for drying, kitchen towels, bath towels, face towels, children's towels, valance bed sheets, bed 
throws, throws, valances, pillow shams, pillowcases, decorative pillowcases, fleece made from polyester or 
polypropylene, copolymers, coasters, place mats, ready-made curtains, ready-made curtains of plastic, ready-made 
curtains of textile, canopy covers for beds, mattress covers, bed covers, cot covers, furniture covers, curtains, curtains of 
textile, plastic, or lace, curtains for windows, shower curtains, bath curtains, table runners, kitchen and table linen, 
decorative table runners of textile, turkish towels, mats of linen, carpets, rugs, mats and matting, linoleum, shower mats, 
bath mats, bath mats of textile, bath mats of plastic, non-slip shower mats, non-slip bath mats, non-slip underlays, floor 
mats, bath mats, door mats of wood, carpets of textile, textile wallpaper, bath robes, bath wraps, all the aforesaid goods 
also being for professional use, wholesaling of the following goods: textiles and substitutes for textiles, bed covers, 
waterproof bed covers, cotton fabrics, waterproof fabrics, lace fabrics, linen fabrics, linen, household linen, bedroom 
linen, bed linen and table linen, kitchen linen, bath linen, diapered linen, duvets, cotton duvets, textile duvets, feather 
duvets, quilts, bed blankets made of cotton, bed blankets made of wool, bed blankets made of man-made fibres, cot 
blankets, children's blankets, draw-sheets, underblankets, towels, beach towels, dish towels for drying, kitchen towels, 
bath towels, face towels, children's towels, valance bed sheets, valences, pillow shams, pillowcases, decorative 
pillowcases, fleece made from polyester, polypropylene, or copolymers, coasters, place mats, ready-made curtains, 
ready-made curtains of plastic, ready-made curtains of textile, canopy covers for beds, mattress covers, furniture covers, 
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curtains, curtains of textile, plastic, or lace, curtains for windows, shower curtains, bath curtains, table runners, kitchen 
and table linen, decorative table runners of textile, turkish towels, mats of linen, carpets, rugs, mats and matting, 
linoleum, shower mats, bath mats, bath mats of textile, bath mats of plastic, non-slip shower mats, non-slip bath mats, 
non-slip underlays, floor mats, bath mats, door mats of wood, carpets of textile, textile wallpaper, bath robes; electronic 
commerce services, namely, providing information about products via telecommunication networks for advertising and 
sales purposes.

Cl.38;Providing access to e-commerce platforms on the internet; computer communication and internet access; 
transfer and electronic transmission of information via websites or based on online websites.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 14/02/2017; Application No. : 2017-016709 ;Japan 

3596425    24/02/2017
[International Registration No. : 1356909]
NGK Insulators, Ltd.

2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 Japan

Proposed to be Used
IR DIVISION
Cl.1;Ceramic catalyst carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalyst
carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalysts for purifying vehicle 
exhaust gas; catalysts; chemicals.

Cl.7;Filters for purifying exhaust gas from internal combustion engines; catalytic converters for purifying exhaust gas 
from internal combustion engines; catalyst carriers for purifying exhaust gas from internal combustion engines (parts of 
catalytic converters); exhaust gas treatment apparatus for internal combustion engines; non-electric prime movers, not 
for land vehicles; parts of non-electric prime movers.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; vessels and their parts and fittings; aircraft 
and their parts and fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-
wheeled motor vehicles, bicycles and their parts and fittings.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 01/11/2016; Application No. : 015989106 ;European Union 

3596450    12/04/2017
[International Registration No. : 1356089]
Sandvik Intellectual Property AB

SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated rotary tapping tools for metal working and cutting inserts for such tools.

Cl.9;Computerized electric control systems for metal working machines and tools and rotary tapping tools for metal 
working; computer software for calculation of data collected in connection with machine working machines and tools; 
computer software for increased machine working tool productivity, logistics, accessibility and identification.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 21/11/2016; Application No. : UK00003197811 ;United Kingdom 

3596475    19/05/2017
[International Registration No. : 1354922]
The Royal Society of Chemistry

Burlington House Piccadilly, London W1J 0BA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; software; databases in the fields of chemistry and science.

Cl.16;Printed scientific materials including books and journals.

Cl.35;Loyalty and incentive membership schemes and information, consultancy and advisory services in relation to all 
of the aforesaid.

Cl.36;Awarding of grant funding and information; consultancy and advisory services in relation to the aforesaid.

Cl.41;Education and training services in the field of science and chemistry; non-downloadable online publications; 
information, consultancy and advisory services in relation to all of the aforesaid.

Cl.42;Research and development in the field of science and chemistry; creating, maintaining and hosting of websites; 
creation of mobile applications and information; consultancy and advisory services in relation to all of the aforesaid.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 25/05/2016; Application No. : 87049699 ;United States of America 

3596493    10/11/2016
[International Registration No. : 1357145]
UiPath, Inc.

91100, 548 Market Street San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; programs (computer -); downloadable computer programs; downloadable computer utility 
programs; computer software applications, downloadable; downloadable computer software applications; application 
software for cloud computing services.

Cl.35;Business management assistance; assistance (business management -); assistance with business management; 
business management advice and assistance; provision of business management assistance; management assistance in 
business affairs; assistance and advice regarding business management; assistance in management of business 
activities; business assistance, management and administrative services; providing business management and 
operational assistance to commercial businesses; management and operation assistance to commercial businesses; 
assistance and advice regarding business organisation and management; assistance and advice regarding business 
organization and management; business management assistance for industrial or commercial companies; assistance, 
advisory services and consultancy with regard to business management; assistance to commercial enterprises in the 
management of their business; commercial assistance in business management; efficiency (business -) expert services; 
business efficiency expert services; business organization consultancy; business organization and operation 
consultancy; business management and organization consultancy; business management and enterprise organization 
consultancy; business management and organization consultancy services; business organization and management 
consultancy including personnel management; assistance, advisory services and consultancy with regard to business 
organization; advisory services for business management; consultancy and advisory services for business management; 
management (advisory services for business -); professional business consultancy; business consultancy (professional -
); consultancy (professional business -); professional business consultancy services; professional consultancy relating 
to business management; information (business -); business information; collecting business information; business 
information services; dissemination of business information; computer assisted business information; business advice 
and information; business information and inquiries; information in business matters; business information for 
enterprises; research of business information; computerised business information services; business information 
(provision of -); provision of business information; business information (compilation of -); collecting information for 
business; compilation of business information; analysis of business information; computerised business information 
retrieval; business statistical information services; business advice, inquiries or information; provision of commercial 
information; computerised business information processing services; business information and research services; 
business research and information services; provision of business statistical information; statistical information 
(provision of business -); provision of business management information; provision of computerised business 
information; business information and advisory services; business advisory and information services; information 
services relating to businesses; business advisory services, consultancy and information; information services relating 
to business matters; providing business information via a website; business information for enterprises (provision of -); 
provision of computerised business management information; provision of business and commercial information; 
drawing up of business statistical information; economic information services for business purposes; provision of 
information relating to business; provision of computerised business information data; business analysis, research and 
information services; compilation of business statistics and commercial information; advice and information concerning 
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commercial business management; provision of statistical information relating to business; information or enquiries on 
business and marketing; computerised information services to business opportunities appraisals; providing business 
information via a web site; provision of commercial and business contact information; provision of business information 
via global computer networks; provision of computerised information relating to business records; providing business 
information by way of computer terminals; provision of on-line business and commercial information; providing 
information about commercial business and commercial information via the global computer network; providing advice 
and information relating to commercial business management; updating of business information on a computer data 
base; business consultancy relating to the administration of information technology; providing business information 
directory services, via a global computer network; information and data compiling and analyzing relating to business 
management; business management consulting services in the field of information technology; provision of commercial 
business information by means of a computer database; business information services provided on-line from a computer 
database or the internet; business information services provided online from a global computer network or the internet; 
providing business information, also via internet, the cable network or other forms of data transfer; providing business 
information via a website; computer databases (compilation of information into -); compilation of information into 
computer databases; compilation and systemization of information into computer databases; statistics (compilation of -); 
compilation of statistics; compilation of business statistics; compilation of business statistics and commercial 
information; compilation of statistics; compilation of statistics for business or commercial purposes; management 
(computerized file -); file management (computerized -); computerized file management; data search in computer files for 
others; data searches in computerised files for others; document reproduction; reproduction (document -); outsourcing 
services; computer databases (systemization of information into -); systemization of information into computer 
databases; compilation and systemization of information into computer databases; updating and maintenance of data in 
computer databases.

Cl.41;Teaching and training in business, industry and information technology; conferences (arranging and conducting 
of -); arranging and conducting of conferences; arranging, conducting and organisation of conferences; arranging and 
conducting of commercial, trade and business conferences; seminars (arranging and conducting of -); arranging and 
conducting of seminars; arranging and conducting of workshops and seminars; arranging and conducting of seminars 
and workshops; arranging, conducting and organisation of seminars; arranging and conducting of educational seminars; 
programming on a global computer network.

Cl.42;Providing temporary use of non-downloadable computer programs; cloud computing; cloud computing services; 
consulting in the field of cloud computing networks and applications; rental of operating software for accessing and 
using a cloud computing network; programming of operating software for accessing and using a cloud computing 
network; design and development of operating software for accessing and using a cloud computing network; providing 
temporary use of on-line non-downloadable operating software for accessing and using a cloud computing network; 
programming (computer -); computer programming; computer programming services; programming of computers; 
scientific computer programming services; computer software programming services; computer programming and 
maintenance of computer programs; computer programming for data processing; computer design and programming 
services; computer programming and software design; computer programming for the internet; research relating to 
computer programming; computer programming services for data warehousing; design, development and programming 
of computer software; technical consultancy services relating to computer programming; computer programming for data 
processing and communication systems; computer programming services for commercial analysis and reporting; 
programming of computer software for reading, transmitting and organising data; programming of computer software for 
evaluation and calculation of data; computer programming consultancy; software design (computer -); computer software 
design; computer software design services; computer software (design of -); design of computer software; computer 
software design and development; computer software design and updating; computer programming and software design; 
updating and design of computer software; design and development of computer software; design and writing of 
computer software; design, development and programming of computer software; design and development of computer 
software architecture; design, maintenance and updating of computer software; design, updating and maintenance of 
computer software; design, drawing and commissioned writing of computer software; research, development, design and 
upgrading of computer software; design, maintenance, development and updating of computer software; design, 
maintenance and up-dating of computer software; design, maintenance, rental and updating of computer software; design 
and development of computer software for process control; consultancy relating to the design and development of 
computer software programs; design and development of computer software for reading, transmitting and organising 
data; design and development of computer software for evaluation and calculation of data; providing information about 
the design and development of computer software, systems and networks; rental of computer software; software (rental 
of computer -); computer software (rental of -); rental of software for computers; rental of computer database software; 
rental of computer programmes; rental of computer software and programs; rental and maintenance of computer 
software; computer system analysis; analysis (computer systems -); systems analysis (computer -); computer systems 
analysis; advisory services relating to computer systems analysis; computer system design; design (computer system -); 
computer systems design; design services relating to computer systems; advisory services relating to computer systems 
design; design services relating to the development of computerised information processing systems; computer software 
consultancy; consultancy (computer software -); computer software consultancy services; computer and software 
consultancy services; consultancy relating to computer software; professional consultancy relating to computer 
software; technical consultancy relating to the installation and maintenance of computer software; technical consultancy 
relating to the application and use of computer software; providing information, advice and consultancy services in the 
field of computer software; consultancy and information services relating to the design, programming and maintenance of
computer software; design (computer system -); computer system design; computer systems design; providing 
information about the design and development of computer software, systems and networks; consultancy (computer 
software -); computer software consultancy; computer software consultancy services; consultancy relating to computer 
software; professional consultancy relating to computer software; consultancy in the field of computer software; research 
and consultancy services relating to computer software; consultancy services relating to computer networks using mixed 
software environments; technical consultancy relating to the installation and maintenance of computer software; 
technical consultancy relating to the application and use of computer software; providing information, advice and 
consultancy services in the field of computer software; consultancy and information services relating to the design, 
programming and maintenance of computer software; computer technology consultancy; computer and information 
technology consultancy services; computer security consultancy; consultancy in the field of computer security; 
professional consultancy relating to computer security; data conversion of computer programs and data; data conversion 
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of computer programs and data, not physical conversion; electronic data storage; electronic data storage services; 
computer services concerning electronic data storage; compression of data for electronic storage; electronic data 
storage and data back-up services; electronic storage services for archiving databases; electronic storage services for 
archiving databases, images and other electronic data; temporary electronic storage of information and data; information 
technology consultancy; providing information on computer technology and programming via a web site; installation of 
computer software; computer software (installation of -); installation of computer programmes; installation and 
maintenance of computer software; installation and customisation of computer applications software; installation, 
maintenance and updating of computer software; installation, updating and maintenance of computer software; 
installation, maintenance and repair of computer software; installation, repair and maintenance of computer software; 
installation, maintenance, updating and upgrading of computer software; installation, setting up and maintenance of 
computer software; installation, maintenance, repair and servicing of computer software; installation, maintenance and 
repair of software for computer systems; computer software (maintenance of -); maintenance of computer software; 
development and maintenance of computer software; updating and maintenance of computer software; maintenance of 
computer programmes; upgrading and maintenance of computer software; maintenance and upgrading of computer 
software; maintenance and updating of computer software; rental and maintenance of computer software; services for 
maintenance of computer software; development and maintenance of computer database software; design, maintenance 
and updating of computer software; design, updating and maintenance of computer software; maintenance of and 
updating of computer software; maintenance of computer software relating to computer security and prevention of 
computer risks; design, maintenance, development and updating of computer software; updating and maintenance of 
computer software and programs; design, maintenance and up-dating of computer software; design, maintenance, rental 
and updating of computer software; monitoring of computer systems by remote access; off-site data backup; outsource 
service providers in the field of information technology; research and development of new products for others; software 
as a service; software as a service; technological consultancy; software (updating of computer -); computer software 
(updating of -); updating of computer software; updating and design of computer software; updating and upgrading of 
computer software; updating of computer software for others; updating of software data bases (terms considered too 
vague by the International Bureau - rule 13(2)(b) of the Common Regulations); updating of computer software relating to 
computer security and prevention of computer risks; services for the updating of computer programmes.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 12/10/2016; Application No. : 87200931 ;United States of America 

3596536    12/01/2017
[International Registration No. : 1356517]
West Pharmaceutical Services, Inc.

530 Herman O. West Drive Exton PA 19341 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal closures for containers; sealing caps of metal.

Cl.10;Droppers for administering medication, sold empty; infusion and injection devices for administering drugs; 
medical syringes; drug delivery systems; baby bottle nipples.

Cl.17;Rubber stoppers and elastomer stoppers for pharmaceutical containers; non-metal seals for use on containers; 
rubber stoppers; elastomer stoppers.

Cl.20;Non-metallic closures for containers; stoppers, not of metal; plastic vials and containers for medications, sold 
empty.

Cl.42;Research and development and consultation in all the aforesaid fields related thereto in the fields of 
pharmaceutical packaging, drug stability, medical device analysis, administration of drugs, and drug delivery systems; 
materials testing and evaluation.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

 

Priority claimed from 21/11/2016; Application No. : 30 2016 032 883 ;Germany 

3596538    18/05/2017
[International Registration No. : 1357082]
Schaeffler Technologies AG & Co. KG

lndustriestraße 1-3 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.9;Simulation software; simulation software for use in digital computers.

Cl.42;Programming of computer software for the evaluation and calculation of data; design and development of 
computer software for evaluation and calculation of data; development of computer programs for the simulation of 
laboratory tests; development of computer programs, development of computer software, development of software.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 17/10/2016; Application No. : UK00003191623 ;United Kingdom 

3596586    27/03/2017
[International Registration No. : 1355809]
Keycraft Ltd

Keycraft Blackhouse Circle, Blackhouse Industrial Estate, Peterhead Aberdeenshire AB42 1BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Children’s science activity kits being instructional and teaching apparatus; children’s science sets being 
instructional apparatus; children’s science sets being teaching apparatus; electronic publications relating to science 
activity kits; protective eyewear; sunglasses; magnifying glasses; microscopes; mobile telephone covers.

Cl.28;Toys, games, playthings and novelties; educational toys and playthings; toys sold in kit form; children’s science 
activity kits (playthings); children’s chemistry and experiment sets (playthings); parts and fittings for the aforesaid goods; 
playing cards.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 02/12/2016; Application No. : 1813415 ;Australia 

3596589    24/05/2017
[International Registration No. : 1357064]
White & Partners (Group) Pty Ltd

L26, 111 Eagle St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Business management; marketing; advertising; sales promotion; consultancy, information and advisory services 
in relation to the aforementioned services.

Cl.36;Real estate services; property management services; investment services; financial services; consultancy, 
information and advisory services in relation to the aforementioned services.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 25/07/2016; Application No. : 30 2016 106 788 ;Germany 

3597576    13/01/2017
[International Registration No. : 1355653]
Dr. Regenold GmbH

Zöllinplatz 4 79410 Badenweiler Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; commercial trading; business assistance, management and 
administrative services; office functions; professional business consulting, analysing, researching and information 
services; administrative services, namely assistance with authorization procedures; commercial intermediation services, 
in particular arranging of test data for services, substances, materials, products, documentation and/or information, 
manufacturing and processing industries, manufacturing and processing methods and providing of certification data by 
operation of a certification and information portal in electronic media, in particular on the Internet; compilation, 
systematic ordering and maintenance of data, in particular certification and company data in computer databases; 
organizing of business contacts; mediation and conclusion of commercial transactions for others; procurement services, 
for others; arranging of trade fairs and presentations for customers and representatives from industry for commercial and 
advertising purposes; preparation of competition for advertising purposes; procurement of contracts for others in the 
context of issuing licenses; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.41;Publishing and reporting; education, entertainment services and sports; issuing and providing electronic 
publications; organizing, arranging and conducting of cultural events, entertainment and/or sports events, educational 
events, workshops, training; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming, implementation and maintenance services of software, as well as 
consultation on the application of software; computer hardware development; hosting services; software as a service 
[SaaS] and rental of software; rental of computer hardware and facilities; IT consultancy, advisory and information 
services; IT security services in the nature of protection and recovery of computer data; duplication and data conversion 
of computer programme data or information; data encryption services; computer analysis and diagnostics; research and 
development as well as implementation of computers and computer systems; data mining; scientific and technological 
services; scientific and technological consultancy in the context of authorization procedures; testing, authentication and 
quality control; design services; services of a technical measuring and testing laboratory; certification, in particular 
testing of medical products; certification, in particular testing of quality management systems in health care; technical 
consultancy and information services relating to information technology; surveying; evaluation and analysis of technical, 
chemical, clinical and preclinical data for scientific and research purposes in the context of certification and product 
testing for authorization procedures; technical project planning; rental and leasing of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.

Cl.44;Medical services; animal healthcare services; health care and beauty care for human beings and animals; medical 
consultancy in relation with pharmacy and medical technic; rental and leasing of objects in connection with the providing 
of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid services, 
included in this class.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 28/11/2016; Application No. : UK00003199187 ;United Kingdom 

3597582    12/04/2017
[International Registration No. : 1355776]
Filestream Ltd

3 Kitsmead Lane, Longcross Chertsey, Surrey KT16 0EF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; document management software; downloadable software for document management through 
cloud computing.

Cl.35;Business consultancy services relating to customers` office processes and administration in the field of 
document management.

Cl.42;Development, installation and maintenance of document management software, and consultancy services 
relating thereto; customising software to provide linkage between different computer programs; provision of document 
management through cloud computing.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 14/11/2016; Application No. : 87235776 ;United States of America 

3597584    10/05/2017
[International Registration No. : 1355883]
Verst, Inc.

394 Broadway, FL 6 New York NY 10013 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for designing, hosting and managing blogs, websites and website content; computer software, 
namely, software and software development tools and applications for designing, creating, hosting, customizing, 
modifying, maintaining and updating websites and web pages for others; computer software to enable uploading, 
downloading, accessing, posting, displaying, blogging, linking, sharing or otherwise providing electronic media and other 
digital content via a global computer network.

Cl.42;Providing temporary use of online non-downloadable software for designing, hosting and managing blogs, 
websites and website content; providing temporary use of online non-downloadable software, namely, non-downloadable 
software and software development tools and applications for designing, creating, hosting, customizing, modifying, 
maintaining and updating websites and web pages for others; providing temporary use of online non-downloadable 
software to enable uploading, downloading, accessing, posting, displaying, blogging, linking, sharing or otherwise 
providing electronic media and other digital content via a global computer network.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 30/11/2015; Application No. : AM 53123/2015 ;Austria 

3597589    26/04/2017
[International Registration No. : 1318475]
KSR Solution GmbH

Gewerbeparkstrasse 11 A-3500 Krems an der Donau Austria

Proposed to be Used
IR DIVISION
Cl.9;Helmets, particularly helmets for use in sports and helmets for motorcyclists.

Cl.12;Vehicles for use on land, particularly motorcycles, motorized scooters and bicycles.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

3597593    23/08/2016
[International Registration No. : 1356177]
DATA ACCESS

57 rue d'Amsterdam F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Domestic garbage disposal devices, universal slicing and cutting machines and apparatus, namely electrical 
machines and apparatus for slicing or cutting food products, fruit and vegetables, machines for processing foodstuffs, 
namely graters, mixers, beaters, kneaders, chopping and mincing devices, grinders and separators for foodstuffs, fruit 
juicers, centrifugal fruit or vegetable juicers, vegetable peelers, slicers, vegetable cutters, electric knives and salad 
spinners; electric coffee grinders, electric juice extractors, electric mixers, electric can openers, shoe cleaning machines, 
high-pressure cleaning instruments, and particle-blast cleaning instruments for outdoor use only, electric drills, 
pneumatic hammers, rotary drills, impact drills, drilling screwdrivers, drilling machines, angle drills; electric impact 
wrenches, pneumatic impact wrenches; electric ratchet wrenches, pneumatic ratchet wrenches; electric hammers; 
electric sanders; polishing machines; electric saws, chainsaws; electric grinding wheels, pneumatic grinding wheels, disc 
sanders; planing machines; pneumatic shears, electric shears; clippers (machines); painting machines; pneumatic 
knives, electric knives, knife sharpening machines; glue guns, all being handheld or fixed tools mechanically operated or 
electrically or pneumatically controled; electric machine tools or other accessories for lasers providing accessories for an 
optical unidirectional guide; gas-operated soldering irons, electric soldering irons; cases and boxes for electric tools and 
empty electric tool accessories for tools of metal; riveting machines; wire brushes (machine parts).

Cl.11;Installations, ventilation apparatus, namely fans, air conditioning, apparatus, instruments and machines for 
purifying air and water; air conditioners; air purifiers; baths, bathtubs, whirlpool baths and bath installations; electric 
radiators; lighting apparatus and illuminating installations and parts thereof (included in this class), in particular electric 
lamps and luminaries; lighting apparatus utilizing light emitting diodes (LEDs), including organic LEDs, LED lamps and 
LED hand dryers, apparatus for the hair, namely hair dryers; heat guns; hot-air pistols.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

 

Priority claimed from 26/10/2016; Application No. : 01341683 ;Benelux 

3597594    14/04/2017
[International Registration No. : 1355954]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

B. Braun Melsungen AG

Carl-Braun-Straße 1 34212 Melsungen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the medical and healthcare field, in particular software for use in relation to ultrasound 
apparatus and instruments.

Cl.10;Medical surgical and healthcare apparatus and instruments, in particular ultrasound apparatus and instruments.
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Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 24/11/2016; Application No. : 016081457 ;European Union 

3597601    12/05/2017
[International Registration No. : 1356127]
Vanadis Diagnostics AB

Vetenskapsvägen 10 SE-191 38 Sollentuna Sweden

Proposed to be Used
IR DIVISION
Cl.9;Medical laboratory research instruments for DNA analysis; laboratory apparatus and instruments for extracting 
DNA [not for medical purposes]; research laboratory analyzers for measuring, testing and analyzing blood and other 
bodily fluids; microplate readers; computer hardware and software for medical imaging apparatus.

Cl.10;Genetic testing apparatus for medical purposes; medical diagnostic apparatus for testing DNA; apparatus for 
blood analysis; sample preparation device for medical diagnostic uses; medical apparatus for detecting cancer; medical 
diagnostic apparatus for detecting cancer; medical diagnostic instruments for the analysis of body fluids; medical 
imaging apparatus.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 807 ;Germany 

3597614    21/04/2017
[International Registration No. : 1356094]
Meson AB

Kullsgardsvägen 27 SE-312 34 Laholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic valves; actuators for valves; rotary actuators; hydraulic valve actuators; stop valves of metal [parts of 
machines]; butterfly valves of metal being parts of machines; valves for pumps; valve assemblies of metal [parts of 
machines].

Cl.11;Stop valves for regulating water; stop valves for regulating gas; steam valves; mechanisms for controlling fluid 
level in tanks [valves]; taps [faucets].

Cl.35;Wholesale and retail services concerning the aforesaid goods of the classes 7 and 11.

Cl.37;Installation and maintenance services concerning the aforesaid goods of the classes 7 and 11.
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3597615    02/03/2017
[International Registration No. : 1357164]
Riverbend Associates, LLC

40 Grade Dr., 1924 Powell OH 43065 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing of training, educational courses, educational programs, and coaching services in the field of 
addressing personal and corporate needs, namely, and how to cope with difficult times, solve personal issues, mentoring, 
motivation, encouragement, and how to gain access to a positive environment.

Cl.44;Conducting wellness services featuring training sessions, educational courses, programs, and mentoring to help 
clients achieve personal and business goals, namely, providing consulting services in the field of mental health and 
wellness; providing support services and guidance to clients to facilitate their coping with challenges, personal issues, 
and problems, namely, providing counseling services in the fields of health and lifestyle wellness; providing motivational 
services and discourses to clients, namely, conducting in-person personal lifestyle wellness assessments and providing 
information on health and wellness; wellness counselling by providing a program for individual and corporate clients 
personal development assistance through program training sessions, courses, seminars, and coaching services, and 
allowing clients to learn ancient secrets, self-assessment items, mechanisms to learn from others, and mechanisms to 
make life changes, namely, providing wellness services, namely, personal assessments, personalized routines, 
maintenance schedules, and counseling.
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Priority claimed from 24/02/2017; Application No. : 701975 ;Switzerland 

3597616    08/05/2017
[International Registration No. : 1356875]
NA1 Software AG

Poststrasse 18 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Computer software development.
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Priority claimed from 24/10/2016; Application No. : 015967631 ;European Union 

3597617    21/04/2017
[International Registration No. : 1356098]
Transgroom NV

Verzetslaan 29 B-8552 Moen

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated); battery-powered animal nail grinders; electric animal nail grinders; 
animal shearing implements; clippers for use on animals [hand-operated]; hair clippers for animals [hand instruments]; 
electric hair clippers for animals [hand instruments]; scissors; multi-purpose shears; scissor holders; scissor sharpeners 
(hand operated -); knives.

Cl.21;Fur brushes for animals; combs for animals; brushes for pets; hand-operated cleaning apparatus for caring for 
animals, including combs, sponges, brushes and cleaning brushes.

6618



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 21/10/2016; Application No. : 4309082 ;France 

3597620    20/04/2017
[International Registration No. : 1356740]
SYMBIOKEN

436 rue Pierre et Marie Curie, Biostep F-31670 LABEGE France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; veterinary products; disinfectants; chemical preparations for medical use; chemical 
preparations for pharmaceutical use; pharmaceutical and veterinary products of biological origin, for tissue 
reconstruction; chemical products for skin reconstitution.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; dental apparatus and instruments; 
veterinary apparatus and instruments; artificial limbs; artificial eyes; artificial teeth; orthopedic articles; suture material; 
prostheses; artificial implants; armchairs for medical or dental use; surgical drapes; bed pans; basins for medical use; 
special furniture for medical use.
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Priority claimed from 25/08/2016; Application No. : 287401 ;Israel 

3597628    20/12/2016
[International Registration No. : 1356201]
Mederen Neotech Ltd.

58 HaRakevet St 6777016 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.5;Hygiene bandages; bandages for dressings; bracelets for medical purposes; anti-rheumatic bracelets; paper for 
mustard plasters; aseptic, antiseptic wadding; hygroscopic wadding; wadding for medical purposes; radiological contrast 
substances for medical purposes; lemon balm water for pharmaceutical purposes; sea water for medicinal baths; mineral 
waters for medical purposes; thermal waters mustard plasters; healing muds; deodorants [other than for personal use]; 
adhesive tapes for medical purposes; anti-callus rings for the feet; anti-rheumatic rings; band-aids; gauze for dressings; 
medical materials for dressings; surgical materials for dressings; adhesive flycatchers; medicine cases, portable, filled; 
medical plasters; bandage compresses; callus pads; solvents for removing band-aids; rubber for medical purposes; 
tourniquets for medical purposes; chewing gum for medical purposes; hygiene wipes, pads; antiseptics; adjuvants for 
medical purposes; disinfectants for hygiene purposes; swabs for wound healing; surgical tissues.

Cl.10;Apparatus for use in medical analysis; anesthetic apparatus; galvanic therapeutic appliances; apparatus for 
artificial respiration; apparatus for the treatment of deafness; physical exercise apparatus for medical purposes; dental 
apparatus and instruments; surgical apparatus and instruments; reanimation equipment; physiotherapy apparatus; bed 
vibrators; diagnostic apparatus for medical purposes; devices for X-ray therapy; X-ray apparatus and installations; 
hearing apparatus; elastic bandages; vibromassage apparatus; gastroscopies; hematimeters; heart defibrillators; 
dialyzers; surgical clips; dental mirrors; surgical mirrors; gynecological mirrors; probes; medical needles; orthopedic 
articles; surgical implants; inhalers, injectors for medical purposes; incubators for medical purposes; incubators for 
babies; obstetrical instruments; tools for electro-acupuncture; surgical cutting tools; cannula; droppers; pacemakers; 
catheters; catgut; draw sheets for hospital beds; enema apparatus for medical purposes; artificial leather for surgical 
purposes; tooth rings to facilitate teething; compressors for surgical purposes; corsets for medical purposes; abdominal 
corsets; crutches; lasers for medical purposes; lamps for medical purposes; quartz lamps for medical purposes; UV 
lamps for medical purposes; lancets; ocular lenses for implantation; spoons for administering medicine; masks for 
medical staff; anesthetic masks; suture materials; medical mattresses [for childbirth]; bags for water; breast pumps; 
urinals [containers for collecting urine]; orthopedic knee pads; fingerstalls pumps for medical purposes; surgical thread; 
surgical knives; surgical scissors; stretchers for patients; boots for medical purposes; orthopedic footwear; special 
clothing for operating rooms; blankets with electric heating for medical purposes; orthopedic articles; orthopedic 
products; ophthalmometers; ophthalmoscopes; massage gloves; gloves for medical purposes; pessaries; surgical saws; 
ear tweezers; orthopedic plaster bandages; orthopedic bandages for joints; supportive bandages; pillows for medical 
purposes; belts for medical purposes; abdominal belts; condoms; aerosol dispensers for medical purposes; instruments 
for measuring blood pressure; massage apparatus; medical devices and instruments; urological devices and 
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instruments; devices for breastfeeding; brushes for cleaning body cavities; invalids' hoists; surgical sheets; medical ice 
bladders; aerosol dispensers for medical purposes; surgical dilators; X-ray photographs for medical purposes; 
respirators for artificial respiration; scalpels; blades for scalpels; receptacles for applying medicines; medical spirometer; 
vaginal syringes sold empty; contraceptives, non-chemical; stethoscopes; medical bedpans; instrument cases for use by 
doctors; arch supports for footwear; first aid hot compresses; thermometers for medical purposes; trocars; medical 
drainage tubes; endotracheal tubes; tracheostomy tubes; X-ray tubes; tubes with radium; hearing tubes, horns; balling 
guns; devices for protection against X-rays; hot air therapeutic apparatus; hot air vibrators for medical purposes; cases 
fitted for medical instruments; surgical elastic stockings; surgical splints; syringes; obstetric forceps; radiology screens 
for medical purposes; electrocardiographs.
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Priority claimed from 09/08/2016; Application No. : 30 2016 022 795 ;Germany 

3597630    07/02/2017
[International Registration No. : 1356070]
Dr. Westernacher & Partner Unternehmensberatung AG

Im Schuhmachergewann 6 69123 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Business consultancy; consultancy services regarding business strategies; professional business consulting; 
advisory services relating to the corporate structure of businesses; outsourcing services (business assistance); business 
analysis, research and information services.

Cl.41;Training services relating to the use of information technology.

Cl.42;Engineering services relating to information technology and IT programming services; design, development, 
programming and implementation of computer software; hosting computer sites [web sites], software as a service [SaaS] 
and rental of software; cloud computing; IT consultancy, advisory and information services; computer software technical 
support services, in particular providing online support services for computer program users; IT security services in the 
nature of protection and recovery of computer data.

Cl.45;Licensing of computer software; consultancy relating to computer software licensing.
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Priority claimed from 04/08/2016; Application No. : 30 2016 022 626 ;Germany 

3597641    16/12/2016
[International Registration No. : 1356969]
Arnold & Richter Cine Technik GmbH & Co. Betriebs KG

Türkenstr. 89 80799 München Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements, hand-operated; cutlery; side arms, other than firearms; razors; pocket knives.

Cl.9;Webcams; electronic power banks; cases adapted for the storage and transport of cameras; travel adaptors for 
electric plugs; covers for smartphones; covers and cases for iPads; loudspeakers for mobile phones; selfie sticks used 
as smartphone accessories; mouse pads; touch screen pens; USB flash drives; lanyards [straps] for cellular phones; 
camera straps; sun-glasses; spectacle cases; spectacle chains and spectacle straps; optical filters; optical filter holders 
(metal frames for moving optical filters); adapters, batteries, storage batteries, power supplies, voltage transformers and 
control apparatus for lights, spotlights, headlights and other lighting items; electric ballast for lights, spotlights, 
headlights and other lighting items, other than being parts of the aforesaid goods; flashlights and flash-bulbs 
[photography]; optical fibres, namely, light guides; light-emitting diodes (LED); light dimmers [regulators]; focusing 
circuits for cameras; diaphragms (photography); diaphragm shutters (as parts of cameras); control devices and ballast 
devices for lighting apparatus and installations; film, photo and cinematographic apparatus; film, photo and 
cinematographic cameras; camera equipment, namely diaphragms, flashlights, filters, tripods, suspensions and 
mountings, lenses, objectives, object filters, light filters, self-timers, photographic shutters, protective caps for cameras, 
tilting heads, viewfinders; film and video recorders; film and video editing devices; apparatus for analyzing film and video 
shots; fittings for the aforesaid goods, included in this class; fitted transport cases for carrying the aforesaid goods; 
electrical adapters for luminaires and lamps.

Cl.10;Surgical cameras for medical purposes; fittings for the aforesaid goods.

Cl.11;Lighting apparatus; pocket searchlights; lamps with USB port; table lamps; film lighting, video lighting and stage 
lighting apparatus and installations; luminaires; spotlights; headlights and other lighting items; lamp stands; fitted 
suspension devices for lights, namely pantographs and telescopic suspensions; light-emitting diodes (LED) lighting 
apparatus; fittings for the aforementioned goods, namely devices for influencing colour, brightness and reflective 
features (parts of lamps), included in this class; adapted control facilities for luminaires and lamps, in particular motor 
brackets, as well as fittings, in particular fixtures, included in this class.

Cl.16;Printed matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites, except furniture; plastic materials for packaging, 
included in this class; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; files [office 
requisites]; ball pens; pencils; pens [stationery]; metal money clips; envelopes [stationery]; notebooks; office binders; 
notepads; stickers [stationery]; calendars; posters.

Cl.18;Trunks and travelling bags; umbrellas and parasols; handbags; shopping bags of textile; briefcases, briefbags; 
shoulder bags; cross-body bags; coin purses; purses; wallets; key cases; credit-card cases; credit--card holders; 
business card cases [wallets]; business card holders.

Cl.20;Furniture; mirrors [looking glasses]; picture frames; chairs [seats]; director's chairs.

Cl.21;Household or kitchen utensils and containers; glassware, porcelain and earthenware, included in this class; 
cups; mugs; insulating flasks; heat-insulated containers; beer mugs.

Cl.25;Clothing, footwear, headgear; Tee-shirts; sweat shirts; jackets [clothing]; vests; dresses; scarfs and shawls; neck 
scarfs [mufflers]; caps [headwear]; baseball caps; gloves with conductive fingertips that may be worn while using 
handheld electronic touch screen devices; flip-flops.

Cl.28;Games and playthings; gymnastic and sporting articles; rubber duck.
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Cl.34;Smokers' articles; matches; cigarette lighters.
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Priority claimed from 31/10/2016; Application No. : 015986144 ;European Union 

3597644    19/04/2017
[International Registration No. : 1356628]
Autoliv Development AB

SE-447 83 Vårgårda Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic switches for disconnecting cables and pipes in motor vehicles, electric vehicles, wind-
mills and other electrical power generating plants; electrical and electronic switches for breaking or closing electrical 
circuits in motor vehicles, electric vehicles, wind-mills and other electrical power generating plants; electrical and 
electronic switches for breaking or closing electrical circuits stations for connecting power generating devices or 
electrical machines to the power lines in networks for transmission and distribution of electrical power.

Cl.13;Pyrotechnic (powered) cutting devices for disconnecting cables and pipes in motor vehicles, electric vehicles, 
wind-mills and other electrical power generating plants; pyrotechnic (powered) devices for breaking or closing electrical 
circuits in motor vehicles, electric vehicles, wind-mills and other electrical power generating plants; pyrotechnic 
(powered) devices for breaking or closing electrical circuits stations for connecting power generating devices or electrical 
machines to the power lines in networks for transmission and distribution of electrical power.

6625



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 24/03/2016; Application No. : 20160555 ;Belarus 

3597653    27/05/2016
[International Registration No. : 1357118]
obshchestvo s ogranichennoy otvetstvennostyu "Sokhra group"

k. 405, d. 40, ul. Nemiga 220004 Minsk Belarus

Proposed to be Used
IR DIVISION
Cl.12;Buses (motor -); motor cars; cars, including sport cars, special vehicles and spare pans thereof, included in this 
class; automatic loaders [vehicles], caravans; trucks; tractors; trailers [vehicles]; vans [vehicles] and spare parts thereof, 
included in this class.

Cl.35;Import-export agency services; commercial information agency services; demonstration of goods; market 
studies; business information; marketing research; marketing; organization of exhibitions for commercial or advertising 
purposes; organization of trade fairs for commercial or advertising purposes; commercial intermediation services; 
presentation of goods on communication media, for retail purposes; auctioneering; sales promotion for others; 
advertising; on-line advertising on a computer network; procurement services for others [purchasing goods and services 
for other businesses].

Cl.37;Repair information; automobile washing; vehicle washing; vehicle maintenance; motor vehicle maintenance and 
repair; vehicle service stations [refuelling and maintenance]; vehicle cleaning.
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Priority claimed from 12/07/2016; Application No. : 1491 2016 ;Slovakia 

3597654    21/07/2016
[International Registration No. : 1356846]
sli.do s.r.o.

Heyrovského 10 SK-841 03 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.35;Opinion polling; market studies; organization of exhibitions for commercial or advertising purposes; business 
investigations; public relations; sales promotion for others; marketing.

Cl.41;Education; educational examination services; organization and conducting of seminars; tutoring; organization 
and conducting of non-virtual educational forums.
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3597662    26/01/2016
[International Registration No. : 1356682]
Brodos AG

Erlanger Strasse 9-13 91083 Baiersdorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programs; apparatus and instruments for the conduction, distribution, conversion, 
storage, regulation and management of electricity (including radio apparatus and instruments), signal and control 
apparatus and instruments; instruments for recording, transmitting, processing and reproducing sound, images or data; 
components of these goods (included in this class).

Cl.35;Carrying out business activities for retailers; operating virtual marketplaces; organizing or promoting fairs or 
exhibitions; economic and organisational consultation and support services for retailers for business purposes.

Cl.38;Telecommunication; collecting and delivering messages, as well as distributing information between 
manufacturers, suppliers of goods and retailers.

Cl.42;Computer programming; computer software technical consultation and support services of retailers.
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3597664    29/12/2016
[International Registration No. : 1356038]
Metzerplas Cooperative Agricultural Organization Ltd

Kibbutz Metzer 3882000 M.P Hefer Israel

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 07/12/2016; Application No. : UK00003201003 ;United Kingdom 

3597668    25/01/2017
[International Registration No. : 1357157]
Hypercat Alliance Limited

Hays House,Millmead Guildford Surrey GU2 4HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; data collectors; data communications software; data exchange units; 
data networks; data processing software; data programmes; databases; sensors for determining position; sensors for 
determining velocity; sensors for engines; sensors for measuring depth; sensors for measuring speed; sensors for use in 
the control of engines; sensors for use in the control of motors; sensors for use with machine tools; sensors used in 
meteorology; sensors used in oceanography; sensors used in plant control; sound and/or video recordings in the form of 
records, discs, tapes and cassettes; compact discs; electronic publications namely publications downloadable from the 
internet; electrical and electronic components; computers; apparatus and instruments for use with computers; magnetic 
tapes, wires, cassettes and discs; data carriers; audio and video apparatus and instruments; duplicating / copying 
apparatus; copying apparatus and instruments; DVDs, CDs, CD-Roms; downloadable publications; electronic 
publications.

Cl.16;Paper, cardboard; printed matter; printed publications; catalogues; newsletters; instructional and teaching 
materials; training manuals; printed standards, regulations, codes of practice; technical journals; photographs; 
stationery; labels; pens; penholders; pen cases and pencil cases, ink stands; office requisites; instructional and teaching 
materials (except apparatus); prints; engravings; paper filters; drawing instruments.

Cl.35;Business consultancy and advisory services; business practice/business management assessment and advice; 
business management services; business management consultancy; business analysis, research and information 
services; analysis of business management systems; business information services; business negotiating and business 
representational services provided by an association or organisation for its members in the fields of best practice, safety, 
product evaluation, manufacturing of products, quality assurance testing, product development, standards development 
and implementation, evaluation of the standards of others and policy control; business consultancy services relating to 
trade, regulations, requirements and standards; compilation of commercial registers; data retrieval services; database 
management services; business development and setting of industry and business standards; business consultancy 
services relating to development and setting of business standards; business development and implementation of 
industry and business standards; business advisory and information services relating to business standards and 
business standards development; advertisement and publicity services; arranging subscriptions of the online 
publications of others; retail services in relation to hardcopy and downloadable publications; advertising text publication 
services; information, advice and consultancy in relation to the foregoing.

Cl.41;Education, teaching and training services; publishing services; electronic publishing services; publication of 
standards and regulations; preparation of texts and materials for publication; provision of on-line electronic publications; 
educational and training events, seminars and workshops; information, advice and consultancy in relation to the 
foregoing.

Cl.42;Computer network services; integration of computer systems and networks; software design, development, 
implementation and programming; IT consultancy, advisory and information services; IT security services in the nature of 
protection and recovery of computer data; provision of security services for computer networks, computer access and 
computerised transactions; hosting the web sites of others on a computer server for a global computer network; rental of 
operating software for accessing and using a cloud computing network; rental of operating software for computer 
networks and servers; configuration of computer networks by software; providing temporary use of on-line non-
downloadable operating software for computer networks and servers; certification services [quality control]; certification 
services, namely, certification audits and the issuance of decisions pursuant to standards and schemes, including the 
use of quality, safety and other marks; quality control services for certification purpose; testing services for the 
certification of quality or safety standards; certification services, namely, the verification of data; quality audits; quality 
control, quality testing and quality assurance services including commodities inspection; technical research services; 
assessment and inspection of manufacturing and service organisation; assessment and inspection of factories, 
workplace premises and buildings; commodities inspection; assessment and inspection of goods and services for quality 
control and adherence to standards; preparation of technical reports; preparation of reports regarding quality control or 
safety standards; preparation of reports pursuant to audits, testing services or technical document review; computer 
programming; rental of computer apparatus and instruments; computer time sharing services; certification of 
management systems and product conformity; testing, analysis and evaluation of the goods of others for the purpose of 
certification; testing, analysis and evaluation of the services of others for the purpose of certification; testing services for 
the certification of quality or standards; chemist services; development of testing methods; advisory services relating to 
computer software used for publishing; providing temporary use of online non-downloadable software for use in publishing 
and printing; computerised data storage; information, advice and consultancy in relation to the foregoing.  
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3597669    02/12/2016
[International Registration No. : 1356938]
Jonathan R. Thomas

133 The Promenade N. 106 Long Beach CA 90802 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertisement for others on the internet; advertising agencies; advertising agencies, namely, promoting the 
goods and services of others; advertising and advertisement services; advertising and business management 
consultancy; advertising and business services, namely, securing airtime on all forms of media communications stations, 
systems, networks, and services for the purpose of promoting the goods and services of others; advertising and publicity 
services; advertising consultation; advertising copywriting; design of advertising materials for others; direct marketing 
advertising for others; internet advertising services; promotion, advertising and marketing of on-line websites.

Cl.41;Film and video film production; film and video production; film and video production consulting services; film 
and video tape film production; media production services, namely, video and film production; multimedia entertainment 
services in the nature of development, production and post-production services in the fields of video and films; 
multimedia entertainment services in the nature of recording, production and post-production services in the fields of 
music, video, and films; music selection services for use in television, film, radio and video games; music video 
production; photographic and video services, namely, photographic and video capture; post-production editing services 
in the field of music, videos and film; production of humorous videos for the Internet; production of musical videos; 
production of sound and music video recordings.

Cl.42;Computer programming; computer programming and computer system analysis; computer programming and 
maintenance of computer programs; computer programming and software design; computer programming consultancy; 
computer programming for others; computer programming services; computer programming services to create online 
facilities that will provide telecommunications support; computer software development and computer programming 
development for others; computer website design; creating of computer programs; design of homepages and websites; 
design, creation, hosting, maintenance of websites for others; designing websites for advertising purposes; designing 
websites for others; graphic arts designing; graphic design; graphic design services; graphic illustration services for 
others; hosting the software, websites and other computer applications of others on a virtual private server; hosting 
websites on the Internet; maintenance of websites and hosting on-line web facilities for others; planning, design, 
development, maintenance and optimization of online websites for third parties; providing an online website for creating 
and hosting micro websites for businesses (terms considered too vague by the International Bureau - Rule 13(2)(b) of the 
Common Regulations); updating websites for others; web publishing, namely, creating a website and uploading it onto an 
Internet server; website design and development for others; website design consultancy; website development for others; 
website load testing services; website usability testing services.
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Priority claimed from 14/10/2016; Application No. : 694771 ;Switzerland 

3597686    13/03/2017
[International Registration No. : 1357129]
Swiss Re Ltd

Mythenquai 50/60 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software, software platforms; all the aforesaid goods are of Swiss origin; downloadable electronic publications and 
data.

Cl.16;Instructional or teaching material (except apparatus); all the aforesaid goods are of Swiss origin; publications.

Cl.35;Commercial business management; commercial administration; assistance in business management and 
professional business consultancy, professional business consultancy in the field of risk analysis, risk prevention, risk 
management, assistance in business management in the field of risk analysis, risk prevention, risk management, 
insurance, reinsurance and financial services; data processing services by means of computers; compilation of statistics; 
office functions; compilation and systematization of data in a central file.

Cl.36;Insurance and reinsurance services; financial affairs; insurance and reinsurance services, financial services; real 
estate affairs; insurance, reinsurance information and consultancy and financial services; actuarial services; risk 
analysis, risk prevention and risk management; risk analysis information and consultancy, risk modeling and risk transfer 
(insurance and financial services); insurance claims adjustment and settlement services; insurance policy administration 
and services; services provided by consultants regarding risk analysis, risk prevention and risk management.

Cl.41;Training and further training; cultural activities; organization, conducting and management of conferences, 
congresses, seminars and training workshops, also via the Internet and via global computer networks, databases, Internet
platforms, web sites, online forums, blogs, and Internet chatrooms; provision of online electronic publications and data 
(not downloadable).

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; computerized industrial and scientific data analysis services; design and development of software,
applications and models; provision and temporary rental of Internet platforms (software), applications and software; data 
storage.

6632



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 04/11/2016; Application No. : 1807233 ;Australia 

3597694    09/03/2017
[International Registration No. : 1356998]
Pearlosophy Pty Ltd

L10 278 Collins St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.3;Skin care preparations; oil, creams and lotions for the skin; beauty masks and facial masks; cosmetics; bath and 
shower preparations; soaps; toiletries; deodorants and antiperspirants; perfumes; essential oils.

Cl.5;Dietetic food and substances adapted for medical use; dietary supplements; nutritional supplements; vitamins, 
vitamin supplements and vitamin preparations; minerals and mineral supplements; protein dietary supplements; herbal 
remedies; royal jelly dietary supplements; fish oil for medical purposes; sanitary preparations including sanitary napkins 
and babies' napkins.

Cl.32;Beers; mineral and aerated waters; non-alcoholic beverages; fruit beverages and fruit juices.
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Priority claimed from 22/07/2016; Application No. : 30 2016 021 252 ;Germany 

3597696    19/01/2017
[International Registration No. : 1356993]
Manfred Gotta

Hundseckstrasse 20 76596 Forbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer hardware; electronic publications (downloadable); apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; data processing equipment 
and computers; computers, computer software for the quotation of stock exchange prices, the provision of commercial, 
business and financial information, the provision of exchange services relating to shares, securities, commodities, 
futures and options, the organization and operation of trading markets for financial services and financial instruments; 
pre-recorded digital data carriers featuring financial securities information; computer network hubs, switches and routers;
telecommunication hardware and data networking hardware, namely, electronic devices for transporting and aggregating 
voice, data, and video communications across multiple network infrastructures and communications protocols; computer 
hardware, computer peripheral devices, as well as components for the aforesaid not included in other classes; computer 
programs and computer software for use in connection with securities exchange services; digital data carriers; computer/
(tele-) communication networks including for telecommunications; downloadable electronic publications, namely, 
magazines in the field of finance and business; computer software for data processing and distribution of information in 
the field of money market and derivatives trading; computer software for data processing and distribution of information 
in the field of financial brokerage services, financial clearing house services, collateral management services for 
purchases and repurchase agreements and depository services; computer software for wireless content delivery; 
wireless communication devices for electronic transmission of financial securities data and related financial information.

Cl.35;Compilation and systematization of data in computer databases; compilation of statistics; advertising; business 
management and consultation services in this respect; business administration; office functions; publicity agents; 
advertising agency services; providing commercial information and business information and commercial statistical 
information; business information and trade information; market research and analysis in the fields of company analysis 
and profile information; business investigations; economic forecasting; providing commercial information and business 
information, information on business investigations, trade information, and information on market research in the fields of
stocks, bonds, and other financial instruments; advertising services, namely, preparing and placing advertising for 
others; compiling, providing business statistics; compiling financial, securities, stock exchange, trade and quote, index 
value and other market information; compiling and providing economic statistics, commercial information; compiling 
stock securities exchange information; market research and market analysis; administrative services relation to 
administration of stock exchange trading in shares and other financial securities; advertising and publicity services to 
promote trading in shares and other financial securities; data compiling in the field of investing, namely trade, quote, 
order execution, index value and other securities stock market information; compiling data for measuring the 
performance of financial markets; electronic processing of orders for others; providing information and business 
research services for third parties, in relation to shares of companies, the structure of their shareholders, share prices as 
well as other information for trading; compiling trade, quote, order execution, index value and other related stock market 
information; compiling financial, securities, stock exchange, trade and quote, index value and other market information; 
compiling trade, quote, order execution, index value and other related stock market information; compiling, of financial 
information for third parties, in particular in relation to index levels and as underlying for financial products, also for the 
purpose of risk analysis, risk assessment and risk evaluation of financial investment and the trading of securities and for 
the purpose of trading itself; compilation of data and data packages, in particular of index constituent data for the 
calculation and composition of indices, in particular of stock indices for third parties, also for the purpose of risk 
analysis, risk assessment and risk evaluation of financial investment and the trading of securities and for the purpose of 
trading itself; providing securities statistics.

Cl.36;Insurance; monetary affairs; real estate affairs; financial affairs, in particular services of a stock exchange, of an 
electronic stock exchange and of an OTC trading platform; banking, and securities and/or financial brokerage services; 
financial clearing-houses services; quotation of stock exchange prices; ascertaining, and calculation of indices in 
connection with securities and options and future contracts; information services relating to stock exchange services and 
financial services on the Internet; financial affairs, namely services of an electronic derivatives exchange and electronic 
trading platform for the trading of a financial product; electronic stock exchange information services; safe deposit 
services; financial services, namely providing information via the Internet or computer databases in the fields of finance 
and stock exchanges; financial affairs, namely settlement and custody services for the trading of emission rights; 
providing financial information; stock exchange services relating to shares, securities, commodities, futures, options and 
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other financial instruments; services of a trading market for financial instruments and investments; banking services; 
provision of online information regarding finance, stocks, commodities, trading in futures and options; brokerage 
services in the field of stocks, bonds, mutual funds and debt instruments; stock exchange price quotations for stocks, 
bonds, mutual funds, commodities, and other financial instruments; financial analysis and consulting services; 
preparation of earnings statements, estimates and guidelines, and analyst presentations and recommendations in the 
field of stocks, bonds, and other financial instruments; providing information in the fields of stocks, bonds, and other 
financial instruments; stock exchanges for dealing in shares and other financial securities; electronic stock exchange 
services, namely providing services to others featuring automatic financial transaction execution via electronic means 
and dual capabilities of an auction market on a physical trading floor; providing financial and securities information 
services to others via a global computer network; providing information relating to stock markets; financial securities; 
securities exchange price quotations; providing stock/securities market information from an on-line computer database; 
stock exchange services to trade securities and other financial instruments via the computer, internet, on-line and other 
electronic channels; providing information on financial indices of select securities to enable consumers to evaluate 
investments and market trends in the securities market; electronic stock exchange services, namely providing services to 
others featuring automatic transaction execution via electronic means and dual capabilities of an auction market on a 
physical trading floor; providing financial and securities information services to others via a global computer network; 
providing of financial information relating to stock market; providing financial, securities, stock exchange, quote and 
index value information; financial services for ensuring stock securities exchange quotations; securities trading services; 
mediation in respect of financial securities, assets and bonds; conducting a securities exchange featuring dual auction 
market capabilities on a physical trading floor and automatic financial transaction execution capabilities via electronic 
means; providing stock market information; providing of financial information for third parties, in particular in relation to 
index levels and as underlying for financial products, also for the purpose of risk analysis, risk assessment and risk 
evaluation of financial investment and the trading of securities and for the purpose of trading itself; provision of financial 
data, in particular index constituent information for the calculation and composition of indices, in particular stock indices 
for third parties, also for the purpose of risk analysis, risk assessment and risk evaluation of financial investment and the 
trading of securities and for the purpose of trading itself; providing financial analysis in the fields of stocks, bonds, and 
other financial instruments; providing stock securities exchange information; analyzing in the field of investing, namely 
finanacial information on trade, quote, order execution, index value and other securities stock market information; 
financial analysis of data for measuring the performance of financial markets; providing and updating a financial index of 
securities values and classification, analysis, and reporting thereof; compiling, calculating and updating indices in 
connection with officially quoted securities; publication of securities in relation to securities and futures; calculating and 
validating of financial information for third parties, in particular in relation to index levels and as underlying for financial 
products, also for the purpose of risk analysis, risk assessment and risk evaluation of financial investment and the 
trading of securities and for the purpose of trading itself.

Cl.38;Electronic transmission of securities and financial information via computer linking services, namely, 
transmitting and routing trade information involving orders, entry and execution services, to others via a global computer 
network; providing access to computerized databases, computer networks and internet; telecommunications; 
telecommunications services, namely, receipt and transfer of information and data via electronic channels; providing 
access time to computerized databases, computer networks and Internet; dissemination (telecommunication) of 
statistics; disseminating business and securities statistics, and commercial information via computer networks or the 
internet; disseminating trade, quote, order execution, index value and other related stock market information via 
computer networks or the internet; disseminating financial securities, stock exchange, financial trade and quotes, 
financial index value and other financial market information via computer networks or the internet; disseminating 
financial, securities, stock exchange, trade and quote, index value and other market information via computer networks or 
the internet; providing access to integrated databases and lists of bid, offer and quote values and financial information 
relating to securities; disseminating trade, quote, order execution, index value and other related stock market information 
via computer networks or the internet; disseminating of financial information for third parties via computer networks or 
the internet, in particular in relation to index levels and as underlying for financial products, also for the purpose of risk 
analysis, risk assessment and risk evaluation of financial investment and the trading of securities and for the purpose of 
trading itself; dissemination of data and data packages via computer networks or the internet, in particular of index 
constituent data for the calculation and composition of indices, in particular of stock indices for third parties, also for the 
purpose of risk analysis, risk assessment and risk evaluation of financial investment and the trading of securities and for 
the purpose of trading itself; dissemination (telecommunication) of commercial information.
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Priority claimed from 07/06/2016; Application No. : 015519226 ;European Union 

3597702    07/12/2016
[International Registration No. : 1356310]
LABORATORIOS LETI, S.L. UNIPERSONAL

Gran Via de les Corts Catalanes,184, Planta 7 E-08038 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.1;Materials for filtering chemical and non-chemical substances included in this class; chemical preparations and 
materials for films, photography and printing; sensitized paper; photographic film; unprocessed plastics; adhesives for 
industrial use; fertilizers, and chemical products for use in agriculture, horticulture and forestry; detergents for use in 
manufacturing and in industry; chemical substances, chemical materials and chemical preparations, and natural elements 
(term considered too vague in the opinion of the International Bureau Rule 13(2)(b) of the Common Regulations); 
compositions for fire prevention and fire fighting; chemical compositions and materials for scientific use; chemical 
materials and compositions for use in cosmetics; chemical compounds for use in construction; chemical compositions 
for water treatment; chemical and organic compounds and substances for leather and textile treatment; salts for 
industrial use; unprocessed resins [synthetic]; starch for use in manufacturing and in industry; putty, fillers and pastes 
for use in industry; filling paste for vehicle bodywork and tire repair; chemical and organic compounds for use in the 
manufacture of food and beverages.

Cl.5;Pharmaceutical and veterinary products; dietetic preparations and supplements; food for babies; dietetic 
supplements for animals; dental products and preparations; sanitary articles and preparations; disinfectants and 
antiseptics; air purifying and deodorizing agents; absorbent products for personal hygiene; feminine hygiene products; 
babies' diapers and incontinence diapers; products and preparations for pest control; medicinal and veterinary products 
and preparations; living tissue and organs for surgical purposes; diagnostic preparations; pharmaceutical and natural 
remedies; dressings, bandages and medical applicators.

Cl.42;Information technology services; development, programming and implementation of software; development of 
computer hardware equipment; software rental and website hosting services; rental of computer equipment and 
installations; consultancy, advice and information relating to computer services; information technology security, 
protection and restoration; data duplication, conversion and encryption services; scientific and technological services; 
medical and pharmacological research; engineering services; inspection and exploration services; architecture and urban 
planning services; services relating to natural sciences; geological services; testing, authentications and quality control; 
design services.
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Priority claimed from 09/01/2017; Application No. : 87293716 ;United States of America 

3597708    09/01/2017
[International Registration No. : 1356962]
Flint Hills Resources, LP

4111 E. 37th Street North Wichita KS 67220 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Ingredients for animal feed for aquatic animals, poultry, livestock, and other animals, namely, chemical and plant-
derived nutritional ingredients for use in the manufacture of animal feed.

Cl.31;Animal feed for aquatic animals, poultry, livestock, and other animals.
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Priority claimed from 11/08/2016; Application No. : 87135047 ;United States of America 

3597713    13/02/2017
[International Registration No. : 1356368]
Humans Net, Inc.

37 W 19th St., Fl 2 New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Tools in the nature of downloadable software for creating contracts for services rendered between buyers and 
providers of services for everyday tasks; tools in the nature of downloadable software for users to negotiate terms of an 
agreement between a buyer and provider of services in the field of everyday tasks from an online website.

Cl.35;Business services, namely, providing an online marketplace for consumers and providers of services in the field 
of assistance with everyday tasks; business services, namely, providing information in the field of negotiating contracts 
for assistance with everyday tasks via an online website; business services, namely, providing the ratings and reviews on 
services for commercial purposes posted by users on an online marketplace via an online website.

Cl.41;Business education services, namely, providing tools in the nature of educational tutorial sessions in the field of 
negotiating terms of an agreement for users to negotiate terms of an agreement between a buyer and seller of services in 
the field of everyday tasks via an online website; business education services, namely, providing tools in the nature of 
educational tutorial sessions in the field of negotiating terms of an agreement for users to create contracts for services 
being rendered between buyers and providers of services for everyday tasks via an online website.

Cl.42;Providing tools in the nature of non-downloadable software for users to create contracts for services rendered 
between buyers and providers of services for everyday tasks via an online website; providing tools in the nature of non-
downloadable software for users to negotiate terms of an agreement between a buyer and provider of services in the field 
of everyday tasks via an online website; providing information on computer technology for users to post ratings and 
reviews on services for commercial purposes via an online website; providing temporary use of a web-based software 
application for providing an online marketplace for buyers and sellers of services of everyday tasks on a global computer 
network; providing temporary use of a web-based software application for providing a two-way system for users of an 
online marketplace to evaluate and provide feedback regarding parties they have interacted with via the online 
marketplace in connection with everyday tasks.
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3597724    01/02/2017
[International Registration No. : 1356538]
CLAAS KGaA mbH

Mühlenwinkel 1 33428 Harsewinkel Germany

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machinery, namely, harvesters and processors used for the processing of crops.

Cl.31;Plant crops processed by process elements, namely, corn silage and sorghum silage processed by process 
elements, all the foregoing being for animal feed.
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Priority claimed from 06/06/2016; Application No. : UK00003168085 ;United Kingdom 

3597729    06/12/2016
[International Registration No. : 1356941]
Marlow Foods Limited

Station Road Stokesley, North Yorkshire TS9 7AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Nutritional and dietetic food products for use in body maintenance and weight control, including meal replacement 
and nutritional drinks in powder mix and liquid form for medical use; not including products containing beef protein/beef 
protein supplements.

Cl.16;Printed matter, books and periodicals concerning the use of protein, including mycoprotein, in food preparation.

Cl.29;Protein, including mycoprotein, for food for human consumption; savouries predominately consisting of or 
containing protein, including mycoprotein; ready made meals consisting of or containing protein, including mycoprotein; 
ready made meals consisting of or containing protein, including mycoprotein, including those with vegetables; dietetic 
and slimming foodstuffs and substances predominately containing protein, including mycoprotein; prepared meals and 
snacks for human consumption consisting of or containing protein, including mycoprotein; prepared frozen foods and 
meals consisting of or containing protein, including mycoprotein; dairy products and substitutes therefor; cheese; 
cheese substitutes; pâtés; spreads, margarine and vegetable oils; milk drinks; milk drink substitutes; milk shakes; shakes
of milk substitutes; milk shake powder; powdered milk or milk substitutes; desserts and dessert puddings of milk 
substitutes; fruit desserts; dairy puddings; yoghurts; not including products containing beef protein/beef protein 
supplements.

Cl.30;Prepared meals and snacks for human consumption consisting primarily of pasta or rice included in this classes; 
prepared rice dishes; prepared pasta dishes; pastry products; dry mixes; sandwiches; prepared frozen meals consisting 
primarily of pasta or rice; bakery desserts; dessert puddings; dessert toppings; mousse confections; chocolate spreads; 
prepared meals and snacks consisting primarily of pasta or rice included in this class; mixes for cheese sauce, mixes for 
white sauce, mixes for sauces, mixes for cakes, mixes for bread and pizza dough, mixes for cookies, mixes for muffins, 
mixes for doughnuts; sauces; cooking sauces; prepared frozen meals consisting primarily of flour, rice, pasta, or noodles 
which include protein, including mycoprotein, and vegetables; dietetic foodstuffs and beverages, not for medical use; 
slimming foodstuffs and beverages, not for medical use; ice creams; frozen ices; ice desserts; frozen yoghurt; cereal 
bars; cereal based food bars; confectionery, sweets, toffees; chocolates; chocolate products; chocolate bars; flapjacks; 
muffins; cakes; cake bars; not including products containing beef protein/beef protein supplements.

Cl.43;Information and advice concerning cooking protein, including mycoprotein; providing recipe information over a 
global computer network; not including information and advice services relating to beef protein/beef protein supplements.

Cl.44;Information and advice concerning dietary and health aspects of using protein, including mycoprotein, for food; 
not including information and advice services relating to beef protein/beef protein supplements.
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Priority claimed from 07/07/2016; Application No. : 015621667 ;European Union 

3597732    05/01/2017
[International Registration No. : 1356516]
Alelion Energy Systems AB

Flöjelbergsgatan 14C SE-431 37 Mölndal Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; 
recordable discs; mechanisms for coin-operated apparatus; cash registers, calculating machines; data processing 
equipment and computers; fire-extinguishing apparatus; batteries, electric, for vehicles; battery jars; accumulator boxes; 
acidimeters for batteries; plates for batteries; batteries for lighting; anode batteries; anode batteries; chargers for electric 
batteries; battery chargers; galvanic batteries; grids for batteries; batteries for pocketlamps; electric batteries; solar 
batteries; notebooks (portable battery-powered computers); battery systems; battery cooling system; battery heating 
system.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.37;Building construction; repair of battery systems; installation services for battery systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of battery management for battery 
monitoring and recording data relating to charging voltage, temperature, capacity; monitoring of the charging process 
and technical evaluation and advice therefore; technical planning and design; engineering and development of turnkey 
plants for the supply of energy.
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Priority claimed from 08/12/2016; Application No. : 87261765 ;United States of America 

3597745    26/05/2017
[International Registration No. : 1356261]
Snap Inc.

63 Market Street Venice CA 90291 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software application which allows users to create avatars, graphic icons, symbols, images 
representing individuals, fanciful designs, comics, comic series, phrases, and graphical depictions of people, places and 
things that can be posted, shared and transmitted via multi-media messaging (MMS), text messaging (SMS), email, online 
chatrooms, global computer networks, and other telecommunications networks; computer software application for 
creating video games, television shows and movies with user created avatars, graphic icons, symbols, images 
representing individuals, fanciful designs, comics, comic series, phrases, and graphical depictions of people, places and 
things; video and electronic game software; user created video and electronic game software.

Cl.41;Mobile media and entertainment services in the nature of content preparation, namely, creation and production of 
avatars, graphic icons, symbols, images representing individuals, fanciful designs, comics, comic series, phrases, and 
graphical depictions of people, places and things; entertainment services, namely, providing online non-downloadable 
graphics via a website, namely, avatars, graphic icons, symbols, images representing individuals, fanciful designs, 
comics, comic series, phrases, and graphical depictions of people, places and things that end users can transmit and 
receive by means of the Internet or other computer or telecommunication networks, wireless communications networks, 
or by using computers, laptops, mobile equipment, and handheld digital electronic devices.
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Priority claimed from 06/01/2017; Application No. : 4020170003061 ;Republic of Korea 

3597750    12/04/2017
[International Registration No. : 1357027]
Mitsui Chemicals & SKC Polyurethanes Inc.

255, Yongjam-ro, Nam-gu Ulsan Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Polyols; amino polyols; polyester-based polyols; polyolefin resins (unprocessed resins); polyols for use in the 
manufacture of polyurethane resins; chemicals for use in the manufacture of polyols (diol); catalysts for use in 
manufacture polyolefin; polyether polyols for raw materials of polyurethane; industrial chemicals for use in the 
manufacture of polyurethan; polyurethane; polyurethane resins; chemicals used in industry and unprocessed artificial 
resins; ethers; ethyl ether; auxiliary fluids for use with abrasives; adhesives for industrial purposes; plastics 
(unprocessed); polybutylene terephthalate resins; ceramic compositions for sintering [granules and powders]; 
compositions for the manufacture of technical ceramics.

Cl.35;Wholesale store services for chemical preparations for use in industry; wholesale store services for polyurethane 
forms for construction purposes (adhesives); wholesale store services for clear and pigmented coatings in the nature of 
paint; wholesale store services for artificial resins [semi-wrought]/plastics; wholesale store services for adhesives for 
industrial purposes; wholesale store services for paints; wholesale store services for construction sealants; wholesale 
store services for construction elastomers; wholesale store services for building insulation materials; wholesale store 
services for interior and exterior materials for architecture; advice concerning chemical product marketing; import-export 
agency services; wholesale store services for furniture; wholesale store services for bed cloths; wholesale store services 
for automobile parts; wholesale store services for car seat; wholesale store services for car headrest; wholesale store 
services for shoes; wholesale store services for clothes.
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Priority claimed from 04/11/2016; Application No. : 016014433 ;European Union 

3597759    04/05/2017
[International Registration No. : 1356258]
Atlas Copco Industrial Technique AB

Sickla Industriväg 19 SE-105 23 STOCKHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.9;Controllers and control units for controlling of tightening functions and processes in production lines; controllers, 
control units and control apparatus and control devices for surveillance, configuration and control of assembly and 
quality assurance processes in production lines; control systems for surveillance, configuration and control of assembly 
and quality assurance processes in production lines; calibration apparatus and units for control and quality assurance of 
assembly tools and measuring equipment in production lines; control systems for controlling of tightening functions and 
processes for nut drivers [machines] and nut drivers [hand tools] in production lines; apparatus for surveillance of 
processes in production lines, namely, processes for configuration, control, assembly, tightening and quality assurance.

Cl.37;Installation, service and repair of controllers and control units for controlling of tightening functions and 
processes in production lines, controllers, control units and control apparatus and control devices for surveillance, 
configuration and control of assembly and quality assurance processes in production lines, control systems for 
surveillance, configuration and control of assembly and quality assurance processes in production lines, calibration 
apparatus and units for control and quality assurance of assembly tools and measuring equipment in production lines, 
control systems for controlling of tightening functions and processes for nut drivers [machines] and nut drivers [hand 
tools] in production lines, apparatus for surveillance of processes in production lines, namely, processes for 
configuration, control, assembly, tightening and quality assurance.

Cl.42;Calibration services for control of quality of assembly tools and measurement equipment in production lines; 
development, testing and analysis of controllers and control units for controlling of tightening functions and processes in 
production lines, controllers, control units and control apparatus and control devices for surveillance, configuration and 
control of assembly and quality assurance processes in production lines, control systems for surveillance, configuration 
and control of assembly and quality assurance processes in production lines, calibration apparatus and units for control 
and quality assurance of assembly tools and measuring equipment in production lines, control systems for controlling of 
tightening functions and processes for nut drivers [machines] and nut drivers [hand tools] in production lines, apparatus 
for surveillance of processes in production lines, namely, processes for configuration, control, assembly, tightening and 
quality assurance.
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Priority claimed from 29/07/2016; Application No. : 1336883 ;Benelux 

3597779    27/01/2017
[International Registration No. : 1356525]
Philips Lighting Holding B.V.

High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software; wireless communication systems; optical communications instruments; computer software for 
communicating purposes between microcomputers; electronic devices used to locate objects and persons; electronic 
devices indicating localization; control apparatus and computer software programs for lighting systems, as far as not 
included in other classes; electronic ballasts for lighting purposes; light emitting diodes (leds), organic light emitting 
diodes (oleds), laser diodes and zener diodes; solid state lighting and electronic lighting components, namely led 
modules consisting fully or partially of integrated leds, oleds, polymer light emitting diodes; optical control apparatus, 
thermal control apparatus, electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting; apparatus for lighting for the transmission of signals and identification codes; electric 
lamps, lighting fixtures and lighting installations; lighting fixtures and lighting installations, fitted with led light sources; 
parts of the aforesaid goods; lighting installations, lighting apparatus and lighting devices; electronic lighting apparatus 
and lighting devices used to locate objects and persons; electronic lighting apparatus and lighting devices indicating 
localization.
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3597808    06/02/2017
[International Registration No. : 1356537]
QUESTIVAL, LLC

74 South Main Street Salt Lake City UT 84101 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Arranging, organizing, conducting and hosting special events for commercial, promotional or advertising 
purposes.

Cl.41;Arranging, organizing, conducting, and hosting social entertainment events; organizing community 
entertainment, sporting and cultural gatherings featuring a variety of activities, namely, sporting events, scavenger hunts, 
outdoor recreational activities, artistic and team strategy competitions.
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Priority claimed from 29/06/2016; Application No. : 695925 ;Switzerland 

3597842    09/12/2016
[International Registration No. : 1356690]
Philipp Plein

Via Dufour 20 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Parts and accessories for portable and handheld digital electronic apparatus, particularly pouches for computers 
and tablet computers, sleeves for computers and tablet computers; parts and accessories for mobile telephones, 
particularly pouches and sleeves for mobile telephones; soft cases for cell phones; cases for mobile telephones; cases of 
leather or imitation leather for mobile telephones; bags of fabric or textile for mobile telephones; smartphones; 
smartwatches; electronic tablets; spectacles [optics]; sunglasses; frames for spectacles and sunglasses; cases for 
spectacles and sunglasses; small chains for spectacles and sunglasses; strings for spectacles and sunglasses.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; jewelry; precious stones; timepieces and chronometric instruments; clocks and watches; key rings (jewelry and 
costume jewelry).

Cl.18;Leather and imitations of leather not included in other classes; animal skins; everyday bags; backpacks; travel 
bags and other luggage; handbags; trunks and suitcases; attaché cases, briefcases and pocket wallets; purses; leather 
cases, key cases, key holder cases, card cases; sports bags; satchels; empty toiletry sets; umbrellas; parasols; walking 
sticks; whips; saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.26;Brooches [clothing accessories]; feathers [clothing accessories]; buckles [clothing accessories]; brassards; 
birds' feathers [clothing accessories]; ostrich feathers [clothing accessories]; belt buckles [clothing accessories]; 
buckles of precious metal [clothing accessories]; haberdashery and trimming articles for garments; badges (for wear) not 
of precious metal; ornamental novelty badges; expanding bands for holding sleeves; brassards; cords for clothing; hair 
bands; buttons for clothing; patches of fabric for clothing; zip fasteners; edgings for clothing; clasps for clothing; sewing 
kits and decorative textile articles.

Cl.28;Appliances for gymnastics; gymnastic and sporting articles; games, toys; accessories for dolls.

Cl.35;Wholesale and retail sale services, also on the Internet, namely for the sale of soaps, perfumery, essential oils, 
cosmetics, hair lotions, dentifrices, parts and accessories for portable and handheld digital electronic apparatus, 
particularly pouches for computers and tablet computers, sleeves for computers and tablet computers, parts and 
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accessories for mobile telephones, particularly pouches and sleeves for mobile telephones, soft cases for cell phones, 
cases for mobile telephones, cases of leather or imitation leather for mobile telephones, bags of fabric or textile for 
mobile telephones, smartphones, smartwatches, electronic tablets, spectacles [optics], sunglasses, frames for spectacles 
and sunglasses, cases for spectacles and sunglasses, chains for spectacles and sunglasses, strings for spectacles and 
sunglasses, precious metals and their alloys and goods of these materials or coated therewith, not included in other 
classes, fine jewelry, jewelry, precious stones, timepieces and chronometric instruments, clocks and watches, key rings 
[jewelry and costume jewelry], leather and imitations of leather not included in other classes, animal skins, everyday 
bags, backpacks, travel bags and other luggage, handbags, trunks and suitcases, attaché cases, briefcases and pocket 
wallets, purses, leather cases, cases for keys, key holder cases, card cases, sports bags, school bags, empty toiletry 
bags, umbrellas, parasols, walking sticks, whips, saddlery, furniture, particularly home furniture, kitchen furniture, mirrors
[silvered glass], frames, utensils and receptacles for household or kitchen use, combs and sponges, glassware, porcelain 
and earthenware not included in other classes, fabrics and textile goods, not included in other classes, bed and table 
covers, clothing, footwear, headgear, brooches [clothing accessories], articles for dolls, feathers [clothing accessories], 
buckles [clothing accessories], armbands, birds' feathers [clothing accessories], ostrich feathers [clothing accessories], 
belt buckles [clothing accessories], buckles of precious metal [clothing accessories], haberdashery and trimming articles 
for clothing, badges not of precious metals, ornamental badges, expanding bands for holding sleeves, armbands, cords 
for clothing, hair bands, buttons for clothing, patches of fabric for clothing, zip fasteners, edgings for clothing, clasps for 
clothing, sewing kits and decorative articles of textile, gymnastics apparatus, gymnastic and sports articles, games, toys, 
clothing accessories; organization of fashion shows for advertising purposes; organization of fashion shows for 
commercial purposes.
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Priority claimed from 12/05/2017; Application No. : 1844424 ;Australia 

3597849    22/05/2017
[International Registration No. : 1356671]
Ubidy Pty Ltd

L4, 488 Queen St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps) relating to recruitment and labour; downloadable software applications 
for collection of recruitment and labour related data.

Cl.35;Business recruitment, labour and human resources consultancy; employment and labour recruitment services; 
recruitment advertising services; service to assist in establishing a network of business contacts for recruitment and the 
labour market generally; providing business information relating to recruitment and labour via a website; recruitment and 
labour related data collection services; labour market analysis and reporting services.

Cl.42;Online provision of web-based labour related recruitment and auction software (non-downloadable).
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Priority claimed from 25/07/2016; Application No. : 015691348 ;European Union 

3597851    23/01/2017
[International Registration No. : 1356779]
HERE Global B.V.

Kennedyplein 222 NL-5611 ZT Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software and hardware allowing to search and determine the location of goods, 
objects, people, places, events, buildings and points of interests (POIs); location-based software applications; location-
aware software applications; computer software and hardware providing public transports timetables and routes; 
computer software and hardware providing traffic and parking information; computer software and hardware providing 
navigation information; computer software and hardware providing map information; computer software and hardware 
providing travel information, tourist information, entertainment and education information, weather information, shopping 
information, social and live events information, Points of Interest (POIs) information, sporting events information, cultural 
events information, food and drink information; computer software and hardware providing health, fitness and well-being 
information; computer software and hardware providing employment information; computer software and hardware 
allowing to listen to music, to read out electronic messages, to chat and to browse on the Internet; computer software and 
hardware providing price information; computer software and hardware allowing online payment and payment at 
distance; computer software and hardware allowing the remote control and command of vehicle parameters, of 
household equipment parameters and of electronic devices and equipment parameters; downloadable software in the 
nature of a mobile application for displaying and sharing a user's location and finding, locating, and interacting with other 
users; computer software and hardware related to photography, global positioning systems, maps, digital diaries, 
electronic agendas, online blogging, digital photo albums and social messaging; vision recognition software; geo-
localisation software; faces recognition software; location recognition software; buildings and objects recognition 
software; digital maps; mobile phones, smart phones, tablets, computers and telecommunications equipment; global 
positioning system apparatus; navigation apparatus for vehicles (on-board computers); navigational instruments; satellite
navigational apparatus; optical, weighing and measuring sensors; audio sensors; tactile sensors; location, positioning, 
motion and pressure sensors; humidity sensors; sensor emulators; maps-driven software applications; application 
programming interfaces (APIs); application programming interface (API) delivering dynamic data; software development 
tools; magnetic data carriers, recording discs, other than pre-recorded CDs and DVDs containing music or movies; 
compact discs, DVDs and other digital recording media, other than pre-recorded CDs and DVDs containing music or 
movies; data processing equipment; software development tools, namely software development software and software 
development digital documentation and guides; software development software used to create and use digital maps and 
databases; computer software for use in updating, displaying and manipulating data; computer software for use in 
location-based services; computer software for use in mapping services; mapping software applications; computer 
software allowing users, developers and businesses to create, customize, share, consume and use digital maps; software 
applications and hardware enabling the user to obtain location-related information; optical goods; spectacles (optics); 
sunglasses; goggles for sport; spectacle frames; spectacle lenses; computer software and hardware for use in 
autonomous control, driving or navigation of vehicles, aircraft and watercraft; computer software and hardware allowing 
users, developers and businesses to obtain, share, consume and use real-time data and information of goods, objects, 
people, places, events, buildings and points of interests (POIs) in connection with control, driving or navigation of 
vehicles, aircraft and watercraft; integrated or add-on electronic driver assistance systems for land vehicles, aircraft and 
watercraft, including collision and accident alerts, automated lighting, adaptive cruise control, automated braking, 
incorporated GPS, traffic and weather information supply, correct lane formation and blind spots revelation.

Cl.35;Location-based advertising services; advertising services; compilation and systemization of information and data 
into computer databases; compilation of statistics; on-line advertising on a computer network; presentation of goods on 
communication media, for retail purposes; rental of advertising space; rental of advertising time on communication 
media; sales promotion for others; computerized on-line retail store services in the field of software applications for use 
with computers, mobile phones, smart phones, tablets, spectacles, watches, household equipment and other electronic 
devices; providing fuel price information.

Cl.38;Providing access to a collection of computer software by means of global computer information networks; 
providing access to a database of computer software; providing access to an online platform containing a collection of 
computer software; providing access to an online platform containing a collection of maps; mobile telecommunications 
services, these services not being cable and satellite television broadcasting services, and not being transmission of 
movies and television series and programs via the Internet, mobile devices, or similar technology; transmission of digital 
files; transmission of messages and images; providing access to databases; providing access to a collection data by 
means of global computer information networks; providing access to an online platform containing a collection of data 
and pictures.

6650



Cl.39;Global positioning system navigation services; transport, traffic and travel information services; providing tourist 
travel information; goods, places, events, buildings, objects and people positioning services; providing direction and 
route information for travel purposes; places search services, namely, for locating the geographic position of a place and 
in the field of transportation, traffic, navigation and travel information; physical storage of electronically-stored data or 
documents; autonomous driverless transportation services; none of the above services being rental of cars and 
automobiles.

Cl.42;Design and development of computer hardware and software; computer programming; providing on-line (non-
downloadable) software for displaying and sharing a user's location and finding, locating, and interacting with other 
users; providing on-line [non-downloadable] location-based software; providing on-line [non-downloadable] location-
aware software; providing on-line [non-downloadable] map-based software; providing information relating to computer 
software and hardware, information technology, meteorology and weather from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing information relating to maps-driven and location-based software applications from 
searchable indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual 
information, by means of global computer networks; providing information relating to software for use as an application 
programming interface (API) and to software development tools from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing information relating to software applications for social networking services from searchable indexes and 
databases, including text, maps, electronic documents, databases, graphic and audio visual information, by means of 
global computer networks; providing information relating to software applications for fitness and health services from 
searchable indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual 
information, by means of global computer networks; providing technical information in the field of computer software and 
software applications development from searchable indexes and databases, including text, maps, electronic documents, 
databases, graphic and audio visual information, by means of global computer networks; providing technical information 
in the field of software development tools, API's (application program interface) and technical resources from searchable 
indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual information, by 
means of global computer networks; providing information relating to software applications for public transports 
timetables and routes from searchable indexes and databases, including text, maps, electronic documents, databases, 
graphic and audio visual information, by means of global computer networks; providing information relating to software 
applications for traffic and parking information from searchable indexes and databases, including text, maps, electronic 
documents, databases, graphic and audio visual information, by means of global computer networks; providing 
information relating to software applications for navigation, travel and maps from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing information relating to search engines from searchable indexes and databases, including 
text, maps, electronic documents, databases, graphic and audio visual information, by means of global computer 
networks; providing technological information relating to sensors from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing technological information relating to electronic devices from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing technological information relating to mobile electronic devices from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing technological information relating to wearable electronic devices from searchable indexes 
and databases, including text, maps, electronic documents, databases, graphic and audio visual information, by means of 
global computer networks; conversion of data or documents from physical to electronic media; data conversion of 
computer programs and data [not physical conversion]; map creation and customization services; hosting computer sites 
[web sites]; hosting a web site featuring technology that allows users to create, customize, share, consume and use 
digital software maps; providing temporary use of on-line non-downloadable software for use as an application 
programming interface (API); providing temporary use of on-line non-downloadable software development tools; software 
as a service [SaaS]; providing weather information; mapping services; providing on-line [non-downloadable] software for 
autonomous control, driving or navigation of vehicles, watercraft and watercraft; providing on-line [non-downloadable] 
software allowing users, developers and businesses to obtain, share, consume and use real-time data and information of 
goods, objects, people, places, events, buildings and points of interests (POIs) in connection with control, driving or 
navigation of vehicles, aircraft and watercraft; providing on-line [non-downloadable] software for integrated or add-on 
electronic driver assistance for land vehicles, aircraft and watercraft, including collision and accident alerts, automated 
lighting, adaptive cruise control, automated braking, incorporated GPS, traffic and weather information supply, correct 
lane formation and blind spots revelation; none of the above services being designing and developing computers and 
software for sharing vehicles including cars by multiple users.
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Priority claimed from 14/03/2017; Application No. : 016465171 ;European Union 

3597864    11/04/2017
[International Registration No. : 1356807]
ZIEGLER société anonyme

Rue Dieudonné Lefèvre 160 B-1020 Bruxelles

Proposed to be Used
IR DIVISION
Cl.36;Insurance services, consultancy and mediation services in taking out transport insurance; customs brokerage, 
including clearance of goods; consultancy and information regarding the aforesaid services, including via electronic 
networks, such as the internet.

Cl.39;Transport; packaging and storage of goods; loading, unloading, storing, sorting, packaging, transhipment, 
transport and distribution of goods; packaging and repacking of goods; collection, transport and delivery of goods; 
delivery of goods, for shippers, importers, freight forwarding agents and co-loaders; checking cargo in connection with 
freight forwarding; shipping services; distribution (transport); courier services; services of a freight broker; freight 
shipping; freight brokerage [forwarding]; loading of vehicles, apparatus for locomotion by land, air or water, cars, buses 
and minibuses, lorries, trucks and trailers; rental of vehicles, apparatus for locomotion by land, air or water, cars, buses 
and minibuses, lorries, trucks and trailers; rental of warehouses; rental of containers and reservoirs; logistics planning 
and services consisting of the transport and storage of goods; providing information relating to the tracking, locating and 
transport timetables of vehicles and goods; navigation services; tracing of goods using electronic positioning (tracking 
and tracing); consultancy and information regarding the aforesaid services, including via electronic networks, such as the 
internet.
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Priority claimed from 22/03/2017; Application No. : 30 2017 102 922 ;Germany 

3597875    30/03/2017
[International Registration No. : 1356631]
Julius Wasem & Söhne Holger und Burkhard Wasem GbR

Edelgasse 5 55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Cl.32;Non-alcoholic beverages; preparations for making beverages; fruit juice beverages; beer; ginger beer; cocktails, 
non-alcoholic.

Cl.33;Alcoholic beverages (except beer); pre-mixed alcoholic beverages; wine; sparkling wines; spirits and liquors; 
alcoholic preparations for making beverages.

Cl.35;Advertising, marketing and promotional services; organisation and conducting of events for commercial and 
advertising purposes; event marketing; wholesale services and retail services in relation to toiletries, essential oils and 
aromatic extracts, soap, perfume, agriculture and gardening tools, food preparation implements, kitchen knives, cutlery, 
recorded content, food and beverage cooking, heating, cooling and treatment equipment, barbecues, jewellery, 
ornaments, time instruments, works of art made from precious metals, key rings and key fobs therefor, bags, bags and 
articles for packaging, wrapping and storage of paper, cardboard or plastics, gift cartons, stationery, printed matter, 
cookery books, works of art made of paper, millboard or plastic, calendars, posters, postcards, garlands made of paper or 
plastic, disposable paper articles, umbrellas, parasols, walking sticks, luggage, bags, wallets and other carriers, statues 
and works of art made of stone, clay, wood and artificial wood, furniture and furnishings, animal housing and beds, bottle 
openers, electric and non-electric, wine glasses, glass ware, brushes, brushes and brooms, barbecue tongs, tarpaulins 
and tents, textile articles, table linen, overalls, table napkins of textile, headgear, clothing, footwear, accessories for 
apparel, decorative articles for the hair, artificial fruit and flowers, sporting articles, festive decorations, toys, games, 
playthings and novelties, processed fruits and vegetables, jellies for food, jams, compotes, fruit and vegetable spreads, 
oils and fats, salts, seasonings and flavourings, chocolate and confectionery, coffee, tea, cocoa, ice cream, agricultural, 
horticulture and forestry products, beer and brewery products, non-alcoholic beverages, preparations for making 
beverages, fruit juice beverages, ginger beer, cocktails (non-alcoholic), alcoholic beverages (except beer), pre-mixed 
alcoholic beverages, wine, sparkling wines, spirits and liquors, alcoholic preparations for making beverages.
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3597880    21/12/2016
[International Registration No. : 1356513]
Jaguar Land Rover Limited

Abbey Road, Whitley, Coventry CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land; vehicle axles; motor vehicle bodies; brake callipers, braking 
installations, draw bars, bumper bars, clutches, differential gears, drive gears, drive shafts, engines and motors, gear 
change selectors, transmissions, transmission shafts, hydraulic cylinders and motors, couplings and carrying bearings, 
all for land vehicles; chassis for motor vehicles; manual and power steering apparatus (other than automatic), personal 
safety restraints, seats, sliding roofs, steering columns, all for vehicles; vehicle wheel hubs; vehicle wheels; deflectors, 
direction indicators, doors, hatches, upholstery, handles for doors, horns, mirrors (retrovisors), mud-flaps, roof-racks, 
luggage carriers and nets, cycle carriers, sail board carriers, ski carriers, snow chains, shock absorbers, springs, 
stabiliser bars, steering wheels, steering linkages, suspensions, torsion bars, tow bars, windows, window winding 
mechanisms, windscreen wipers, all for vehicles; arm rests for motor vehicles; balance weights for vehicle wheels; spare 
wheels; shaped covers for steering wheels; brake pads and brake linings, all for land vehicles; cabs for trucks and for 
tractors; caps for vehicle fuel tanks; mechanical controls for brakes, clutches, accelerators and for transmissions, 
mountings for engines, all for land vehicles; tanks, engine noise shields, protective covers, radiator grilles, reservoirs for 
fluids, stowage boxes and stowage compartments, wheel carriers, all being parts of vehicles; tilt mechanisms for vehicle 
cabs; trim panels for vehicle bodies; pumps for inflating vehicle tyres; sun blinds for vehicles; motor land vehicles; parts 
and fittings for motor land vehicles; bicycles; military vehicles; police vehicles; trailers; strollers; prams; parts and 
fittings for all of the aforesaid goods, except parts and fittings for motors and engines.

Cl.37;Maintenance, repair, servicing, reconditioning, restoring, remanufacturing (rebuilding), inspecting (prior to 
maintenance or repair), care, cleaning, painting and polishing of motor land vehicles and of parts and fittings for these 
goods; diagnostic or inspection services (prior to maintenance or repair), all for motor cars or for parts and fittings 
therefor, or for internal combustion engines; consultancy services relating to maintenance, repair, servicing, 
reconditioning, restoration, remanufacturing (rebuilding), inspection (prior to maintenance or repair), care, cleaning, 
painting and polishing of vehicles and their parts and fittings and for the installation and rebuilding of parts and fittings 
for motor land vehicles; installation of accessories for motor land vehicles; information and advisory services relating to 
all of the aforegoing.
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Priority claimed from 23/03/2017; Application No. : 87382379 ;United States of America 

3597887    15/06/2017
[International Registration No. : 1357110]
Johnson, Sr., Rasheem

2317 Tiebout Avenue 3E Bronx NY 10458 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Hats; hoodies; jeans; shirts; sweat suits; sweatshirts.

Cl.41;Music production services; recording studio services.
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3597895    05/08/2016
[International Registration No. : 1356839]
Triumph Designs Limited

Normandy Way Hinckley, Leicestershire LE10 3BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Protective clothing; helmets; protective gloves and protective footwear; steel capped boots; goggles; eyeshades 
(terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); visors; spectacles; 
sunglasses; cases for spectacles and sunglasses; sunshades (terms considered too vague by the International Bureau - 
Rule 13(2)(b) of the Common Regulations); switches for controlling electrical accessories for motorcycles, mopeds, 
scooters, powered 2–wheeled vehicles and other vehicles; batteries; battery chargers; radios and receivers of radio 
signals; aerials; video tapes and audio tapes; compact discs; DVDs; photographic apparatus and instruments; 
telephones; relays; tachometers; thermometers; speedometers; horns (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); starters; electrical wiring; harnesses (terms considered too vague by 
the International Bureau - Rule 13(2)(b) of the Common Regulations); sub-harnesses (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); adapters; electrical locks; alarm apparatus and 
instruments; fire extinguishing apparatus and instruments; parts and fittings for all of the aforesaid goods.

Cl.12;Motorcycles; mopeds; scooters; powered 2–wheeled vehicles; vehicles; luggage racks; alarm devices for 
motorcycles, mopeds, scooters, powered 2–wheeled vehicles and other vehicles; stands for motorcycles, mopeds, 
scooters and powered 2–wheeled vehicles; tyres; electrical heated hand grips for motorcycles, mopeds, scooters and 
powered 2–wheeled vehicles; parts, accessories and fittings for all of the aforesaid goods.

Cl.25;Clothing, headwear, footwear.

Cl.35;Retail services, wholesale services, distributor services, connected with cosmetics, perfumery, toiletries, soaps, 
essential oils, dentifrices, transfers for cosmetic purposes, cleaning, bleaching and polishing preparations and 
substances, degreasers, sandpaper, sandcloth, emery cloth, turpentine, waxes, petrol, diesel, oils, greases, lubricants, 
fuels, metal goods for motorcycles, mopeds, scooters, 2-wheeled vehicles and other vehicles, badges, key chains, watch 
chains, key rings, chains, locks, nuts, bolts, screws, cables and wires (non-electric), ironmongery, protective clothing, 
helmets, protective gloves and protective footwear, steel capped boots, goggles, eyeshades, visors, spectacles, 
sunglasses, cases for spectacles and sunglasses, sunshades, motorcycles, mopeds, scooters, 2-wheeled vehicles and 
other vehicles electrical accessories, parts and instruments for motorcycles, mopeds, scooters, powered 2–wheeled 
vehicles and other vehicles, switches for controlling electrical accessories for motorcycles, mopeds, scooters, powered 
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2–wheeled vehicles and other vehicles, batteries, battery chargers, electronic games, radios and receivers of radio 
signals, aerials, video tapes and audio tapes, compact discs, DVDs, photographic apparatus and instruments, telephones, 
relays, tachometers, thermometers, speedometers, horns, starters, electrical wiring, harnesses, sub-harnesses, adapters, 
electrical locks, alarm apparatus and instruments, fire extinguishing apparatus and instruments, lighting apparatus and 
instruments, light bulbs, headlamp covers, motorcycles, mopeds, scooters, powered 2–wheeled vehicles and other 
vehicles reflectors, torches, motorcycles, mopeds, scooters, powered 2–wheeled vehicles, vehicles, luggage racks, alarm 
devices for motorcycles, mopeds, scooters, powered 2–wheeled vehicles and other vehicles, stands for motorcycles, 
mopeds, scooters, powered 2–wheeled vehicles, tyres, jewellery, watches, clocks, watch bands, straps and chains, 
bracelets, buckles, cufflinks, key rings, key fobs, badges, tie clips and pins, printed matter, periodical publications, books,
manuals, calendars, postcards, posters, pictures, photographs, photograph albums, cheque book covers, binders, files, 
banners, stickers, decalcomanias, playing cards, tattoos, atlases, stationery, rubber and plastic materials and goods 
made from these materials for motorcycles, mopeds, scooters, 2-wheeled vehicles and other vehicles, luggage, trunks, 
umbrellas, belts, bands and straps, briefcases, key cases, back packs, rucksacks, bags, boxes, tool belts, wallets and 
purses, covers for motorcycles, mopeds, scooters, powered 2–wheeled vehicles and other vehicles, domestic utensils 
and containers, mugs and cups, glassware, chinaware, earthenware, clothing, headwear, footwear, buckles, games and 
playthings, sporting articles, beer, ale, mild, lager, stout, porter, non-alcoholic beverages, fruit juices and drinks, mineral 
and aerated waters, alcoholic beverages, cigarette lighters, smokers` requisites, parts and fittings for any of the 
aforementioned goods; advertising services; marketing services.

Cl.36;Credit card services; banking; financial services; provision of loans; financial management; warranty services; 
insurance services; financial sponsorship services; advice, information and consultancy services relating to all of the 
aforesaid services.

Cl.41;Club services; entertainment services; leisure services; organisation of shows, exhibitions and sports 
competitions; rental of sports equipment (except vehicles); recreational services; publishing services; advice, information 
and consultancy services relating to all of the aforesaid services.
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3597917    20/04/2017
[International Registration No. : 1355145]
NOOR INTERNATIONAL

IMMEUBLE ACCET, 2 ESPLANADE DE LA GARE, 95110 SANNOIS F-95117 SANNOIS CEDEX France

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish; poultry; game; meat extracts; preserved fruit; frozen fruits; dried fruits; cooked fruits; preserved 
vegetables; deep-frozen vegetables; dried vegetables; cooked vegetables; jellies; jams; compotes; eggs; milk; dairy 
products; edible oils and fats; fats for food; butter; charcuterie; salted meats; crustaceans (not live); canned meat; 
canned fish; cheeses; milk beverages, milk predominating.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; flour; cereal preparations; bread; pastries; confectionery; edible ices; 
honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); spices; ice for refreshment; 
sandwiches; pizzas; pancakes; biscuits, cookies; cakes; rusks; sugar confectionery; chocolate; cocoa-based beverages; 
coffee-based beverages; tea-based beverages.

Cl.31;Agricultural, horticultural and forestry products, neither prepared, nor processed; live animals; fresh fruits and 
vegetables; plant seeds (grains), natural plants and flowers; malt; natural turf; live crustaceans; live bait for fishing; 
unprocessed cereal grains; shrubs; plants; seedlings; trees (plants); fresh citrus fruits; unsawn timber.
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3597925    10/03/2017
[International Registration No. : 1356558]
Tom Tailor GmbH

Garstedter Weg 14 22453 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; spectacle frames; spectacle cases; spectacle lenses; sunglasses.

Cl.14;Bracelets [jewellery]; wristwatches; brooches (jewellery); precious metals and, their alloys and goods of precious 
metals or coated therewith (included in this class); precious stones; ornaments of jet; necklaces [jewellery, jewelry]; hat 
ornaments (of precious metal); jewellery; tie clips; tie pins; medallions (jewellery); earrings; pearls [jewellery, jewelry]; 
pearls made of ambroid (pressed amber); rings (jewellery); ornaments; key rings [trinkets or fobs]; shoe ornaments (of 
precious, metal); ornaments (jewellery) of precious metal; pocket- watches; horological and chronometric instruments; 
clocks; cases for watches; watch straps.

Cl.18;Briefcases; wallets; animal skins, hides; purses; handbags; suitcases; fur-skins; beauty cases; leather and 
imitations of leather, and goods made of these materials (included in this class); trunks and travelling bags; umbrellas, 
parasols and walking sticks; rucksacks; wheeled shopping bags.
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Priority claimed from 18/02/2015; Application No. : 2015/13837 ;Turkey 

3597926    11/08/2015
[International Registration No. : 1356726]
ÖZBEKOGLU ITHALAT IHRACAT INSAAT TAAHÜT MÜHENDISLIK LIMIIED SIRKETI

Çetin Emeç Bulvari, 2, Cadde No.6/1-7, Dikmen Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.6;Ores of non-precious metal; common metals and their alloys and semi-finished products made of these materials; 
goods and materials of common metal used for storage, wrapping, packaging and sheltering purposes, containers of 
metal (storage, transport), buildings of metal, frames of metal for building, poles of metal for building, metal boxes, 
packaging containers of metal, aluminium foil, fences made of metal, guard barriers of metal, metal tubes, storage 
containers of metal, metal containers for the transportation of goods, ladders of metal; goods and materials of common 
metal used for storage, wrapping, packaging, sheltering and building purposes; doors, windows, shutters, jalousies and 
their cases and fittings of metal; non-electric cables and wires of metal; ironmongery, small hardware of metal; ventilation 
ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for ventilation, heating, sewage, 
telephone, underground electricity and air conditioning installations; metal panels or boards (non-luminous and non-
mechanical) used for signalling, route showing, publicity purposes, signboards of metal, advertisement columns of metal, 
signaling panels of metal, non-luminous and non-mechanical traffic signs of metal; pipes of metal for transportation of 
liquids and gas, drilling pipes of metal and their metal fittings, valves of metal, couplings of metal for pipes, elbows of 
metal for pipes, clips of metal for pipes, connectors of metal for pipes; safes (strong boxes) of metal; metal railway 
materials, metal rails, metal railway ties, railway switches; bollards of metal, floating docks of metal, mooring buoys of 
metal, anchors; metal moulds for casting, other than machine parts; works of art made of common metals or their alloys; 
metal closures, bottle caps of metal; metal poles; metal pallets and metal ropes for lifting, loading and transportation 
purposes; metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying; wheel chocks made 
primarily of metal.

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, thopographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television 
apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet 
computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; counters and quantity indicators for measuring the quantity of consumption, automatic time switches; 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment; 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.
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3601870    08/12/2016
[International Registration No. : 1357585]
Drägerwerk AG & Co. KGaA

Moislinger Allee 53-55 23558 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial, scientific, photographic, agricultural, horticultural and forestry purposes; 
chemical and non-chemical filtration materials all included in this class; chemical substances, chemical materials, 
chemical compounds as well as natural components; carbon dioxide bonding agent for respiratory gases, for example 
soda lime; solid state oxygen; activated carbon; activated carbon filter; oxidation catalysts [catalysts for the oxidation of 
carbon dioxide]; calibration gases [gaseous mixture] for use in industry.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; security, safety, protective and signalling equipment; 
measuring, detecting and monitoring instruments, indicators and regulators; fixed and portable measuring and warning 
devices and sensors for the detection of gases, vapours and other toxic substances; testing equipment and evaluation 
systems, consisting of devices and/or software for the evaluation of measured values from fixed and portable gas 
analysers and detectors, for fixed and portable gas analysers and detectors; test tubes for gas detection; air flow tester; 
sampling apparatus; fire detectors; fire alarms; flame detectors; thermal imaging cameras; personal protective 
equipment, namely respiratory masks, (safety) helmets, safety glasses/goggles for industrial purposes only, and not for 
use in leisure; protective suits; protective clothing; respiratory air and gas control devices; respiratory protection 
apparatus; testing equipment and tailored preservation and transportation containers for respiratory protection 
apparatus; powered air purifying respirators; testing systems for respiratory protection apparatus; communicational 
equipment for respiratory protection apparatus; filters for respiratory protection products, namely filters for respiratory 
protection masks (non-medical) and filters for respiratory protection apparatus; diving equipment; electronic underwater 
communication equipment, in particular underwater telephones; alcohol breath analyser test equipment; drug testing 
equipment; electronic security lock for vehicles, in particular alcohol breath analyser test equipment with vehicle 
immobiliser system; electronic telemetry and monitoring systems, in particular for people carrying respirators; software 
for medical and non-medical purposes; escape and rescue chambers; decompression chambers; fire training facilities 
consisting predominantly of simulation apparatus for simulating fire situations and safety, security, protective and 
signalling apparatus and equipment for fire brigades; training facilities for rescue teams, consisting predominantly of 
simulation equipment for simulating emergency situations and safety, security, protective and signalling apparatus and 
equipment for safety workers; response organisation apparatus for fire brigades, namely devices for monitoring people 
carrying respirators, electronic monitoring panels and accessories therefor; self-contained oxygen breathing devices; 
sunglasses for industrial purposes only, and not for use in leisure; data carriers, including DVDs, compact discs and USB 
flash drives; oxygen sensors, air flow sensors, flowmeters, for medical and non-medical purposes; parts, fittings and 
disposable components included in this class for all the aforesaid goods.

Cl.11;Sterilizing, drying and disinfecting apparatus for respirators and breathing air supply apparatus; air treatment 
systems containing air treatment apparatus, ventilation installations and air filters for protecting against harmful gases 
and vapours.
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Priority claimed from 09/10/2015; Application No. : 30 2015 221 940 ;Germany 

3601875    13/04/2017
[International Registration No. : 1292276]
PANTALEON Entertainment AG

Katharinenstraße 4 61476 Kronberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; compact discs [audio-video]; recorded computer software; films, exposed; 
cinematographic film, exposed; downloadable music files; computer software applications, downloadable; sound 
recording strips; sound recording carriers; video cassettes; animated cartoons; peripherals adapted for use with 
computers; computer programs [downloadable software]; readers [data processing equipment]; audio- and video-
receivers.

Cl.35;Advertising agencies; television advertising; marketing; writing of résumés for others; updating and maintenance 
of data in computer databases; data search in computer files for others; design of advertising materials; on-line 
advertising on a computer network; sponsorship search; dissemination of advertising matter; rental of advertising time 
on communication media; arranging subscriptions to telecommunication services for others.

Cl.38;Television broadcasting; providing user access to global computer networks; streaming of data; radio 
broadcasting; transmission of digital files; rental of access time to global computer networks; providing access to 
databases.

Cl.40;Processing of cinematographic films.

Cl.41;Translation and interpretation; videotaping; providing on-line music, not downloadable; providing on-line videos, 
not downloadable; recording studios; presentation of live performances; television entertainment; movie studios; film 
production, other than advertising films; cinema presentations; production of music; production of shows; radio 
entertainment; dubbing; entertainment; scriptwriting services; writing of texts, other than publicity texts; rental of movie 
projectors and accessories; rental of motion pictures; production of radio and television programmes; subtitling; rental of 
sound recordings.

Cl.45;Licensing of intellectual property; legal administration of licences; copyright management.
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Priority claimed from 23/12/2016; Application No. : 302016000130455 ;Italy 

3601905    27/02/2017
[International Registration No. : 1357749]
CONFEZIONI PESERICO S.P.A.

Via Lucca di Cereda I-36073 CORNEDO VICENTINO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, toilet soaps, cosmetics, namely deodorants for personal use, milks creams, lotions and oils for the face, 
the body and skin cleaning; make-up; beauty masks, make-up removers; eye shadows; lipsticks; mascara; powder 
crayons for the eyes, the lips, the face and the body; pre-and after-shave lotions and creams; talcum powders; bath salts; 
bath foam; bath oils; hair shampoo and hair lotions.

Cl.35;Retail and wholesale services relating to articles of perfumery; e-commerce services namely information about 
products via telecommunication for advertising and selling related to perfumery.
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Priority claimed from 19/08/2016; Application No. : 4293962 ;France 

3601912    01/12/2016
[International Registration No. : 1357492]
SIGFOX

425 rue Jean Rostand F-31670 LABEGE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
and control (inspection), life-saving (rescue) and educational apparatus and instruments, namely detection chips for 
scientific use, scientific measuring instruments in the form of conductivity meters, navigation apparatus for boats, 
surveying instruments, photographic apparatus, cameras (cinematographic apparatus), blank optical data media, optical 
cables, optical character readers, weighing instruments and apparatus, distance measuring apparatus, instruments for 
measuring the strength, signal bells, signal processors, transmitters of electronic signals, laser scanners for industrial 
monitoring (inspection), optical inspection apparatus, life rafts, life jackets, life preservers, children's educational 
software; apparatus for emitting, recording, transmitting or reproducing sound, data or images; magnetic data carriers, 
namely CD-Rs and DVD-Rs and blank recordables, blank CD-ROMs for sound or video recording, blank recordable optical 
discs; electronic data processing apparatus, computers, computer memories, modems, blank magnetic computer tapes, 
facsimile machines; magnetic or optical media for computers, namely blank optical discs, blank magnetic discs; electric 
cables, blank digital optical discs, keyboards, printed circuits, printed circuit boards, integrated memory cards, electronic 
circuit cards, electronically encoded identification cards, computer software for database management, for use as a 
spreadsheet and for word processing; software packages, namely computer software for database management, for use 
as a spreadsheet, word processing and user manuals sold as a unit; computer terminals, video screens, printers for use 
with computers; electronic machines with screen and keyboard, namely electronic telephone sets with screen and 
keyboard, laptop computers; input or output carriers, namely blank magnetic and optical discs; apparatus for the 
collection, reading, storage, conversion, processing, inputting, broadcasting and transmission of data, information and 
signals, namely electronic card readers, RFID readers, blank digital storage media, frequency converters, converters for 
television and video, data processing apparatus, computer input devices, transmitting and receiving apparatus for radio 
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and television broadcasting and for long-distance transmission; apparatus for transmission of communications, namely 
apparatus for transmitting data and signals by telephone, facsimile machine, telegraph, telex, cable, satellite or any 
communication media; telecommunication and radio communication apparatus, namely portable telephones and 
landlines, answering machines; media for recording and reproducing sound, images or signals, namely blank audio 
tapes, blank discs for computers, blank magnetic discs, blank optical discs; telecommunication transmitters and 
receivers, namely radio transmitters and receivers, wireless receivers and transmitters, telephone receivers, 
telecommunication transmitters.

Cl.38;Telecommunications, namely the transmission of information accessible by any means of telecommunication; 
secure data transmission services by telecommunication; communications by computer terminals, communications by 
telephone; transmission of information by telephone, television and radio; transmission and reception of information via 
the Internet, satellite, cable, radio broadcasting and all means of communication; transmission of messages and encoded 
images; electronic data transmission services, particularly packet transmission of information and images, radio-paging 
and electronic mail services, electronic mailing and transmission of dispatches, and electronic exchange of data stored in 
databases accessible via telecommunication networks, namely computerized documents exchange and electronic 
exchange of information; information relating to telecommunications, namely telephone information services relating to 
telecommunications; telephone communication services, namely transfer of telephone calls; electronic messaging 
services, namely services for transmitting replies on an online interactive electronic service on a telecommunications 
network; electronic data transmission, namely electronic information dissemination services for global communication 
networks or private or restricted-access networks; computer-aided electronic transmission of downloadable data, 
messages and images; provision of user access to global computer networks; provision of access to databases; 
provision of access to databases in the form of search engines; electronic messaging services on a telecommunications 
network; rental of telecommunication apparatus and installations; services provided by telecommunication consultants in 
the form of technical consulting and advice in the field of telecommunications; data transmission and reception services 
via telecommunications, namely transmission and receipt of data, signals, images and information processed by 
computers or by telecommunication apparatus; digital network telecommunications services, namely mobile 
telecommunications network services; digital network telecommunications services, namely definition of 
telecommunication networks; rental of access time to global computer networks, namely to a database server center.
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Priority claimed from 18/10/2016; Application No. : 015945546 ;European Union 

3601913    12/04/2017
[International Registration No. : 1357799]
Almqvist Medical Technology AB

Österängsvägen 1 A SE-182 46 Enebyberg Sweden

Proposed to be Used
IR DIVISION
Cl.10;Head-rests and cushions for medical purposes for supporting the head and neck.

Cl.12;Head-rests and cushions for vehicles.

Cl.20;Head-rests other than for medical or surgical use; pillows.
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Priority claimed from 02/11/2016; Application No. : VA 2016 02671 ;Denmark 

3601919    10/04/2017
[International Registration No. : 1357356]
LARSEN & ERIKSEN ApS

Linnésgade 24, 2. 1. DK-1361 Copenhagen K Denmark

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery.
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Priority claimed from 24/11/2016; Application No. : 016081515 ;European Union 

3601920    12/05/2017
[International Registration No. : 1357420]
Vanadis Diagnostics AB

Vetenskapsvägen 10 SE-191 38 Sollentuna Sweden

Proposed to be Used
IR DIVISION
Cl.9;Medical laboratory research instruments for DNA analysis; research laboratory analyzers for measuring, testing 
and analyzing blood and other bodily fluids; microplate readers; measuring devices, namely, fluorometers; computer 
hardware and software for medical imaging apparatus.

Cl.10;Genetic testing apparatus for medical purposes; medical diagnostic apparatus for testing DNA; apparatus for 
blood analysis; sample preparation device for medical diagnostic uses; medical apparatus for detecting cancer; medical 
diagnostic apparatus for detecting cancer; medical diagnostic instruments for the analysis of body fluids; medical 
imaging apparatus.
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3601933    27/12/2016
[International Registration No. : 1357635]
NUOVA OMPI S.R.L.

Via Molinella, 17 I-35017 Piombino Dese (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Test tubes, vials for laboratory use, vials for scientific purposes.

Cl.10;Syringes for injections, injectors for medical purposes, syringes for injections, dental syringes, disposable 
syringes, injectors for medical purposes, injection devices for pharmaceuticals, dropper bottles for medical purposes, 
suction bottles for medical use, dropper bottles for administering medication, medical diagnostic saliva vials.

Cl.20;Closures (non-metallic -) for containers; capsules [non-metallic containers]; cap closures (non- metallic -) for 
containers; carrying containers (non-metallic-); frames (non-metallic-) for containers; closures for containers, non-
metallic; vessel [container] closures (non-metallic-); corner fittings (non- metallic -) for containers.
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3601979    26/01/2017
[International Registration No. : 1357638]
Selmi S.r.l.

Via Statale, 151 I-12069 Santa Vittoria D'Alba Italy

Proposed to be Used
IR DIVISION
Cl.7;Pumping apparatus [machines]; compressors for refrigerators; robot cleaners for household purposes; robotic 
mechanisms for use in processing food; robots [machines]; refrigeration condensers; paste working machines; mixers 
[machines]; whisks [electric machines] for industrial purposes; industrial mixing machines; mechanical mixing machines; 
mechanical tools; power operated tools; hand-held tools, other than hand-operated; mechanical tools; chopping 
machines; ice crushing machines; centrifuges; food preparation machines, electromechanical; electric fruit juice 
extractors; electric food blenders; liquidizers [kitchen machines]; food whisks (electric -); electric food processors; 
electric food processors; electric ice crushing machines; confectionery making machines; dough dividing machines 
(electric -); machines for use in making whipped cream [electric, kitchen]; ice cream packing machines; dough kneading 
machines (electric -); coffee extracting machines; processing machines for use in the food industry; electric food 
processors; biscuit making machines; machines for use in making ice cream [industrial]; machines for applying 
chocolate to the centres of chocolates; power-operated coffee grinders; liquidizers [kitchen machines]; electric food 
blenders; food processors; electric kitchen tools; crushers for kitchen use, electric; automatic dispensing machines; 
dispensing machines [other than vending machines].

Cl.9;Electrical weighing apparatus; scales; temperature measuring apparatus for industrial use; temperature indicating 
apparatus; heating meters; thermometers; automatic control apparatus; temperature controlling apparatus; heat 
regulating apparatus.

Cl.11;Cooking appliances; electric heaters; cooking apparatus and installations; installations for heating foodstuffs; 
installations for heating beverages; apparatus for keeping hot drinks warm; coffee roasters; dough retarding apparatus; 
refrigerated cabinets for the storage of food; refrigerated cabinets for the storage of drink; kettles; electric coffeepots; 
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water filtration jugs; electric casseroles; stove burner covers; food dehydrators; apparatus for heating; beverage cooling 
apparatus; electric coffee filters; waffle irons, electric; ovens; electric refrigerators [for household purposes]; ice cream 
makers; automatic installations for making coffee; refrigerated food display apparatus; installations for cooking; 
installations for heating beverages; installations for the roasting of cocoa; installations for the roasting of nuts; electric 
coffee brewers; electric chocolate makers; electric tea makers; expresso coffee machines; machines for making ice 
cream; cotton candy making machines; tea making machines; coffee roasters; coffee roasters; hotplates; hot plates for 
cooking; crepe cookers; plate warmers; cooling installations for liquids; bottle heaters; food warmers; plate warmers; ice 
cream freezers; electric tea makers; roasters; electric coffee roasters; warming trays; electric cooking utensils; warming 
trays; electric yoghurt makers; air filters; water filters; tea filters [machines]; filters for use with apparatus for water 
supply; electric coffee filters; ice makers; beverage cooling apparatus; refrigerating apparatus and machines; deep 
freezing apparatus; apparatus for freezing foodstuffs; freezers; cold storage rooms; cool boxes (electric -); refrigerated 
counters; refrigerated counters; ice chests; refrigerating installations; ice cube making machines; deep freezing 
apparatus; refrigerated display cases; thermal treatment furnaces; tea kettles [electric]; tea warmers (electric -); coffee 
roasters; electric coffee brewers; ice cream conservators.

Cl.40;Food and beverage treatment; food and drink preservation; coffee-grinding; coffee roasting and processing; 
preservation of food; processing of foodstuffs for use in manufacture.

Cl.41;Conducting of seminars and congresses; organising of education exhibitions; arranging of award ceremonies; 
arranging of competitions for educational purposes; arrangement of conferences for educational purposes; arranging of 
conventions for training purposes; arranging of demonstrations for training purposes; organization of exhibitions for 
cultural or educational purposes; organisation of seminars; training in the handling of food; conducting courses, 
seminars and workshops; provision of training courses; education; organisation of seminars; educational examination; 
academic examination services; training (practical -) [demonstration]; providing of training; vocational skills training; 
training in the display of food; vocational skills training; provision of training courses; education information; provision of
training and education; organisation of teaching activities; arranging professional workshop and training courses; 
arranging and conducting of training courses; seminars; education services relating to waiting; education academy 
services; vocational testing; instruction via broadcasting; workshops for training purposes.
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Priority claimed from 25/07/2016; Application No. : 015685084 ;European Union 

3601986    23/01/2017
[International Registration No. : 1357622]
EKW GmbH

Bahnhofstraße 16 67304 Eisenberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations, and natural elements, included in this class, 
for use in the construction industry; chemical compositions for use in construction; binder materials for use as additives 
for building materials; agglutinants for concrete; luting sand for use in foundries and hot metals; foundry sand.

Cl.11;Industrial treatment installations; industrial ovens and furnaces (not for food or beverages); furnaces for melting 
metals.

Cl.19;Stone, rock, clay and minerals; pitch, tar, bitumen and asphalt; spackling compound; building and construction 
materials and elements, not of metal; refractory construction materials, not of metal; concrete; cement coatings; stones; 
mixtures for admixture to building materials, not of metal; mixtures for admixture to concrete, cement coatings and stone; 
liquid mixtures for admixture to building materials, not of metal; liquid mixtures for admixture to concrete, cement 
coatings and stone; furnace linings of non-metallic materials; ceramic compounds [building materials]; ceramic 
compounds for lining metallurgical furnaces; prefabricated building components (non-metallic -); sand.

Cl.37;Building, construction and demolition; installation, cleaning, repair and maintenance of industrial processing 
installations and industrial ovens and furnaces (not for food and beverages); application of building materials to internal 
furnace walls; extraction of natural resources; mining extraction; open-cast mining.

Cl.42;Scientific and technological services; testing of industrial processing installations; testing of building materials 
and construction elements; engineering services; engineering consultancy in connection with the use and properties of 
building materials; authentication and quality control.

6672



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 13/10/2016; Application No. : 015923931 ;European Union 

3602011    11/04/2017
[International Registration No. : 1357801]
MHI Vestas Offshore Wind A/S

Dusager 4 DK-8200 Aarhus N Denmark

Proposed to be Used
IR DIVISION
Cl.7;Wind mills, wind power plants, wind turbines, including off-shore wind mills, offshore wind power plants, offshore 
wind turbines; mill towers and masts, blades, blade hubs, mill housings, bottom-mounted and floating mill foundations, 
rotation devices, yaw rings and gears, devices for setting the pitch of the blades, brakes and brake devices, main shafts, 
universal joints, transmission devices, clutches and electric generators, cooling devices, helicopter platforms for wind 
turbines, corrosion protection and reserve power supply plants; engines, powertrains, and generic machine parts; parts 
and fittings for wind turbines and windmills; control mechanisms for machines, engines or motors, including control 
mechanisms for wind turbines and windmills; machines for the control and redistribution of wake in offshore wind power 
plants; control mechanisms for wind turbines and windmills, including power modes for wind turbines and windmills; 
control mechanisms for wind turbines and windmills, including control mechanisms for the control of wind turbine 
windmill capacity in offshore wind power plants; parts and fittings for all the aforesaid goods.

Cl.9;Electrical, electronic and computer equipment for wind mills, wind power plants, wind turbines and other wind-
operated machines; control and monitoring equipment including for automatically turning on or off the generator and for 
automatic starting after public power line break-downs, apparatus for overvoltage protection against strokes of lightning; 
microprocessor equipment for controlling and monitoring voltage, frequency, phase conditions, rotor speed, efficiency 
and thickness of brake pads, temperature, wind direction and wind speed; vibration and oscillation sensors for 
installation in mill housings; watt-hour meters; measuring, detecting and monitoring instruments, indicators and 
controllers; electronic control systems, including control systems for wind turbines and windmills; energy control 
devices; energy regulators; flow measuring apparatus, including flow measuring apparatus for use in connection with 
wind turbines and windmills; flow control installations [electric], including flow control installations used in connection 
with wind turbines and windmill; electricity storage apparatus; power modules; electronic control systems, including 
control systems for the control of wind turbine and windmill capacity in offshore wind power plants; electric control 
devices for energy management; computer software and computer hardware for the operation, control, maintenance and 
optimization of off-shore wind turbines; application software in the form of apps for the use in connection with wind mills, 
wind power plants, wind turbines; flow control installations; parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; effecting research projects 
concerning offshore wind mills, offshore wind power plants, offshore wind turbines and other offshore wind-operated 
machines; technological assessment and analysis of offshore wind power plants, including analysis of loads, electrical 
infrastructure and performance of the wind turbines and windmills; technical assistance concerning offshore wind mill 
and offshore wind power projects and effecting such projects, development and testing of offshore wind mills, offshore 
wind power plants, offshore wind turbines, offshore wind-operated machines, and components therefore; analysis of 
technical data; providing of technical information and data; preparation of technical reports; monitoring, operation and 
control of wind mills, wind turbines and wind power plants, including remote monitoring, operation and control of wind 
mills, wind turbines and wind power plants; advisory, consultancy and information services relating to all the aforesaid 
services.
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3602019    11/04/2017
[International Registration No. : 1324320]
KAGOME CO., LTD.

3-14-15, Nishiki, Naka-ku, Nagoya-shi Aichi 460-0003 Japan

Proposed to be Used
IR DIVISION
Cl.29;Edible fats; edible oils; milk products; yogurt; frozen fruits; soups; preparations for making soup; vegetables, 
preserved; vegetables, dried; vegetables, tinned [canned (Am.)]; tomato paste; vegetable salads; jams; tomato puree; 
sausages; fish, tinned [canned (Am.)]; meat, tinned [canned (Am.)]; jellies for food; tofu; soya milk [milk substitute].

Cl.30;Rice; husked oats; gluten prepared as foodstuff; crushed barley; flour; tea; tea-based beverages; coffee; cocoa; 
aromatic preparations for food; food flavorings, other than essential oils; confectionery; bread; pizzas; pies; meat pies; 
ice cream; sherbets [ices]; cookies; candy; chocolate; ketchup [sauce]; soya sauce; tomato sauce; dressings for salad; 
sauces [condiments]; cereal preparations; spaghetti; sushi; ravioli; pasta sauce; seasonings.

Cl.31;Oats; edible sesame, unprocessed; wheat; live animals; hops; sugarcane; malt for brewing and distilling; fishing 
bait, live; fish, live; vegetables, fresh; fruit, fresh; animal foodstuffs; seeds for planting; flower bulbs; trees; turf, natural; 
flowers, natural; flowers, dried, for decoration.

Cl.32;Beer; vegetable juices [beverages]; smoothies; tomato juice [beverage]; soya-based beverages, other than milk 
substitutes; mineral water [beverages]; non-alcoholic beverages; extracts of hops for making beer; whey beverages.
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Priority claimed from 07/11/2016; Application No. : 4312819 ;France 

3602020    21/03/2017
[International Registration No. : 1357500]
PROJETCLUB

4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, measuring, signaling and life-saving 
apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic 
recording media; anemometers; spectacles, sunglasses, protection devices for personal use against accidents, safety 
clothing, safety helmets, protective vests, life jackets, life vests, buoys, diving suits, diving masks, snorkels; electronic 
monitoring equipment for gliding sports; cameras, photographic cameras, MP3 players, connected bracelets; diving suits.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; trunks and traveling 
bags; umbrellas, parasols and walking sticks; bags, wallets, parasols, card cases, traveling bags, backpacks, bags with 
wheels, bags for sports.

Cl.22;Ropes, cables, straps, twines, nets, tents, tarpaulins, sails, bags (not included for other classes) padding 
materials (excluding rubber or plastics); raw fibrous textile materials; sails [rigging]; sails for ski sailing.

Cl.25;Clothing, footwear, headgear; waterproof clothing, pullovers, tee-shirts, shirts, trousers, tracksuits, shorts, skirts, 
gilets, tank tops, coats, fleeces, swimwear, wetsuits, water-ski suits, underwear, bathing suits, sports jerseys, bikinis, 
protective vests for water sports, trainers, flip flops, socks, hats, caps, sweat bands; gloves, mittens, scarves; leather 
belts.

Cl.28;Games and toys; gymnastic and sporting articles not included in other classes; kites, traction kites, water kites, 
surf kites, kites for winter sports, surf boards pulled by kites; kite surfing boards; harnesses and deck pads for 
surfboards; security leashes for surfboards; elbow guards, knee and wrist pads for surfers, wrist straps and line handles 
for kites, harnesses and control lines for kites, surf board fins, land boards, deck pads, covers for surfboards, bags for 
carrying sports articles, transport bags for kites, transport bags for surfboards, surfboard wax; repair kits for kites; repair 
kits for surfboards; feet clips for kite surfing.
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3602027    29/08/2016
[International Registration No. : 1357337]
LUSNA MAKINE SANAYI VE TICARET LIMITED SIRKETI

Büyük Kayacik Mahallesi, 4. Organize Sanayi Bölgesi, 102. Cadde, No: 12, Selçuklu KONYA Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals, 3D printers; construction machines and robotic mechanisms (machines) for use in construction; bulldozers; 
diggers (machines); excavators; road construction and road paving machines; drilling machines; rock drilling machines; 
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, 
loading and transmission purposes; elevators, escalators and cranes; machines and robotic mechanisms (machines) for 
use in agriculture and animal breeding; machines and robotic mechanisms (machines) for processing cereals, fruits, 
vegetables and food; engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic and 
pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, 
gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, turbines, not for land 
vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, 
exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, 
pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, 
injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for 
land vehicle engines, starter motors for land vehicles; dynamos for land vehicle engines; sparking plugs for land vehicle 
engines; bearings (parts of machines); roller or ball bearings; machines for mounting and detaching tires; alternators; 
current generators; electric generators; current generators operated with solar energy; painting machines; automatic 
spray guns for paint, electric, hydraulic and pneumatic punching machines and guns; electric adhesive tape dispensers 
(machines); electric guns for compressed gas or liquid spraying machines; electric hand drills; electric hand saws; 
electric jigsaw machines; spiral machines; compressed air machines; compressors (machines); vehicle washing 
installations; robotic mechanisms (machines) with the abovementioned functions; electric and gas-operated welding 
apparatus; electric arc welding apparatus; electric soldering apparatus; electric arc cutting apparatus; electrodes for 
welding machines; industrial robots (machines) with the abovementioned functions; printing machines; packaging 
machines; filling, plugging and sealing machines; labellers (machines); sorting machines; industrial robots (machines) 
with the abovementioned functions; electric packing machines for plugging and sealing of plastics; machines for textile 
processing, sewing machines, industrial robots (machines) with the abovementioned functions; pumps [machines]; self-
regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing 
machines; laundry washing machines; dishwashers; spin driers (not heated); electric cleaning machines for cleaning 
floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; galvanizing and 
electroplating machines; electric door openers and closers; joints (parts of engines).

Cl.12;Motor land vehicles; motorcycles; mopeds; engines and motors for land vehicles; clutches for land vehicles; 
transmissions, transmission belts and transmission chains for land vehicles; gearing for land vehicles; brakes, brake 
discs and brake linings for land vehicles; vehicle chassis; automobile bonnets; vehicle suspension springs; shock 
absorbers for automobiles; gearboxes for land vehicles; steering wheels for vehicles; rims for vehicle wheels; bicycles 
and their bodies; handlebars and mudguards for bicycles; vehicle bodies; tipping bodies for trucks; trailers for tractors; 
frigorific bodies for land vehicles; trailer hitches for vehicles, vehicle seats; head-rests for vehicle seats; safety seats for 
children, for vehicles; seat covers for vehicles; vehicle covers (shaped); sun-blinds adapted for vehicles; direction signals 
and arms for direction signals for vehicles; windscreen wipers and wiper arms for vehicles; inner and outer tires for 
vehicle wheels; tubeless tires; tire-fixing sets comprised of tire patches and tire valves for vehicles; windows for vehicles; 
safety windows for vehicles; rearview mirrors and wing mirrors for vehicles; anti-skid chains for vehicles; luggage 
carriers for vehicles; bicycle and ski carriers for cars; saddles for bicycles or motorcycles; air pumps for vehicles, for 
inflating tires; anti-theft alarms for vehicles; horns for vehicles; safety belts for vehicle seats; air bags (safety devices for 
automobiles); baby carriages; wheelchairs; pushchairs, wheelbarrows; shopping carts; single or multi-wheeled 
wheelbarrows; shopping trolleys; grocery carts; handling carts, rail vehicles; locomotives; trains; trams; waggons; cable 
cars; chairlifts; vehicles for locomotion by water and their parts, other than their motors and engines; vehicles for 
locomotion by air and their parts, other than their motors and engines.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
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commercial consultancy services, personnel recruitment, personnel placement, employment agencies, import-export 
agencies, temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, machines, machine tools and industrial robots for processing and shaping wood, metals, glass, 
plastics and minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in construction, 
bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling 
machines, road sweeping machines, lifting, loading and transmission machines and robotic mechanisms (machines) for 
lifting, loading and transmission purposes, elevators, escalators and cranes, machines and robotic mechanisms 
(machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing 
cereals, fruits, vegetables and food, engines and motors, other than for land vehicles, parts and fittings therefor, hydraulic
and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, 
gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, turbines, not for land 
vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, 
exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, 
pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, 
injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for 
land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle 
engines, bearings (parts of machines), roller or ball bearings, machines for mounting and detaching tires, alternators, 
current generators, electric generators, current generators operated with solar energy, painting machines, automatic 
spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers 
(machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, 
electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), vehicle washing 
installations, robotic mechanisms (machines) with the abovementioned functions, electric and gas-operated welding 
apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for 
welding machines, industrial robots (machines) with the abovementioned functions, printing machines, packaging 
machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots (machines) 
with the abovementioned functions, electric packing machines for plugging and sealing of plastics, machines for textile 
processing, sewing machines, industrial robots (machines) with the abovementioned functions, pumps [machines], self-
regulating fuel pumps, electric kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing 
machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning machines for cleaning 
floors, carpets or floorings, vacuum cleaners and parts thereof, automatic vending machines, galvanizing and 
electroplating machines, electric door openers and closers, joints (parts of engines), motor land vehicles, motorcycles, 
mopeds, engines and motors for land vehicles, clutches for land vehicles, transmissions, transmission belts and 
transmission chains for land vehicles, gearing for land vehicles, brakes, brake discs and brake linings for land vehicles, 
vehicle chassis, automobile bonnets, vehicle suspension springs, shock absorbers for automobiles, gearboxes for land 
vehicles, steering wheels for vehicles, rims for vehicle wheels, bicycles and their bodies, handlebars and mudguards for 
bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, trailer hitches 
for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers for vehicles, 
vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for direction signals for vehicles, 
windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing sets 
comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview mirrors 
and wing mirrors for vehicles, anti-skid chains for vehicles, luggage carriers for vehicles, bicycle and ski carriers for cars, 
saddles for bicycles or motorcycles, air pumps for vehicles, for inflating tires, anti-theft alarms for vehicles, horns for 
vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, pushchairs,
wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, handling carts, 
rail vehicles, locomotives, trains, trams, wagons, cable cars, chairlifts, vehicles for locomotion by water and their parts, 
other than their motors and engines, vehicles for locomotion by air and their parts, other than their motors and engines, 
enabling customers to conveniently view and purchase those goods, such services may be provided by retail stores, 
wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 21/12/2016; Application No. : 302016000129688 ;Italy 

3602031    20/02/2017
[International Registration No. : 1357750]
MAZZA GRAZIANO

Lungomare Gramsci, 19 I-63822 PORTO SAN GIORGIO (FM) Italy

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; leather, unworked or semi-worked; imitation leather; curried skins; valises; rucksacks; vanity 
cases, not fitted; bags; handbags; travelling sets [leatherware]; garment bags for travel made of leather; bags for sports; 
beach bags; chain mesh purses; suitcases; attache cases; garment bags for travel; briefcases, card cases [notecases]; 
key cases; pocket wallets; purses.

Cl.25;Clothing; clothing for men, women and children; clothing of leather; clothing of imitations of leather; clothing for 
sports; sweaters; dresses; coats; combinations [clothing]; skirts; sashes for wear; neckerchiefs; pocket squares; 
kerchiefs [clothing]; waistbands [parts of clothing]; money belts [clothing]; neckties; gloves [clothing]; ski gloves; 
stockings; socks; hats; headgear for wear; visor caps; shoes; shoes for men, women and children; bath slippers; beach 
shoes; esparto shoes or sandals; gymnastic shoes; footwear; footwear for men, women and children; boots for sports; 
slippers; sandals; wooden shoes, boots, boot uppers; half-boots; lace boots; ski boots; fittings of metal for footwear; 
football boots; heelpieces for footwear; galoshes; non-slipping devices for footwear; tips for footwear; welts for footwear; 
heels; soles for footwear; inner soles, footwear uppers.

Cl.35;Business consultancy, management, planning and supervision; advertising; advertising and marketing services; 
advertising services provided via the Internet; organization and conducting of product presentations; administration of 
business affairs; marketing; on-line advertising and marketing services, telemarketing services; retailing and wholesaling, 
including via the Internet of animal skins, leather, unworked or semi-worked, imitation leather, curried skins, valises, 
rucksacks, vanity cases, not fitted, bags, handbags, travelling sets [leatherware], garment bags for travel made of leather, 
bags for sports, beach bags, chain mesh purses, suitcases, attache cases, garment bags for travel, briefcases, card cases 
[notecases], key cases, pocket wallets, purses; retailing and wholesaling, including via the Internet of clothing, clothing 
for men, women and children, clothing of leather, clothing of imitations of leather, clothing for sports, sweaters, dresses, 
coats, combinations [clothing], skirts, sashes for wear, neckerchiefs, pocket squares, kerchiefs [clothing], waistbands 
[parts of clothing], money belts [clothing], neckties, gloves [clothing], ski gloves, stockings, socks, hats, headgear for 
wear, visor caps, shoes, shoes for men, women and children, bath slippers, beach shoes, esparto shoes or sandals, 
gymnastic shoes, footwear, footwear for men, women and children, boots for sports, slippers, sandals, wooden shoes, 
boots, boot uppers, half-boots, lace boots, ski boots, fittings of metal for footwear, football boots, heelpieces for footwear,
galoshes, non-slipping devices for footwear, tips for footwear, welts for footwear, heels, soles for footwear, inner soles, 
footwear uppers; electronic commerce services, namely providing information about products via telecommunication 
networks for advertising and sales purposes; on-line auctioneering; business advice relating to franchising; business 
management advisory services relating to franchising; business advisory services relating to the establishment and 
operation of franchises; merchandising services; office functions.
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3602033    28/04/2017
[International Registration No. : 1357349]
Guangzhou Goaland Energy Conservation Tech. Co., Ltd.

No. 3, Nanyun Fifth Road, Science City, Hi-Tech Industrial Development Zone Guangzhou China

Proposed to be Used
IR DIVISION
Cl.9;Electro-dynamic apparatus for the remote control of signals; regulating apparatus, electric; distribution boxes 
[electricity]; distribution consoles [electricity]; electric installations for the remote control of industrial operations; electric 
apparatus for commutation; heat regulating apparatus; high voltage explosion protection device; power station 
automatization equipment; chargers for electric batteries.

Cl.11;Cooling installations for water; cooling installations for liquids; air cooling apparatus; cooling vats for furnaces; 
heating installations [water]; water purification installations; water filtering apparatus; water softening apparatus and 
installations; sewage treatment equipment; radiators [heating].

Cl.35;Publicity; business management assistance; on-line advertising on a computer network; business research; 
organization of exhibitions for commercial or advertising purposes; import-export agencies; sales promotion for others; 
procurement services for others [purchasing goods and services for other businesses]; sponsorship search; marketing.
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3602034    04/11/2016
[International Registration No. : 1357583]
FERRERO S.P.A.

Piazzale Pietro Ferrero, 1 I-12051 ALBA, CUNEO Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soap; perfumery, essential oils, cosmetics, hair lotions; dentifrices; potpourris [fragrances]; air fragrancing 
preparations.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
noxious animals; fungicides, herbicides; air deodorising preparations; car deodorants.

Cl.7;Machine tools; electric pasta makers for household purposes; beverage preparation machines, electromechanical; 
power tools; motors and engines [except for land vehicles]; machine coupling and transmission components [except for 
land vehicles]; agricultural implements other than hand-operated; incubators for eggs; automatic vending machines; food 
blenders, electric.

Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms, other than firearms; razors; table cutlery [knives, 
forks and spoons].

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; magnets; egg timers [sandglasses]; headsets; telephone headsets; 
cellular phones; cases adapted for cellular phones; eyeglasses; sunglasses; goggles for sports; eyeglass cases; carrying 
cases adapted for computers; microphones; mobile radios; USB flash drives; downloadable computer software; 
protective helmets.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; cooking apparatus; dispensers, namely ice dispensing machines, electric dispensers for air 
fresheners; lamps; bread toasters; electric tea and coffee making apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; bicycles; motor scooters; saddle covers for bicycles; 
saddle covers for motorcycles; rearview mirrors for vehicles.

Cl.14;Precious metals and their alloys; jewelry, precious stones; horological and chronometric instruments; cases for 
clocks and watches; alarm clocks; key rings [trinkets or fobs].

Cl.15;Musical instruments.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; coasters of 
paper.

Cl.18;Leather and imitations of leather; animal skins; trunks and travelling bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; bags; bags for sports; rucksacks; pocket wallets; coin purses, not of precious metal.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, ivory, whalebone or mother-of-pearl; sea
shells; meerschaum; yellow amber; chairs [seats]; seating furniture; cushions; book rests [furniture]; magazine racks; 
decorations of plastic for foodstuffs; party ornaments of plastic; decorations of plastic for cakes; ornaments of bone, 
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ivory, plaster, plastic, wax or wood, other than Christmas tree ornaments.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes, except paintbrushes; material for 
brush-making; articles for cleaning purposes; steel wool; glass, unworked or semi-worked, except building glass; 
glassware, porcelain and earthenware; table plates; paper plates; plastic plates; cabarets [trays]; trivets [table utensils]; 
drinking glasses; paper drinking glasses; plastic drinking glasses; plastic coasters; cups; paper cups; plastic cups; 
serving bowls; molds [kitchen utensils]; cooking utensils, non-electric; mixing spoons [kitchen utensils]; non-electric 
griddles [cooking utensils]; cookie jars; boxes for dispensing paper towels; bread bins; lunch boxes; thermally insulated 
containers for food; pastry molds; disposable paperboard bakeware; oven mitts; ovenware; cutting boards for the 
kitchen.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; tablecloths of textile; table napkins of textile; 
towels of textile; sheets [textile].

Cl.25;Clothing, footwear, headgear; gloves [clothing]; waistbands [parts of clothing]; overalls.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall coverings, not of 
textile.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees.

Cl.31;Agricultural, horticultural and forestry products; grains [cereals]; live animals; fresh fruits and vegetables; seeds 
for planting; natural plants and flowers; animal foodstuffs; malt.

Cl.34;Tobacco; smokers' articles; matches.

Cl.38;Telecommunications.

Cl.39;Transport; packaging and storage of goods; arranging of travel tours.

Cl.43;Services for providing food and drink; temporary accommodation.

6681



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

3602035    28/04/2017
[International Registration No. : 1357314]
Yiwu Jinmin Electrical Appliances Co., Ltd.

No. 16, West Sitong Road, Shangxi Town, Yiwu City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Computers; branch boxes [electricity]; ammeters; voltage tester; wires, electric; switches, electric; plugs, sockets 
and other contacts [electric connections]; lightning arresters; electric door bells; batteries, electric.

Cl.11;Lamps; sockets for electric lights; automobile lights; curling lamps; freezers; air cooling apparatus; taps 
[faucets]; heaters for baths; disinfectant apparatus; lighters.
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Priority claimed from 16/02/2017; Application No. : 702137 ;Switzerland 

3602050    12/05/2017
[International Registration No. : 1357408]
Stada Arzneimittel AG

Stadastrasse 2-18 61118 Bad Vilbel Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; sunscreen preparations, particularly creams with 
sunscreen properties, lotions with sunscreen properties, skin sprays with sunscreen properties, lipstick with sunscreen 
properties, foam with sunscreen properties, hair sunscreen preparations; suntanning products for the skin, particularly in 
the form of skin creams, lotions and sprays; hair lotions; dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sunscreen preparations for pharmaceutical and 
medical purposes; pharmaceutical preparations for sunburn prevention and treatment; sanitary products for medical 
purposes; dietetic food and substances for medical or veterinary use, food for babies; food supplements for humans and 
animals; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides.
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Priority claimed from 04/05/2016; Application No. : 015400849 ;European Union 

3602059    25/10/2016
[International Registration No. : 1357232]
Siemens Aktiengesellschaft

Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; foodstuffs and 
dietetic substances for medical or veterinary purposes; dietary supplements for humans and animals; plasters, materials 
for dressings; material for stopping teeth, dental wax; disinfectants; fungicides, herbicides; dietary supplements and 
dietetic preparations; dental preparations and articles; hygienic preparations and articles; medical and veterinary 
substances, preparations and articles; chemical substances for medical, veterinary or pharmaceutical purposes; chemical
substances for diagnostic purposes; chemical substances for medical laboratory analysis; chemical reagents for medical, 
veterinary or pharmaceutical purposes; diagnostic agents and preparations for medical, veterinary or pharmaceutical 
purposes; chemical reagents for medical laboratory analysis; chemical preparations for medicinal, pharmaceutical or 
veterinary purposes; chemical diagnostic preparations for medical, veterinary or pharmaceutical purposes; chemical 
preparations for medical laboratory analysis; serums; diagnostic preparations; diagnostic preparations for veterinary 
purposes; diagnostic agents for pharmaceutical use; clinical diagnostic reagents; medical diagnostic test strips; 
disinfectants; preparations for dental purposes (included in this class).

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, compact discs, DVDs and other digital recording media; cash registers, 
calculating machines, data processing equipment, computers; computer software; recorded content; information 
technology and audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, instruments and cables for 
electricity; optical devices, enhancers and correctors; safety, security, protection and signalling devices; navigation, 
guidance, tracking, targeting and map making devices; scientific research and laboratory apparatus, educational 
apparatus and simulators; parts and accessories for all the aforesaid goods, included in this class; apparatus for 
navigation; aerials and aerial installations; radar apparatus; short-wave transmitter and receiver stations; selector radio 
apparatus; aeronautical radio apparatus; microwave radios; satellite radio equipment; encoding apparatus; thermal 
imaging equipment; laser distance-measuring apparatus; equipment for receiving, locating and classifying 
electromagnetic signals; temperature probes; cable harnesses; on-board electrical systems; motor and engine control 
devices; ignition, control and switching equipment; apparatus for electronic gear, drive, differential, braking, damping, 
level regulating, and clutch control; acoustic and optical signalling devices and signalling panels; electroacoustic 
apparatus, for conferences, for sound and video studios; sound and video sending and control installations; apparatus 
and equipment for cable television, and devices constructed therefrom; photographic and cinematographic apparatus, 
including video cameras; loudspeakers; speaker enclosures; microphones; headphones; electronic amplifiers; wafers for 
the manufacture of electronic components; equipment for digital image recording, for contrast medium analysis with real 
time image reproduction; apparatus and equipment for the recording, processing, storage and reproduction of 
radiological information; vibrotactile communication equipment; current collectors; apparatus, equipment and 
instruments for scientific research and laboratories, teaching apparatus and simulators; scientific apparatus, equipment 
and instruments for performing analyses in laboratories; laboratory apparatus, laboratory filters, laboratory trays; 
recorded content; apparatus for treatment by means of electricity; information technology and audiovisual equipment; 
magnets, magnetizers and demagnetizers; measuring, detecting and monitoring instruments, apparatus, devices and 
regulators; optical devices, enhancers and correctors; safety, security, protection and signalling devices; optical 
apparatus and instruments (included in this class); electrical adapters; batteries, electric; alarm bells, electric; electric 
installations for the remote control of industrial operations; electrical connecting parts; batteries, electric; contacts, 
electric; electric couplings; electrical conductors; ducts [electricity]; relays, electric; electronic locks; coils, electric; 
electricity transformers; monitoring apparatus, electric; resistances, electric; electric signalling, measuring, checking 
(supervision), counting, registering, monitoring, control, regulating and switching apparatus; electrical devices for input, 
processing, transmission, storage and output of data; data processing equipment and computers and peripheral devices 
therefor; including the aforesaid goods for data communications via cable and wireless telecommunications networks, for 
remote data transmission and for data transmission on local networks; electricity transformers; parts and accessories for 
the aforesaid apparatus, equipment and instruments; computer programmes for data processing; medical device 
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software; data processing programs; monitors; x-ray tubes not for medical purposes; detectors; sensor; protection 
devices and protection screens against x-rays, not for medical purposes; cyclotrons; synchrotron accelerators; cloud 
computers; cloud computers for recording, processing, storing and reproducing radiological, biological and physiological
information.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial eyes, limbs and teeth; orthopedic 
articles; suture materials; physical therapy equipment; hearing protection devices; medical and veterinary apparatus and 
instruments; medical furniture and bedding, equipment for moving patients; medical clothing; prosthetics and artificial 
implants; orthopedic and mobility aids; parts and accessories for all the aforesaid goods, included in this class; medical, 
surgical, therapeutic, dental and veterinary apparatus, equipment and instruments; apparatus and equipment for 
recording, processing, storing and reproducing medical images; medical apparatus and equipment and installations 
consisting thereof and parts therefor, for x-ray diagnostics and therapy; apparatus and equipment for angiography, 
cardiography, neuroradiology and subtraction angiography (dsa); medical equipment for digital image recording, for 
contrast medium analysis with real time image reproduction; instruments and apparatus for endourulogical radiology, 
functional diagnostics and instrumental urology and for extracorporeal destruction of urinary and biliary calculus; 
devices for treating bone, muscle and tendon disorders; apparatus and equipment for recording, processing, storing and 
reproducing radiological, biological and physiological information; telemedical apparatus and equipment; medical and 
electromedical apparatus and equipment for computed tomography, magnetic resonance tomography, magnetic 
resonance imaging, ultrasound diagnostics, nuclear medicine, radiotherapy, positron emission tomography (PET) 
therapy, single-photon emission computed tomography (SPECT), and installations consisting thereof and parts therefor; 
cyclotrons for the production and processing of positron-emitting radionuclides for medical use; apparatus for ECG long-
term storage and computerised ECG evaluation, electroencephalographs; equipment, apparatus and instruments for high-
frequency heat therapy, electrosurgery, diagnostics and therapy; measuring apparatus for cardiac catheterisation; 
apparatus for patient monitoring and arrhythmia analysis; apparatus for polygraphy and electrophysiological 
examinations; measuring stations for medical functional analyses; cardiac pacemakers and defibrillators; telemetry 
apparatus for medical use; equipment for respiratory technology; lasers for medical purposes; catheters; linear 
accelerators for tumour radiotherapy; equipment for the localisation of tumours; apparatus for dosage planning and the 
documentation of tumour radiotherapy; dental treatment apparatus and lights for work areas; drilling apparatus for use in 
preparation technology; dental turbines; ultrasonic equipment for removing tartar; diagnostic equipment for analysis of 
the paradontium; apparatus for the computer-aided manufacture of ceramic fillings; equipment for the hard of hearing, for 
diagnosis, therapy and teaching purposes; medical hearing aids, hearing aid spectacles, audiometers and hearing testing 
cubicles; hearing and speaking equipment and special equipment for hearing-impaired children; furniture for medical 
purposes, including patient-positioning tables, examining and operating tables; cerumen filters for medical hearing aids; 
electric apparatus for cosmetic purposes, namely massage apparatus, radiation apparatus, electrically operated 
apparatus for diffusing inhalants; light screens for medical purposes; radiography apparatus for imaging plate 
technology; x-ray tubes for medical purposes; sources of electromagnetic fields for use in medical diagnosis; tools for 
medical diagnostics; medical apparatus, instruments and equipment for diagnostics; point-of-care diagnostic apparatus, 
equipment and instruments; tools for veterinary diagnostics; furniture adapted for medical use; furniture especially made 
for medical examinations and treatments; tables for medical use; beds for medical use; seats for medical purposes; beds 
adapted for medical use; blood testing apparatus; urine analysis apparatus; protective devices and protective screens for 
protecting against exposure to x-rays, for medical purposes; clothing especially for operating rooms; cases and bags 
especially for medical apparatus, equipment and instruments; instrument cases for use by surgeons and doctors; 
laboratory robots for medical purposes; medical, functional work clothing; devices using electricity for the purpose of 
applying heat to patients, especially for treating cancer patients.

Cl.35;Advertising; business management; business administration; office functions; advertising, marketing and 
promotional services; commercial services and consumer information, namely auctioneering, business intermediary 
services, organisation of business contacts, collective buying, commercial evaluation, preparation of competitions, 
agency business, import and export, negotiation and conclusion of commercial transactions for others, ordering, price 
comparison, procurement services for others, arranging subscriptions to Internet services for others via a global online 
network; retailing and wholesaling services; business assistance, management and administrative services; business 
analysis, research and information services; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class; business 
consultancy and advisory services; business management; business planning services; business management, business 
planning and strategic business services, for others; business consultancy for medical facilities and clinics; management 
of health care clinics for others; provision of business statistical information relating to medical matters; medical billing; 
compilation of medical examination reports; input, collection, compilation, statistical evaluation of medical data; 
advertising for others in the field of electrical engineering, electronics, information technology and medical technology; 
office machines and equipment rental.

Cl.37;Building construction; repair, installation of medical equipment; construction of medical establishments; 
maintenance, servicing, repair and installation of medical instruments, apparatus and equipment; maintenance, servicing, 
repair and installation of diagnostic instruments, apparatus and equipment; providing information relating to the repair or 
maintenance of medical machines and apparatus; installation of computers and computer systems; repair, installation 
and maintenance of computers; rental of objects in connection with the providing of the aforesaid services, included in 
this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;Scientific and technological services, and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; IT services, namely development, programming 
and implementation of software; computer hardware development; hosting services and software as a service and rental 
of software; rental of computer hardware and facilities; IT consultancy and information; IT security services in the nature 
of protection and recovery of computer data, data duplication and conversion, data encoding, computer analysis and 
diagnostics, research and development, computer project management, data mining, telemedicine services and cloud 
computing services, especially cloud computing services for telemedicine; digital watermarking, computer programming 
services, technological services in connection with computers, computer networking, updating of data in databases, data 
migration, updating of websites, for others, monitoring of computer systems through remote access; scientific and 
technological services; testing, authentication and quality control; design services; rental of objects in connection with 
the providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class; research and development, for others, in the field of electrical engineering, electronics, 
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information technology, medical technology, physics, chemistry and mechanical engineering, as well as planning, 
consultancy, engineering and technical monitoring services in these fields; construction and design planning and 
consultancy; computer programming; rental of electrical engineering, electronics and information technology products 
and installations; material testing; computer programming in the medical field; writing of computer programs for medical 
applications; medical research; technological consultancy for medical facilities and clinics; planning for medical facilities 
and clinics.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; animal healthcare 
services; animal grooming; human healthcare services; human hygiene and beauty care; medical services; hygienic and 
beauty care; medical services for the diagnosis; nursing home services; medical clinic services; medical examinations 
and tests; medical imaging services; medical care; medical equipment rental; medical counseling; medical treatments; 
medical information services provided via the internet; telemedicine services; medical services provided via the internet; 
therapy services; medical services provided via the internet; disease diagnosis services; therapy services; medical cloud 
services; leasing of medical technology installations, products and facilities; leasing and rental of medical facilities; rental
and leasing of medical equipment, instruments and apparatus; rental of medical technology products, equipment and 
installations; rental and leasing of objects in connection with the providing of the aforesaid services, included in this 
class; consultancy and information in relation to the aforesaid services, included in this class.
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3602078    28/04/2017
[International Registration No. : 1357246]
Yiwu Jinmin Electrical Appliances Co., Ltd.

No. 1701, Liuqing Road, Yiwu Zhangjiang China

Proposed to be Used
IR DIVISION
Cl.9;Computers; portable telephones; monitoring apparatus, electric; ammeters; telescopes; wires, electric; switches, 
electric; plugs, sockets and other contacts [electric connections]; alarms; batteries, electric.

Cl.11;Lamps; acetylene flares; freezers; electric hair dryers; water heaters; taps [faucets]; heaters for baths; 
disinfectant apparatus; radiators, electric; lighters.
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3602085    05/12/2016
[International Registration No. : 1357580]
Jiangsu Province Yixing Nonmetallic Chemical Machinery Factory Co., Ltd.

Xishanyan, Dingshu Town, Yixing City Jiangsu province China

Proposed to be Used
IR DIVISION
Cl.1;Ceramic materials in particulate form, for use as filtering media; ceramics (compositions for the manufacture of 
technical -); filtering materials [chemical preparations]; ceramic compositions for sintering [granules and powders]; 
filtering materials [mineral substances].

Cl.7;Automotive engine exhaust purifying apparatus (catalytic reactor); automotive engine muffler; automotive engine 
exhaust recirculating system; mufflers for motors and engines; exhausts for motors and engines; anti pollution devices 
for motors and engines; filtering machines; machinery and equipment for geological exploration, mining, mineral 
separation; centrifugal pumps; vacuum pumps.

Cl.12;Motors for land vehicles; propulsion mechanisms for land vehicles; jet engines for land vehicles.
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Priority claimed from 25/10/2016; Application No. : 87214702 ;United States of America 

3602089    25/04/2017
[International Registration No. : 1357279]
Max2 Inc.

164 East 83rd Street New York NY 10028 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Fixed and mobile hardware, namely, computer networking hardware, electronic card readers, cash registers and 
point of sale terminals; and software for accepting, processing, authenticating, managing and reconciling and processing 
payment transactions with credit cards, debit cards, prepaid cards, gift cards, cash, and other payment forms; financial 
software for accepting, processing, authenticating, managing and reconciling payment transactions with credit cards, 
debit cards, prepaid cards, gift cards, cash and other payment forms and fixed and mobile electronic accessories, namely,
computer networking accessories, electronic card readers, cash registers and point of sale terminals; software for 
generating and tracking receipts.

Cl.35;Analytic tools, namely, software for payment processing and tracking.

Cl.36;Processing payment transactions with credit cards, debit cards, prepaid cards, gift cards, cash, and other 
payment forms.
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Priority claimed from 22/03/2017; Application No. : 201703611 ;Norway 

3602091    29/03/2017
[International Registration No. : 1357328]
Faglig råd for opplæring og sertifisering av inspektører

Postboks 7176, Majorstuen N-0307 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.37;Consultancy services within the field of building and construction industry.

Cl.41;Providing of training; providing of education; arranging and conducting of work groups and seminars for training 
purposes; publishing of books, journals, brochures; publishing of texts, other than advertisement texts; publishing of 
rules, regulations, standards and protocols.

Cl.42;Scientific and technological services and research and development related to this; industrial analysis and 
research; consultation services in relation to industrial analysis and research; testing of quality for classification 
services; testing of quality for certification services; testing of quality for verification services; testing of quality for 
validation services, quality control; quality control services for certification purposes; personnel certification; issuance of 
certificates; testing, analysis and evaluation of the services of others for the purpose of certification.
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Priority claimed from 10/10/2016; Application No. : 4305721 ;France 

3602102    04/04/2017
[International Registration No. : 1357389]
GENFIT

885 avenue Eugène Avinée, Parc Eurasanté F-59120 LOOS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical, veterinary and sanitary products for medical use; chemical preparations for medical and 
pharmaceutical use or for veterinary use; biological preparations for medical and pharmaceutical use or for veterinary 
use; enzyme preparations for medical and pharmaceutical use or for veterinary use; microorganism cultures for medical 
and pharmaceutical use or for veterinary use; cell preparations for medical, pharmaceutical or veterinary use, particularly 
for gene therapy and cell therapy; diagnostic products for medical or veterinary use; diagnostic reagents for medical or 
veterinary use; dietetic substances for medical use; dietetic foods for medical use; food supplements.

Cl.42;Pharmaceutical research (research for the discovery of new medicines); scientific research, particularly in the 
medical, biomedical, chemical, genetic, pharmaceutical or veterinary fields; basic and applied research; technical 
research; sorting and selection of molecules; development and validation of biological tests, cellular tests and genetic 
tests; activities in functional genomics for identifying, characterizing, validating or developing biologically active 
molecules; analysis of biological substances in biological fluids; computer programming in the field of scientific research 
and for the pharmaceutical industry; surveying [engineering work]; technical project study; professional consultancy 
unrelated to business operations in the field of scientific research and therapies; research and development of new 
pharmaceutical products for others; scientific research in the field of pharmacy.
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Priority claimed from 05/05/2017; Application No. : 184567 ;Morocco 

3602110    09/05/2017
[International Registration No. : 1357286]
BELKHAYAT ZOUGARI SALAH EDDINE

24 Rue Bani Layt, Souissi Rabat Morocco

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.
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Priority claimed from 23/02/2017; Application No. : 016398745 ;European Union 

3602115    14/03/2017
[International Registration No. : 1357689]
Nordic Biotech Group Ltd

Aleksanterinkatu 15 B FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations to prevent mildew; chemical preparations for protection against wheat blight [smut]; 
chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; flower preservatives; 
horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; preservatives for use in the 
pharmaceutical industry; seed preserving substances; textile-impregnating chemicals; leather-impregnating chemicals; 
preservatives for plants; botanical extracts for use in making cosmetics.

Cl.3;Cloths impregnated with a detergent for cleaning; make-up removing preparations; soap; soap solutions; soap 
products; toilet soap; soaps for household use; laundry soap; tissues impregnated with cosmetics; moist wipes 
impregnated with a cosmetic lotion; impregnated cleaning pads impregnated with cosmetics; tissues impregnated with 
cosmetic lotions; paper hand towels impregnated with cosmetics; tissues impregnated with make-up removing 
preparations; cotton swabs for cosmetic purposes; deodorants and antiperspirants; ointments for cosmetic use; lotions 
for cosmetic purposes.

Cl.5;Chemical preparations to treat wheat blight [smut]; disinfectant soap; antibacterial soap; antiseptic cotton; 
antiseptics; antibacterial handwashes; mildewcides; chemical preparations to treat mildew; chemical preparations for 
pharmaceutical purposes; chemical preparations for medical purposes; chemical preparations for veterinary purposes; 
chemical reagents for medical or veterinary purposes; cotton for medical purposes; swabs for medical use; medicated 
swabs; deodorants, other than for human beings or for animals; deodorants for clothing and textiles; disinfectants [other 
than disinfectant soap]; washes (disinfectant -) [other than soap]; medicated and sanitising soaps and detergents; 
disinfectants for hygiene purposes; disinfectants; disinfectants for veterinary use; sanitizers for household use; nail 
sanitizing preparations; disinfectants for medical instruments; disinfectants impregnated into tissues; disinfectants for 
medical use; disinfectants and antiseptics; disinfectants for medical apparatus and instruments; disinfectants for dental 
apparatus and instruments; liniments; lotions for pharmaceutical purposes; lotions for veterinary purposes; pesticides; 
pest control preparations and articles; sunburn ointments; pharmaceutical preparations for treating sunburn; 
pharmaceutical preparations for skin care; pharmaceutical preparations for treating dandruff; plant extracts for 
pharmaceutical purposes; sanitary towels; sterilising preparations; sterilising solutions; medical and surgical dressings; 
tissues impregnated with pharmaceutical lotions; disinfecting perfumed soaps.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 739 ;Germany 

3602123    21/04/2017
[International Registration No. : 1357847]
Wilhelm Sander Fertigung GmbH

Zum Panrepel 41 28307 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.6;Clips of metal for cables and pipes; pipes, tubes and hoses, and fittings therefor, including valves, of metal; valves 
of metal other than parts of machines including those from alloy steel and titanium; valves of metal, other than parts of 
machines; valve assemblies of metal [other than parts of machines].

Cl.7;Hydraulic controls for machines; hydraulic controls for motors; control mechanisms for machines, engines or 
motors; lockable valves [parts of machines]; actuators for valves; rotary actuators; valves operated automatically by 
hydraulic control; hydraulic valve actuators; stop valves of metal [parts of machines]; butterfly valves of metal being parts
of machines; valves operated by changes in pressure; valves operated automatically by pneumatic control; pneumatically 
operable valves; pneumatic valve actuators; valves for pumps; valve assemblies of metal [parts of machines]; valve 
closure mechanisms; fittings for engine boilers; hydraulic valves.

Cl.9;Measuring apparatus; pressure measuring apparatus; valves (electronic controls for automatically operating -); 
valve operators [electric controls]; thermostatically controlled valves; pressure indicator plugs for valves; signal 
converters; electrical switch cabinets; data processing equipment and accessories (electrical and mechanical); data 
processing software for graphic representations; sensors and detectors.

Cl.11;Stop valves for regulating water; stop valves for regulating gas; steam valves; mechanisms for controlling fluid 
level in tanks [valves]; taps [faucets].

Cl.17;Flexible pipes, tubes, hoses and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic.

Cl.35;Wholesale and retail services concerning the aforesaid goods of the classes 6, 7, 9, 11 and 17.

Cl.37;Installation and maintenance services concerning the aforesaid goods of the classes 6, 7, 9, 11 and 17.

Cl.42;Creation of control programs for automated measurement, assembly, adjustment, and related visualisation.
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Priority claimed from 18/07/2016; Application No. : 015665763 ;European Union 

3602133    15/12/2016
[International Registration No. : 1357597]
Carl Freudenberg KG

Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastic, machines for the chemical industry, agriculture, mining and the 
beverages industry, textile machines, construction machines, packaging machines and machine tools; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
agricultural implements other than hand-operated; hydraulic accumulators for storing and providing pressure; hydraulic 
accumulators, in particular diaphragm accumulators, piston accumulators, accumulators for axle suspension, wheel 
suspension and/or cab suspension; belts for machines; rollers for printing machines; pump and valve diaphragms; anti-
friction bearings for machines; ball bearings, roller bearings and plain bearings as machine parts; self-lubricating 
bearings; bearings for transmission shafts; journal boxes [parts of machines]; gaskets being parts of machines or 
engines; mechanical seals being parts of machines or engines, in particular being crankshaft seals; mechanical seals 
being transmission seals, turbocharger seals or for sealing electric motors; mechanical seals for hydrodynamic or 
pneumatic applications being parts of machines, engines or gearboxes; rotary shaft seals being parts of machines or 
engines; rod wipers and piston guide rings used in hydraulic and pneumatic cylinders; guide and oil-removing elements 
for hydraulic and pneumocylinders; intake manifolds for land, air and sea vehicles; parts for motors and engines of air 
and water vehicles, namely shaft couplings, transmission shafts, journals; piston rings, guide rings, valves, and parts 
therefor, bearings and guides; machine belts; bellows; blow guns, in particular folding bellows of rubber, folding bellows 
of TPE; elastic bearings for machines or engines as noise and vibration absorption parts; pneumatic springs and spring 
legs with bellows of elastomeric material for supporting vibrating vehicle and machine parts; elastic springs for damping 
noise, vibration and shock insulation as parts of machines; multilayer springs for damping noise, vibration and shock 
insulation as parts of machines; parts of motors for damping and vibroinsulation; gas-distributing and valve-actuating 
machinery; parts for motors and engines of land vehicles, namely bearing pins; finished products of vulcanised 
perfluoroelastomers in the form of membranes for use in hydraulics and pneumatics; rubberised chain wheels (parts of 
machines); pump diaphragms, regulating and switching diaphragms.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; plug-in connectors; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; printed circuits; junction sleeves for electric cables; electric outlet covers; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; driving gear elements; driving belts; clamping rollers; 
parts for land vehicles, namely shaft couplings, transmission shafts, machine belts; parts of land, air and sea vehicles, 
namely shock absorbers, shock-absorbing springs, suspension springs, air springs; body shells made from 
polytetrafluoroethylene; rubberised chain wheels for land vehicles.

Cl.17;Rubber, gutta-percha, asbestos, mica; packing, stopping and insulating materials; sealing and packing cord, 
packing and stopping materials, seals for sensors; gasket support rings; artificial resins, in particular fluorocarbon resins 
or elastomers, being semi-finished products in the form of plates, tubes, rods, blocks, flexible pipes, not of metal, fittings, 
expansion joints, films for sealing purposes, filling material for reaction columns, balls, filter material in the form of fibres 
or porous plates; guide tubes, insulating tubes and insulating parts for electrical purposes, having springs with 
corrosion-resistant coatings for sealing purposes, in particular for mechanical seals, corrugated tubes for vacuum 
operation and being spring washers; all of the aforesaid goods being made of or predominantly of plastic, in particular of 
fluorocarbon resin or elastomers; shaft seals of polytetrafluoroethylene, gum or highly elastic and thermoplastic plastics, 
including combined with metal or other plastics, in particular lip seals for moveable parts of machines; radial shaft 
sealing rings, shaft sealing rings, cassette seals; combination seals; rotary seals; packings for static seals; valve stem 
seals; hydraulic brake seals; o-ring seals; support seals; composite seals; fibrous gaskets; butterfly valve seals; seals for 
shock-absorbers and gas springs; valve spindle seals; seals for hydraulic braking systems; seals for hydraulic and 
pneumocylinders; sealing rings; o-rings; flat seals; profile seals; axle seals; sealing plates; insulating foils; frame sealing 
materials; hydraulic and pneumatic seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; wiper rings 
and guide rings for sealing against oil, grease or air in hydraulic and pneumatic cylinders; plastics in extruded form for 
use in manufacture, being elastic rubber-like plastics, in particular including combined with metals and other plastics, in 
particular moulded parts, including boards, sheets and flaps, profiles, discs and washers; screw seal rings, in particular 
bonded rings; sealing plug-in pieces; rotary pressure seals; diaphragms seals, in particular accumulator and separator 
diaphragm seals, partitions, being diaphragms, in particular being diaphragms of elastomers; moulded parts of 
polytetrafluoroethylene being sealing materials; solid silicone parts, in particular jet formers for showers, seals, 

6695



diaphragms, housing parts, injection-moulded parts; moulded parts for machine elements made of liquid silicon; liquid 
silicone sealing compounds; moulded parts of PTFE being insulating and sealing materials; grooved rings, in particular 
including grooved rings of PTFE; static and dynamic seals; sealing materials for static cylinder cover; v-packings as 
multiple lip (chevron) packing seals designed to seal static reciprocating and centrifugal applications, where the male and 
female adapters are used to complete a set of "V"s; stuffing box packings (seals); non-metal seals, namely, oil seals, fluid 
seals, insulating seals, reinforced seals, elastomeric seals, seals for pistons and rods, namely, cups, rings, packings and 
gaskets, all the foregoing for sealing oil, grease or air in hydraulic and pneumatic applications; packaging materials for 
moulded seals for sealing and insulation purposes; plates of graphite-based materials for use as sealing rings, packing 
seals and heat insulation; slide ring packings, sliding ring seals and gasket support rings; glide ring packings, seals, and 
sealing support rings for sealing oil, grease or air in hydraulic and pneumatic applications; guide elements for hydraulic 
and pneumatic applications, in particular guide rings and bearing rings for protecting cylinder rods and pistons; damping 
elements, in particular for pneumatic applications; shaped semi-finished parts and finished products of vulcanised 
perfluoroelastomers, namely in the form of seals and o-rings, for use in hydraulics, pneumatics and mechanical 
engineering; shaped parts and moulded parts for mechanical and apparatus engineering, of plastic or predominantly of 
plastic, in particular of fluorocarbon resin or elastomers; finished products of vulcanised perfluoroelastomers in the form 
of membranes for use in mechanical engineering.
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Priority claimed from 08/12/2016; Application No. : 30 2016 035 161 ;Germany 

3602135    15/04/2017
[International Registration No. : 1357853]
BOWA-electronic GmbH & Co. KG

Heinrich-Hertz-Str. 4-10 72810 Gomaringen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signalling and checking (supervision) apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus and accessories therefor, included in this 
class.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 24/11/2016; Application No. : 016081481 ;European Union 

3602140    12/05/2017
[International Registration No. : 1357931]
Vanadis Diagnostics AB

Vetenskapsvägen 10 SE-191 38 Sollentuna Sweden

Proposed to be Used
IR DIVISION
Cl.9;Medical laboratory research instruments for DNA analysis; research laboratory analyzers for measuring, testing 
and analyzing blood and other bodily fluids; microplate readers; measuring devices, namely, fluorometers; computer 
hardware and software for medical imaging apparatus.

Cl.10;Genetic testing apparatus for medical purposes; medical diagnostic apparatus for testing DNA; apparatus for 
blood analysis; sample preparation device for medical diagnostic uses; medical apparatus for detecting cancer; medical 
diagnostic apparatus for detecting cancer; medical diagnostic instruments for the analysis of body fluids; medical 
imaging apparatus.
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3602150    14/11/2016
[International Registration No. : 1357557]
FUJIAN ANLIN INTELLIGENT SCIENCE AND TECHNOLOGY CO., LTD.

Guanshan Industrial Park, Wu'An Town, Changtai, Zhangzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.6;Doors of metal; door fittings, of metal; windows of metal; latches of metal; door openers, non-electric; locks of 
metal, other than electric; springs [metal hardware]; signboards of metal; chill-moulds [foundry]; door bells [non-electric]; 
metal turnstiles, automatic.

Cl.7;Electric openers and closers for roller doors; curtain drawing devices, electrically operated; hand-held tools, other 
than hand-operated; transmissions for machines; control mechanisms for machines, engines or motors; pneumatic door 
openers and closers [parts of machines]; food preparation machines, electromechanical; wrapping machines; elevating 
apparatus; blenders, electric, for household purposes; door openers, electric; door closers, electric; elevator operating 
apparatus.

Cl.9;Theft prevention installations, electric; alarms; camcorders; circuit closers; remote control apparatus for domestic 
use; automatic gauge; electric installations for the remote control of industrial operations; video telephones; cameras 
[photography]; extinguishers; life saving apparatus and equipment.

Cl.19;Non-metallic turnstiles, automatic.
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Priority claimed from 10/11/2016; Application No. : 1342597 ;Benelux 

3602173    20/04/2017
[International Registration No. : 1357783]
COCKERILL MAINTENANCE & INGENIERIE SA

Avenue Adolphe Greiner 1 B-4100 SERAING

Proposed to be Used
IR DIVISION
Cl.9;Ammunition simulators [training apparatus], missile simulators [training apparatus], weapons simulators, virtual 
reality software for weapon systems training for single operators or complete platoons working as a team, weapons 
systems training simulators comprised of computer hardware and software-based teaching apparatus either as 
standalone or embedded in actual military equipment, weapons systems simulators comprised of computer hardware and 
software-based simulating apparatus either as standalone or embedded in actual military equipment for mission 
preparation.

Cl.37;Installation of simulator units of weapon control systems, installation of simulator units of ammunition, 
installation of simulator units of weapons, installation of simulator units of missiles, all the aforementioned simulator 
units being either standalone apparatus or embedded in actual military equipment.

Cl.41;Educational and training services in the use of weapon control systems, ammunition, weapons and missiles 
utilizing a training simulator system comprised of video or computer generated interactions either as standalone or 
embedded in actual military vehicle for use in scoring and evaluating training results and mission preparation.

Cl.42;Design of training and learning equipment for the use of weapon control systems, ammunition, weapons and 
missiles.
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Priority claimed from 01/12/2016; Application No. : 2016/97078 ;Turkey 

3602174    10/05/2017
[International Registration No. : 1357837]
NETRAL ELEKTRIK SANAYI VE TICARET LTD.STI.

Acidereosb Mah/Semt Çigdem Sk. No:4 A Sariçam Adana Turkey

Proposed to be Used
IR DIVISION
Cl.7;Emergency power generators; aeronautical engines; current generators; tools [parts of machines]; alternators; 
knives, electric; glow plugs for diesel engines; generators of electricity; electric welding apparatus; welding machines, 
electric; soldering apparatus, electric; soldering irons, electric; couplings other than for land vehicles; jet engines other 
than for land vehicles; turbines other than for land vehicles; motors, electric, other than for land vehicles; engine mounts 
other than for land vehicles; reduction gears other than for land vehicles; compressors [machines]; control mechanisms 
for machines, engines or motors; metalworking machines; metal drawing machines.

Cl.9;Branch boxes [electricity]; current rectifiers; accumulators, electric; ammeters; amplifiers; switches, electric; 
armatures [electricity]; levelling instruments; junction boxes [electricity]; connectors [electricity]; ducts [electricity]; 
distribution boxes [electricity]; distribution boards [electricity]; distribution consoles [electricity]; revolution counters; 
circuit closers; circuit breakers; ohmmeters; transformers [electricity]; regulating apparatus, electric; electricity conduits; 
coils, electric; holders for electric coils; switchboards; converters, electric; connections for electric lines; alarm bells, 
electric; conductors, electric; monitoring apparatus, electric; cables, electric; electric door bells; locks, electric; 
couplings, electric; materials for electricity mains [wires, cables]; solar panels for the production of electricity; electronic 
notice boards; cell switches [electricity]; inductors [electricity]; intercommunication apparatus; inverters [electricity]; 
copper wire, insulated; condensers [capacitors]; control panels [electricity]; time switches, automatic; sockets, plugs and 
other contacts [electric connections]; covers for electric outlets; rheostats; resistances, electric; switchboxes [electricity];
counters; fuses; fuse wire; limiters [electricity]; electro-dynamic apparatus for the remote control of signals; voltage 
regulators for vehicles; contacts, electric; voltage surge protectors; voltmeters; semi-conductors; lightning conductors 
[rods]; push buttons for bells.
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3602176    09/05/2017
[International Registration No. : 1357909]
MENTAT TECHNOLOGIES, S.L.

C/ Santiago Rusiñol, 13 E-28040 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.9;Electronic communication apparatus; computer programs; software; multimedia software for processing texts, 
images and sound; software for digital processing of information; translation software; compact disks; CD-ROM and 
interactive videos; tapes with sound and image recordings; downloadable electronic publications; electronic publications 
recorded on magnetic media; interactive software; graphics software; compiler software; computer software; recorded 
software; educational software; multimedia software; training software; file-synchronizing software; software programs 
for editing images, sound and video; computer software for data processing.

Cl.41;Translation services; training of personnel in linguistics and translation, particularly in computer-assisted 
translation; training services (online).

Cl.42;Provision of temporary use online of non-downloadable software for language translation; design and 
development of electronic dictionaries and databases for language translation; programming of software for dictionaries 
and databases for electronic language translation.
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3602181    11/06/2015
[International Registration No. : 1357986]
MedInstill Development LLC

201 Housatonic Avenue New Milford CT 06776 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Filling machines; filling needles, connectors and kits comprising filling needles and connectors, especially adapted 
for use with filling machines; connectors for use in making sterile connections with filling machines, and parts and 
components used with filling machines, namely, filling needles, tanks, pouches, conduits and valves, such connectors 
sold individually or as part of a kit; plastic pouches for fluids, especially adapted for use with filling machines, sold 
empty; commercial packaging containers, namely, plastic containers with dispensing valves, especially adapted for use 
with filling machines, sold empty.

Cl.10;Sterile connectors for use with medical devices.

Cl.20;Non-metal valves for containers and parts of commercial packaging containers, namely, tubes and pouches; non-
metal valves being integrated parts of plastic commercial packaging and containers.
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Priority claimed from 22/11/2016; Application No. : 30 2016 110 561 ;Germany 

3602189    19/05/2017
[International Registration No. : 1357440]
Adams Armaturen Service GmbH

Baukauer Straße 55 44653 Herne Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal; flap valves; all the aforesaid goods not for trains.

Cl.7;Driving devices for machines, drive mechanisms; pneumatic actuating apparatus, drives for valves; drives for 
ventilation flaps; actuators for valves; valve closure mechanisms; clack valves [parts of machines]; valves for regulating 
fluid flow; all the aforesaid goods not for trains.

Cl.9;Remote controls for automatically operating valves; electronic controls for automatically operating valves; all the 
aforesaid goods not for trains.

Cl.42;Engineering services in the field of motive power of valves and fittings.
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Priority claimed from 22/02/2017; Application No. : 4340008 ;France 

3602192    20/04/2017
[International Registration No. : 1357299]
SHAREKEY

31 rue de Longchamp F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer programs; recorded computer operating system programs; software [recorded programs]; 
interfaces [for computers]; electronic agendas; computer programs [downloadable software]; magnetic identification 
bracelets; downloadable computer software applications; encoded key cards; safety tokens [encryption devices].

Cl.38;Transmission of messages; telephone services; telephone communications; mobile telephone communication 
services; communications by computer terminals; computer-aided transmission of messages and images; transmission 
of emails / transmission of electronic mails; information on telecommunications; electronic bulletin board services 
[telecommunications]; teleconferencing services; provision of user access to global computer networks; rental of access 
time to global computer networks; provision of chat rooms on the Internet; provision of access to databases; voice 
messaging services; transmission of greeting cards online; transmission of digital files; wireless broadcasting services; 
videoconferencing services; provision of on-line forums; streaming data transmission; radio communications; 
transmission of video-on-demand footage.

Cl.42;Computer programming; software development [design]; updating of software; rental of computer software; 
recovery of computer data; maintenance of computer software; computer system analysis; computer system design; 
conversion of data or documents from physical to electronic media; hosting of computer sites [Web sites]; software 
installation; conversion of computer data and programs other than physical conversion; software consultancy; rental of 
web servers; computer virus protection services; provision of Internet search engines; digitization of documents 
[scanning]; software as a service [SaaS]; hosting of servers; off-site data backup; electronic data storage; information 
relating to information technology and programming by means of websites; cloud computing; outsourced services 
relating to information technology; technological consultancy services; information technology consultancy services; 
telecommunication technology consultancy services; computer security consultancy; services provided by consultants 
relating to Internet security; services provided by consultants relating to data security; data encryption services; 
monitoring of computer systems for the detection of unauthorized access or data protection breaches.

Cl.45;Online social networking services.

6705



Trade Marks Journal No: 1810 ,   14/08/2017           Class 99 
 

Priority claimed from 18/11/2016; Application No. : 1343260 ;Benelux 

3602202    20/04/2017
[International Registration No. : 1357784]
COCKERILL MAINTENANCE & INGENIERIE SA

Avenue Adolphe Greiner 1 B-4100 SERAING

Proposed to be Used
IR DIVISION
Cl.9;Ammunition simulators [training apparatus], missile simulators [training apparatus], weapons simulators, virtual 
reality software for weapon systems training for single operators or complete platoons working as a team, weapons 
systems training simulators comprised of computer hardware and software-based teaching apparatus either as 
standalone or embedded in actual military equipment, weapons systems simulators comprised of computer hardware and 
software-based simulating apparatus either as standalone or embedded in actual military equipment for mission 
preparation.

Cl.37;Installation of simulator units of weapon control systems, installation of simulator units of ammunition, 
installation of simulator units of weapons, installation of simulator units of missiles, all the aforementioned simulator 
units being either standalone apparatus or embedded in actual military equipment.

Cl.41;Educational and training services in the use of weapon control systems, ammunition, weapons and missiles 
utilizing a training simulator system comprised of video or computer generated interactions either as standalone or 
embedded in actual military vehicle for use in scoring and evaluating training results and mission preparation.

Cl.42;Design of training and learning equipment for the use of weapon control systems, ammunition, weapons and 
missiles.
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